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(PART I--SECTION 1)

TaT ARTT &) SVAHY WA AT 4 Huraal Wit gewwm mmaed a0 wid & of  fafesy G, fafraad
awt Frret Wi dwed 8 arafown afegumm

[ Notifications relating to Non-Statutory Rules, Regulations, Orders and Resolutions issued by
the Ministries of the Government of India (other than the Ministry of Defence) and by the

Supreme Court)

Trezafa wfaama
7% feeel), faaby 1o swad oy

fio 3097 o——vreenfy fawmifis safeqay &1 S
ot seger Ay & fag avia 2% T8 7S F1 A8
ATAREA FQ §

1 T T .

i aAGEg, fae Ay,
Ter 73w |
(qeew F1 st fafa— 14 qag (u70)

L4 16 ATE, 1970 % T F1 AT {59 % oo 117
A T & fmv & are & 9 ag guar ar gé i o
frrrg fore-aa & ot F fir Zan & a1 f wXSGT ¥ 9w
ST SRR 7 917 7 & S § T e qiT F
ife & 10 77 IFR A w1 afas feg, foaw Sopa
T AT T AEAT G | AiE 5 awg N aw
a1 yafwa (v A eI & a1 7 g1 gl v
AT AT TIA 1R G = S 0F v fET qor mwe
weo FVGF WEY WA R T ) AT RIS g #
At ft v @ T g ¥ wg (g ¥ A7 fawe A%
3o @A {) = ane) Fag § g e h gard o 97
AT TAR AR A qF T 05§ TAT qAT 97 IR S
7 ) Afed A | IE 99 A ) AT 1 g
TAAT AE) 91 T 3 TR W A ) o gl e
T 7 T fAFe AT red fwar ar st R A ¥ guE
fier fear T 3% eqm faar) o e gfag g3 6
EATEN 7 AT TFAT AT 50 T Y Fgrerar 7 & forar

) 9% FATT ST [ TFAl F A0 F 919 A
FTHI T FITAT OF GTEH FT UF TA7T TG & |

1 Fvgq g fag wmEe,

{350 Hie-17696)
ITRTATAT TEH (ATotTE)
(qresTe &1 gl fafu—s sa, 1971)

b RATE 1971 F 2w 399E T A 4, s oA
FRAE F wF WA A b, 6 sl wy aig & |
w9 S # ger T faifoet & ama od e qeaen
¥ wg A waer ) e safv dfer v ffieni &
I qF o A T Fd aEEa &1 Ay ) deq ey § and
Trifaa ¥ werar w1 gfar Bem @ fBveh for 00

ST T F {9 9 O ad 29 & @0 ST & Fad o
TATH AT A | IqATT GHATTATT FAQufureiv a0 e sapaper
30 ) #1 F geh WA i vIEwel ¥ AT A ) s
AME 1971 F) AH 5, 30 AF 60 FAT F TF ZHA A
I AR X FY A doed Al it w
& A A AY | THE) FfET TRTEY AR 9% 12 68 qw
q 90 T AR A AT w1 e Bear fad A
TG H FTT AF AEGED | 6 JATE 197 1 B Ay A
ar 5. 45 a9t faQd) 90T 500 w91 F) A 07 THEH 0¥
Zadi F1 3 391 7 fawem F7 fear v 5 & vF Y foom
o T AT ) €7 <F BT UF arg e ST e
S ETY qY ATRNV FIAT 4T | §F FEH W F A
AT 7 [ BT 7 FAT 30 9 A g6 ¥ ggAr
i faTiefi & el 9ovd | Bew g 5 @9d 2@ A
TATT T AT fraar 307 = st €27 yofl= vamy 5
WA HATH @RI av ZHAT FT fear ¢ Ry faved
A FT A A AT freem, 9w GEy §IE aay T G
A%zl are 7 U X AR g g ot e e
Vv =7 @ W1 o ) 3 srrey wranei Y favi) Ay o zme
i ¥ 37 e #7772 1 g6S B weeaEn favn)
ATARER ZrRw AR A 4 AmA g faafuat or e
AYHIA 30 FRATRA Al AT AT Fre ) Wiy A@r 0 Fvy
Tl A FITR AT & DA AT T 90 AT a7a
Hd 9, T© ghaare, MAr GIE7 GUT TS o1awaT  F0-
I1d N I F¥ AT 04 | A & [T Fora w8
e Y T

[ ﬂaﬁ? R Fegq ITHE fﬂﬁ AT A Fewrs qTvyr
oA FesiE & e w1 fcay fKar

faatp20 wradr, 197:

#o 7-dwf72——urenfa frmatfea wtwrr &1 20
HY ariweam & e wfFIml § oo o divar  fam
oW AT TF AT FE T AT FIF T
1. goEn anfeT e ot fag g

(10877), gamssr (argerz) (ARG |

(geewre wr wwrat fafa— 14 fmeae, 1071)

FATET AR frie T g At = G awd o
Taae & S fFERIEY gars sreae @ mredi vy #
7aTE & A afiere § dand o wf o 1 g3 fony
TR T A F St A ACR. T AR A T g
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w) qrE At A e wfeat §, diar Sggar ¥ am, JEy
aF @1 14 @Y, 1071 ®1 UG F ©: I AAF T
AT gATE 9¥S 9 UF AT ATeRV fRaT | I &y
FATET ATHTL G AT AT § Au-Aedx 48 ¢ 1 fag g
a7 % 9A gF arq feand X S gard g a7 wnw
79 ot Mfqat awrs At | e & 7 ST A
fafes woraf &7 sodr shifam g/ gu o wevET et
7|l I9M W AT AR Fa) anEAt & fay
Ty & fage & gegid oF grgam &1 fmr qqmar At
THL FT AT AN AL ) T qF, FAL YA ALATT ATH
T ag (9 qrfes) &1 G21aar 7 3T, Sz FATST AT
Tt FT AT AFAT HE 97 AT WA F AT WL A ) A3 BT

g7 iy rET wnfrer weElwg @ fam q@ § e

Ta ave Y werd 7, sitfs e forenht amg avgd, A awmav
TIEY @ T T ofq F U F FE aAT G & FT
THFT TATN WIY T2 | FAHT ATAATT a7 BT AT TRETA
i 9T

FATEST TR Al 7, 77 T g o ey fafrae
2, W AV, T W, TIE LT Fiv 92 Jven ni,
AT qAY AFFL THEAATATAT F7 of=T ZFT AT
Y QTERT F1 AT T qATT |

2 afafiEd qe dET,

(=ATE ft 25067), 1784 | ( AT )

(quemt &t swrat fafa—16 fravay, 1971)

L6 framas 197 | F1 TAEINT T A WA ATAF
sy 97 TRV (B3R we wrfesan; awaes Yiswee an
TR G190 97 19 904 ) HAT & QTS gHIC AT F)
SET T/ T3 W qY NG FAEE § A FAF FwAT
2fafrede @@ae & AT 9 oFq g gAY FY FAT AT
T T AT A FATT AR BT W1 R # AT
T ATRAT 7Y & (7 soe AfRFT T AN AT 0% ) AW R
TR AE( F QT T AR F G AAMT N HIA 9V, w0
F qugd P & aan femg e Tt @ 2fAfree e
#y Afh 2FG v ardy Teardr A 7 ay qJEE
vy feafq geow g 7f g ot iy & 118 FEAE w9
Y SIATYLAT 2, ﬁ/ﬁWEWHDTa’?HﬁGWFTTW
FHET A {2, WA F1 FHe gn wwa daw §Ar A
Ffaare wATER 1 371 AT ferertter Freaar et e |
=/ AT & T IAF OF 2F F1 FHET AT T49T, Afp
offidT AT 9 TF ATFAT FTT 7Y 97 4F 5
m@ﬂﬁﬁ{tﬁfaqﬁm@aﬁaﬁtﬂqﬁn 4
ATEFETF ST & qETg v & &t § N me uE fHar
A1 geter gAwT Yo PR ot TFH | 0 A1 ATE FT AT
o7er & QA TR TRATYH AT FATE T4 A T eHAT
foar foret o gATE A &% Aara G AT 399 § UF 47
dquam 2fdfEde dama F3 @ 91 FET T asn
g% off% we ¥ 1 0 &Y ot Fronear v s, foad 2faf-
Fr fadrer & et @ B oave fee oand A A

e P v i e 81

/Frﬁmfﬁmm%é‘mﬁvﬂm%ﬁrmrmﬂrm
sreT | X | offrede daarer T w F qrae g
Ieg ATT EF WYY 7 F7 AW fgay 7w, wfwar ag H19FT
fo wreg T dta 3 arvlt sy EATA AT AT § S afe S
HIAT & BV fZa1 T 7o $7 3T aGT 7 5 7L} Treh THRA,
ZTFEIA TR ' I T Fi7 5 arae(E 1% spqet 3% afe-
a5 g 97 ot M ® IFT A FUAL ALY 7E A 0F {17
Ex AT FTIAT AT § IS ST 99 FWA ALY
fiwar way foad afermy @y & daafs #1 wod g, 97y
9L OFT FATH Z1F¥ AT qTH 77 HHTA F% 7T 4T, AHA HE)
T GHT |

70 FAAE T 2[Aftr= AR SAate 7 we FT qHAT
Ft 7 fy s 7ar, 4.3 7 357 91E Hv 4F Gaeq-
wifer F1 af=T Frm

3. wEe gifmar; faz,
(amgo HYo 14608), ferafea |

(qeemtx WY wwrat fafa— 17 faawaz, 1971)

15 Prawee, 1971 &1 faafead  ux a=faas &1
SIRRETE QAT § FATC AL & ATV, 4T 9¥ 0 qral T
F73 AT FTH QG747 47 ) Fore grfman, forg wewft & v
AT AT B FHIT FL V8 G S 978 q9TTa |7 W &l 9%
FAST KT FT A1 fgar 7av ar1 wg Ay ool agi a2
w g ot o7 v AT A EAT H AT A 97 AT &
T 5EY & 0% A5 § A s sto i Hifsgw
Ef (e | W TrATEr ®f 0% ) 29 97 ¥ 7 6 @t
TH FU T NG T ZE TT) HOT qpAT ¥ Ak § q
A &7 WG FLT T AHA g0 | T T TARROr fRar &te
16 fzmee 1971 FY A 1% ZRaT fHar o7 56F | &6
77 IFAM ATERTAE MTEAT H1 TERTAAT A7 1Ly T
e AT AFE AL w AT W FAAT 7w g AAY
#ifmare fag na @re 7 gady Gré § ST 9O Sa a0
qOAAT § qq WA 9% 92 A o7 0F 7 6% 9hAN §
foar sreatfaa 71 2 | 27% wEw o aq@ yafa @ e
FAAY FEOAV T AN ATFAO B famer F1 fan i mg
qet B WL A e agarat ) 17 fRevEe 1071w
W F AT ATER ) GLIATT § TF HL AR FRAT )
T F T & e ' ¥ A e a3 W e fifiare
Tag @9 safsmTa q7aT #Y 99 9 FW gy ¢F 9§ §
A€ >IE T T G 1 AT WG F T TS F AT TF dfe-
IR AUWATA AT 709 g1 w4 @01 o faforr w7 far
A1 @A H A (17 AT R S &y SrEeaEar -
F ARG IO, Iral AT FT &4 I6 AT 57 fraeaor
AT AT | o 37 A weg 9k FY Iy S JEEe -
qrar | gE F ArFT R (8 a<E fawe F) A waw e
T 9 FAITE arl-m 8T 4 SR AT a7y e afgy
35 HIAT 1 Bre Frd 72 78 1 T avg § 99T g 97
ot AT Fifore £k 2 & ot 7oA A% ged & e P
A A% q-favm R E gaT )
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ArTar, 38 ¥ amv wAEe i e e 3 gwaaw
T A e FT afan faar

4. 4239746 ST T UAAT TFFT.
T | { AT )

(e Fir gwEr fafg-—

AT AF THAE TFRT T 9 9 AR 99 35
A1 T 9T AT FIA AR AE Fare Ay qerferaa
U FEEAY 9§ At a1 4 | g ¥ A @ mfa
T Y1 T T A fopererd FT ol A ) grar aree and
78 1 9T gafq wg o & Wil qar o gfuars
# w6 T g%, R ot 999 s fraifor e ot
ATET e fran ot sfimor wgewE g w1 arw A
TAFE UFFT 7 W9 I8 39 5w 9 0w gew) wefaie
% afadi #1 wrd gear 7 gaten T @) § O R
Ffi s frmra AT 1 o WY 9TAE T HE JU AHT UL
AT At faar &yt il & wg & dr dfae @ A
FL I T T3 avg w T fxam | vafy g gode 7 3wz
®¢ ¥ YRR 81 10 9 foRy ot ¥ s wrew F wma s
Aifadi 1 F19 TFT OF AHT § FEE AT TG HT G0
F7a gu fraifer v @ N7 ow firT aF a5 99 )y
ET & AL BT T WG W OF AR AT OF gefig
FART Ft gadt wford & arErd w7 oy € fawdy gare
I Wl Hear @ zAEd A R d @ T A Jgi aw
NT 78 9 | IR RS | ATEe 519 & AR OF 91 R ag
A7 Afaw, T w oW I TAIRT aF UEEr ST i &
I UF G ¥ Ba A 0 U (AT Bw w7 wg & v dfaw
T W QTAT quT ZHC B A0 77 F2an | g5 wufmerey @
T2 o1 Tramardy sl 7Y | SoFT WWE q9T §F Hehed-
o 7 qfesa 3 T A AT UHaE TIET T I THA
FI TF AT Y BED A AT H AW FE W F TW
o GfAE F1 W1 R At g T w7 @ 91 @5 &
are e | gw S IR 9w Aetan w1 @ gy w
FT faar @ penit F ST w1 gaves g 4 @ faar
AT TR FY HEA TAMAT | T FEAE T A AR €
T A GO W7 A9 AL A G T F qrg A7 aifer w0
TTe F

TH FAATE | AT A% gAGE vFnT A Hfaq s
F7AT a4 GaeT-ulwy w1 oRET {FT FAT Y =y
T F A ATAT W b

#o  gA9)7 2-—egufy  fAeifea Sl @@
wafwa wfa-srmaroor fafire dar & Sy § SAET o
fafores Fan A9 SHETA T T ATHEHA W &

affede AT UEAT I YESTA (HTE H-795),

fotae

TRy AW (g% AT ARG, &7 U% AT (1620)
o (47)

szﬁwwm (3 1ﬁ-592)

AT I A RfgF e Ava (3 - 470)

T W fae g qoere (g @-1417)

AU AT e fag (arf #-630)

AT wrew Twar fag (wmk @-557)

L AT AT Tag A, AT A% (A di-1401)

WU AACT AT fireet e Am™ (A d-2042),
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AT A WA fasy e (€ d{t-1528), anta-
i

THT AN soeew fegen (wrf d1-518), wUE

TAT A FRwiag (s Ar-1522), qorqarar
TEHA

HAT AT G AHTT WRGeT (47 w-1804),
Rt

WA A QAATRT A0 AT (7% ®-2097),
i€ FT

WAL TATH TAA wAol @wer (g #@-1047),
yrfzady

AT W WE Trerd aiEm (erd d-asn),
srfeerdy

N Ao S g fag 3aw, oA ow oo,
(fremd) (s €-1003)

frae vafae sAfme w5 gefas, v 491 oa ow,
‘5{1”5_‘0 Lo BN

#@a (ufy fa vsfawr) et A mat srge
e

O ATER AT Ty amhT (16491) UF (91

T ATER AT 9 qrd Wi (1601) T ST UR

UHT ATE" WA ATIE TE3T8 2T ( 1867)
v (dt)

fitfagT et fae, u d mAorw (a0 77N,
T TR

FIATEIL [ITaE g 9197, A5 U

T FETET T fig, AT U ow, o7 9%
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T FHIEY W iR A, AT T (2usy)
7% ()

T A fog dare, wE A 0@ oUW, Wi OFe

A7 42 e foe swem A A o7 (s641)
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29 Few e A fqww, 4 W (3500),
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#o 990, 7 2—~Trezafa, €A FI&T & & frrwAr-
fra  afteprd Y SEFr fiew F fAe et #@
ofr aaT AT AT AT TG A FI e

AfEIt w1 TIW qut 9%

ST FHI AT,
1T,
AT AT TA AHCAT

2. 9 93F Trezaf w1 g qar afer a9 J9r 99T
fararaet & faaw 4(i) & sravia dar & fog fon
@Y 2 qAT wHART fEE 5 F  orqNq famy =
BT WA o faars 249w 1971 ¥ frav eran o

qo 1099 |7 2——Trezafy, Hwy g & & fawr-
fra afasrd #1 gaFv drear & fae axafa @r g
F7 FRT AT AT IIF FAA HA E-

Ffgw1dt w7 A9 aqr qF

w1 faareane,
AZAT FARE,
9 341 Ferfaas,
AT AT 3T
2. Ag 9% TeTfa w1 yfaw gur AT anT g v 9T
fraaEt & fra 4(1) & s fivar F fqo fqar
ST YENE |

o 1190 [72 ~-wregafq, dRn gL&aT a5 F
freaitra afesrd &1 et G 5 fag weafr o
gfersr &ar af wE J91 e STE FEE -

FfawTt w1 am Av 9T

5T VAT T 0

TEAT FHILE,

10147 F=rfaaT,

HHY &I A

2. ag 9% vepafA & gfaw qar sfi| swe dar
v framvast & frow 4(i) & st divar & faw
EIR G

o 128F0[72~~Tegufd, W7 gRaT aF & farar-
tra sfaart #1 gost Avar ¥ foo qfem aaw e
FIAE

AfAHT w1 7R qAY 9T
=t FT FATT 7,
FATEE,

azfY q=ifauT,
9T gLar &=

2. ag T_F gfag oax fagmadt w4 (1)
F sreaia e ¥ fag Rt ar <gr d

Ho 13 Ao/ 72~—Tregafy, drar graraw ¥ fasarr-
fr atfgerdt #1 sawy Atvar ¥ fog gfew 9eF geF
FIHE -

AfFT T AT qAT 97
oY THE W,

37 fadier,

AT GL&T T AFTIHT

2. ag 92% qfw 9% frowmer & fEw 4(1) F
yeaiia AIRAT & fag feam o7 @y @ a9r wereaey faaw
5 & s ooy efipa war st Rad 2198e 1971
q far sma

Ho 14050/ 7 2-~Trszqfd, TAT GI&AT 74 F fAwl-
fea afasrd &1 so @ & fau gfew o gam
FIHE .~

afaart &1 719 qa1 92
At wigT fog, !
A%,
FIAT AT IF SFHEHAT

2. T 9%% gfaw g & frawraedt & fow 4(1)
sgera drear & fag fear 97 W@r g aur  saEed faw
5 & weria fadg wisa war ft fGars 1 i 1971
a7 faar @ |

To 150Fo[ 72 ——rezafa, #rar gzar a1 & fAer-
ifwa afasrdy st A Aivar ¥ o gfqw 9aF g7
FIAE —

sfawTdt T 419 AT 9%
A1 FTRT e AfgtET,
fadrets,
AT GLAT & AFITHT | { zaite )

2. ag 3% Ifaw uaw {qawEe ¥ faaw 1(0) &
ST Aar F (oo feaar o Wrg a9y waeaey faaw
5 % sranta fawny T srar off feqre 28 adier 1971
# fagr sva |

faaF 26 FIT 1972

Ho 5997 2——regafd @9 1972 F v feaw &
gag a¥ fawrifeg sfrfedt £1 saa fafse darei &
e aezafa &1 3faw aur wfe o 99 gew TeW F @

= .
e

#ft = gwaTd T I arEnger T,
ffea g7 e,

e A,

AL 9RT

T ge+E FHT FEHT,

yferg S AgriAders aur sfafa afas,
i (waaar) fawm,

forgr=
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JTFET AW

Pary L—bdec. 1]
=t ST AT A, i F0% wrag 9,
g srefter, gfre fades,
qgqT FHGT fawrr. FITY FAFET Fwm.
T | AL YT
Y TS gETATF, +ff gwar Fe,

T 9w e ferdrers,
T | FEY 3 |
A} 939 o [, =} forrer srre
st wR frdtere. qferr g frder,
T e <= o Tt framn fre,
= ‘Iﬁi—frm FOT T, STPET 92 |
T AT s | j’;:gqﬁﬁawrmw =
At fufr e T, T frid s,
79 e, AT fore,
wfawoesr afvare Eig> i coll
AT fawarmae =i, oA dww i
AT fra, qfera frdrer,
?:ﬂ'\aw Sl gezrar. feg a9,
AR wgwr fazww, WP SR |
;""'Tff‘ra e =, St FA FATT =7 7Y,

i

forg sreftars,

2, & 955 et ¥ gfaw aur sufeme oy ga= Erzmx

7 wefas fral & faaw 4 (i) F ada g sr R & S WA 2
#o 7 2—Trgufa A 1972 F woHa fom & s frfas,

gt 9% femifea afamtal #Y s g Fansd HAW |

F fr gfew oo Sam F oA g AR Tz
A FIF FAISIK T, gferer frder,
givr 37 wETfde, , HITTE SpEET Pram,
e 39 faoe gfem &y g e, el
Faqare 3
- N A7 fazvae o
AT T&W | :

gferr T fAdres,
ot gAAiAEN ST d5T qEEna, —
auF frlus ‘
NG off fatea waTE AL qTEY,
5 ’ ) 37 wgrfaters 7ot sfafrer saiez gim me,
e TR | e
N fagre
e TT TR, oA facamasz fam,
faramanagAq aferer ferm, iy areterT,
ATFEr J_W ) ' Sy AT faram,
ot STaee daraEy {5, Fagrd
gfera 37 wdET, At uFe UHo FAER TF,
s fadig oA, afeer 39 Seiter,
2z, qAQT FAFGTT AR
fagre,



102

e e

1HE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893)

Ay fa,
Tfaa sg-arfinre.
EEARN

Y farom ez,

ol iced

fagre dfre gfas,
fagie

T AT TR 5
qfa 3T AT,
qIOE FARATT forerer,
fame

st srare fas,

qrAe AAT,

o OFo FYo, HITT,
taRr

S THIT REAT,

e aH,

HIOH IFARAE fawT,
fagrT

At g&w fa7.

FIELAH,

frgre

oY AT fae,

AT Y.

ICEARS

ST Ay T [,
Ifem 37 AerfrdsT.,
HqH ATTAHT fram,
TATT |

sy wAuET t9s,

qferer Ager AmfriE,
AT 1

Y gavfn gERTE AR
sreg-11 f 3w Fieew!,
AATA

st wefarg Ty e
srred 1 3y wieda,
Ty arEaT favor

L cac il

off g g W asgrtear,

oferet a9 Frdvars,
A spEeT feanT,

ii!ﬂlﬂ !

= MeraaE yrgae wfed
awer 1) aw 3z wiedaw,
THT |

AT FATATEH JEATAHT 1T
AURY §T HEET,

TR |

N AU TAARTT FATAT,
IR,

oAy sl qfve =, 9 -,
TR

A1 graTa fag,

gfere g9 fadtems w=ar 318/
o Ao,
b

st I gEw,

gfere 3u frdvens, fear 22 o MTo o,

afaaroT

At QAR

gftre 39 frdters, = 99 [
wqTry wpEaT fawr,
zfearm

v,ﬂ‘(ﬁ'o ?ﬁ'o Wal'ﬁ’l'ﬂ'(,
qferer arefiers, 3T,
O] ¥ FEIL |

st Irege &rfa® wTE,
gfere spefers,
wearere frete qas,
O A T |

St TAX T qU0E,
qferer wgrfa e,
GiiL A

T gEH ¥ Y7,
ofes 9v srefta,
fewmas S3w

sfr wrga fag,
ofer 99 frders,
FrHTI® 92 |

it qeete fag,

3y wicdaw, @ 46,
farsar fore o
fgmTwer S |

Y e freerd gaew faem,
gfaw faihrs,

sy aEgr e,
I |

{Pary I—SLe, |
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v wtxTr fasqs, wwrt fsad, 2t wE7E T faad,

TAIT IT [aE, (equnaer) T irdw,

FITMT FTANT fam, Forert vt

e TraTTs,

oAl HAVAE AZTrARTZ R AT, T AT |

grefiga fadters, otz

T seviem, AT, 24 m'rri;'vr, AHTT, HET 500,
FIT | o= Trage,

T AMAHIAL TEAGTA ATAT, wET N |

1 39 fadters, oft v g sfafq s,
RURRLE gferm fader,

T famr wrgg T,

oft sanfgm wHY ArEa, TR |

'If“;:a il Fjﬁw’ st TIHAT TRILH FUATHT,
%T?;TM' e T wtAR 1 9w,
ot mifarg famerf aaATmeT w@, SR g sfvrer F,
qofr g fafew, i,

N T |

AAFAT TR,

37 | Y aARwfay A oz,
st figrrs 3 o e, wren gfer A Fiveam,
gfaw agrre w21 fadme, famr s,

LT A2 | HEETT |

ST FIF ST, FART

gfan 37 fA¥teT, TFAR TEMAF ATYH,
RKL AT, ST AT v,
sg TN | . TR |

ot 3 fagrdY 74,

qfr whratos, At grft foem v
TAFAT, 1 agmaT s,

TET A | qgq T,

=t 1A 8T (X, s |

afer g faeters, ST AT A B,

e g, s gfaa 8T wirdaw,
TET TR | sz (A Aav anrat gefadeg s,
ot mEw AT faa, Tgq i,

FITAT FHTET, HETTE |

78y wzrfeg fa9q Ay 3w,
qeq T3 |

#fY T mgHOT AT,

=t g A faemitar,
freftoeT,

A1 Ay fag FqT Trsy gfam sl e,
AT FHTILT, HATHEAT,
1 0%t srzrferae, fasta g 29, #T |
HEeq qXW | »ff TENAE WEIIAE AL W,
st s+ o gH, afera 7 e,
gfqa 3q (47T, F9T 1
fwar st i,
G «ft #o wizamr,
TET WA | i I srefiere
;YT

2—431G1L/71
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ofY ATEAE T WEERT 109,

gfawr  frves,

T

i AFZo aregiedt ange,
qfera faerers,

Aq7 )

oft ATEA ATTTAT T 7 JATA,
qfira gu-fafier,

A |

=t ag=gTT FAATET I,
fafam 83 sieeaa 25,
AT

sy AL wrer
fafam &= wedam 1545,
AT

o FEET 7T 7,

fafaw gfa Fiedam 3512,
AT |

St AT AN,

fafas, gfae Fwdam 730,
ool

o TR0 wex foT,

gfora 30 snfrers,

HTHAT,

IHAT |

s AR e,

™ qfere anTer,

IEA (eqvmraer)

oY #ury I+7 fawge,
g fdtera, (emaigsn)
faviq mrram |

IEAT

sft wr s fyerfa,
afee sfteas,
TIAEATT |

sft fadsft ara Arq,
FHLE,

AATY T HIT,
TIEAE |

»ft wfgwr =7 de,
gfere e,

AT ST T,
TR |

=T WR T,
qfFre SR 97 srfters,
4 | (varaTaes)

S AT {Ag,

e e, (earerare )
qIHATT |

CUEACCREES

FFZAT HEr 477 o Ao dTo,
TATT |

=1 AT Foorqta,

gfaa snedrerss,

afm e | (TqrATIN)
AT avafirry AT,

gfea 37 srefters, (eqratace)
afwa Ay

ot favmrRET FToreE,
gfeqa 37 wefters,
A5E wEAT faAer,
atasr a1y |

ofT FegTamEy THATYE,
qgfere 39 st

fwmr fawfaemes,
afae ATy |

oft Frpeamdt gt e faerar,
g fadter,

fsterr  ®em,

Afee A3 |

T Frga faes Tt
gfFre frders,
SEuPIECCCIEREEICE
Afeer 1Y )

o ASTAFTL FAHT AT,

gfer 3T f7er, (ewrATqen )
faerr A=t

Afar M¥

Y TRHA AR,

qfs 37 frfer, (eqrraw )
STy SR faa,

e AT |

sff sEEmy firemrg A,
aferd 37 fAdes,

faer frefavase,

Afaer e o

Y FTPTAT TrpFTHY,
giore FESAT HEAT 457,
farar frrefarres T,

afas 7% 1

[ParT I—S1c, 1



ParT | -5tc 1] THE GAZITTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1843) 105
st T A fadr, st e at,
g 37 qefie, FIFTHA,
IHT TR | wefmstar faarm,
. X TATHTHIE,
A AR W7 arrfr S
g 37 RErfasiers, (eqimigen )
T AT favmr, it vfa s :[mm e,
ge g | 'Ifr‘T:T 3T e,
HAFAT TEATA, (vataraeR )
A FHM I WA, FHET g3 |
qfeta afres snfrers A\ e e gt
ST A | aferd snfier,
oY &0 AE ME, AATA,
FHIFEE, T AT,
fady gfea =, =ft  fasft ara arare,
I FEW | e fAdiers,
foer urmEEE wm,
ot qtEa qwEs fFrElT's‘r, HEER
FHTET, Tfe=q & |
274t gaifF44, By
. . (Fmra=s) gfera 3 fadies |
arifos qmex wEEgAd, ’
IOT WL effar,
afe=sw F3rra |
3| THo THo URo FARET, ofy fexefror w=s =mey,
AZTAF  FAT2T, wetaw 37 gfew frdms,
grifors qUET WEZFAR, & gafqd= e,
I WEA | qfe=e e |
oft qvauatr gaTer S, ot g-fm:a Nl
gfad 37 AT, ,?.! Freedt wel 545,
TR feten T, T ETEE
Jere S | o a'«rrar |
oft wfu g 3,
w5t (% f8g Trm7, Y FEITT GRAT 148,
e e, frarr grisrfer,
qf7= wgrfad\d® FT THAT, qfvse e |
ST S oft w1 A,
=) g Fv0r FAE Fidger TEAT 560,
77 faiers, faar sefAdte wra,
o= Ay @dr, afrad Fare |
IR | A1 7o UFo LAY,
' gferer 97 ST
sft ST SHE TTATIR, AT
gfFar 3 fAdiers, afFst & |
L «fY e a7
IOV 9= FATC
qfes qEma AT
sy e T, (earigeR)
¥ FTETT 136 To Tlo (TaqngsT) I AT JAT ITALL WELT W,
T, FAFAL,
ITT AN | gfi=w g
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[Fert = Yic,

oft FHATE AT TN,
gfaw e,
faar wrrT,
AT,

afeew Fame |

Y ST AT FeE,
qferer fadrer,
FAXAT ,

afeery & |

M g qET AW,
g fadeas,
HAFAT

e e |

st Forararer A,
gfrer  fadms,
FAFT,

ofe=m sirer |

sft vfaeE AnT qasft
gfere fadrers,
2w favmr,
FEFET,

g &9

sft st o T AT

qfera fadrers,
FEEHT,
afem e |

sft srfeer w77 A1 TRTEIT,

gferar fAiers,
FAFY,
afgara sre

sft gefrer TAT AT,
gfea 97 fadrer,
FAFAT,

gfmR & |

st ATOIE &I,
gfea 37 fadhers,
fawrer wmar,
FAHHT,

gfiam e |

U ECIGEE N L ik o
gferw w7 frdra,
HAFAT,

qfiees Frer |

(eararaw )

gfaa 39 fadne,
FAFHT,
qfrm @ |

of; gERT g,

&T FrEITA HEAT 2328,
afw=y J7e

R T I,

AT,

RHAT gfera,

gfesm & |

oft to fro wawHT,
gfeg I wgrfadias,
frwett |

At gLT AT TE,
afaa 37 aefrer,

faeeft |

o) goefir g,

afea ga fadrars, daar 223/¥,
faeeft 1 '

oft qEraT arET W,

¥y wiedas wwqr 11/t wmdo o,
HATTY HqAFATT T,
faeeft

ofi 70 qegaT fag,
qfers 37 srefrere,
qforg,|

oft THX GAU T,
gfgg 37 fades,
frgeT |

oft 17 gFaATe fAg Meay,
FATEE,

2 3% ararfora,

Hear gTar T

(Earraw)

(EqTATTN )

(eqmATaw )

st efaeax fAg weas,
FATEE,

276 merfaga,

HTAT gTar = |

sft dro o arfeqarafy,
20 Fzrferaa,

(AT AT A |

»ft fYo Fo Frforar,
gfaa agifaies,
fager 1

(TaTATw )
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f; | & qroE,
3IT-Afadas,
Hiar gy &a,

ofi gy fag,

FATZZ,

1141 gziferars, (waTATTe ),
o T &4

i S\ AT |,
qaF7 wgrmw foamw (H90T),  (RAmETeeR),
AT GIHT ZT |

sfy gvame fre wmaw,
Fhre wrs afwerh (ww17),  (sdmE),
HrAT FIEAT AT |

off ogwa fag,

AFTIT A, (FqraTE),
1 84T &ZTfea,

FAT AT T |

oft vsha fag,
AT FATET (TamaTa=a ),
AT AT AT FAWILAT |

sy Evay 4T,

fadtas, (FaraTreR ),
519% @aTfegs,

AT AT T

oft sfawr =T,

37 fadvers,

L2 gl (FamATaRT),
HrAT TTAT TN

sft ey AT,

3w fafrea, (FamaTa ),
174Y =zrfaas,

St s e i il

i w7 ArgAR frEeg e Yy,
gfere Aefier,

fadtw gfer aeam grvran,
FART FFATOT SRY |

it TR THEATHT AT,
gfew ffier,

fairm gfaw @=am, 7z,
FRT YA g, |

oft Mg daemeaT?,

gfee IT e,

forvty qferer wears |, {mwran,
FHT FATT Y |

Wi AHATH AT T HT,

gfa 3u-afiar,

fawa wearT afam, saaq?,
TR ST ST |

wf| qgEW dq5g A7H,
gfes go-siefieare,

faarg gferw dear , 974,
FEA AT Y

) FA%q TF HiAF,
qfes IT-ad)es,

FET AT T |

=) TR T 9T,

qfam IT-3rars,

AT AW T
sfy ML iF-IA-THA,

gfe fadiers,

fasa gfers dearq, awas,
FEI FEET SR

sff T Aererqe fRAd,
qfea wgrad Ju-fAlms,
fatra qfers deqrT, grad,
TR AP L

=ft fasta oo g,
g7-AgTfAdrets, -
e srefera gfers &+ |
Y TqaT fae,

gq fagm,

Fery arfar gfee 39 |
Wi FACITH JHTT TERY,
26 = FET(AA,

Fedig srefad gfee 3=
#fl To soTgE,

gEATT,

qq HTw, I,

ety Arfam gfae 59 )
= dgq, fag,

T,

4581 qETferay,

g ATviaa gfaq e
{1 AT TA,

THEIT,

oW Trfea,

Feara srfera afam 79 )
AT ST e,
IHTETT,

4981 FErfET,

HeETT Arefera gfew aw o
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oY farg Areegor,
BT FIFTE,
1297 "erfaas,

#ET Arrfad gfe aw

= RFT g,

& FHEEAT GHIT 610,
qT 7T, 7,

HETT ATfaa g e |

ST NTATT 9,

&5 FEad,

a7 I 1, ANV,
FENT Arvfae gfea 2o |

At A fag,

¥v FreEa,

4947 FzrfAaq,

Fedlg Arefaa gfew a7 |

st 7Y firg,

AT,

gt Farfaas,

wefta arefer qfeer 25
at VAR T,
wagT 39, fewrs,
wfamuea afaamg |

oft sraEq fag,

FZAF FEOAT FATET,
Hfagrea afga@a |

st T fag,

FETAT HHIIT,

wreA- e 7 afEe
S0 AT T AT,
e FATET,
WTTq-fasad dYAr gfere |
st oW fag,

HAAT AA7,
wreA-fAsaa |rar gfaa
+ff TAEFET AT,
gfera 3T-wefrers,

FAYT wramfns gTAT AT |
T T F.507 FYI,
ga-fasms,

gEfaseq sq7l |

st zfic e T,
d7%7 IT-fAew,
taforaea =T |

sfY o T |,

HOFT WETAF [TXF,
zafasea =gy |

(i)

[ParT I—SFC, |

T AT T,

37 #E gefraen wfuw,
agfafzadt szfasrw 7, gavmEn,
zzfasge sqat |

ot IFAT. Fag,

37 7 sEfaee wfawey,
aafafeady gz fage sq71, smég,
AT 7T |

ST VI ITF TATTH FEHT,

AzgE w317 L2 foraar afgwrd, ¥3-1,
gifasten a7 |

Sl A+F FEIZT AMHI,

AT Bl T sifyardy, Fu-1,
wafafyady efass a1, awy,
gefas=a 571 |

W7 WHT T qE,

AT FeEg gefase Afawrdy, 73-11,
izfaa &I

w1 TR FUT,

T Fexty Tafasew stfrrrd,
qafeafeady F2feraew sq7r, Fmdwg,
A i G

st | AERT VI,

qvarT e,

I AT, AFAF,

W qATAT |

AT AE AT AAAT,
agraF gt sfawrt (faever #ft),
afwor gt Y,

I HaTed |

sqY e v A,
aga® gear Afasrd,
ELLIRGED

I JATAT |

st Arfgedd,

qFAF FTAEE,

Yy a9y favg as,
IF 7ATAT |

s TT FHI,
g fatas,
IAY 979 I, HEETHT,
T TR |
2. & gaF oferw qaw ¥ dafua et ¥ faaw g
F aeana frasr @
e fAE,
regufa & afd
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geary Wi W wETey
g™ fawm
framrast
F5 faeedy, faqi® 29 F9adr 1972
Ho To-12025/18/7 - 2——srvera qfasra 74-
gor wwr & faeafafaa o2t £ weaedy ffmgt ov WAt
F79 & A0 S99 A% T 0000 T 1972 | B T
frafirar after & oo feeravastt sra gemr & foo semfore
£ AT TEFF —

(i) wfmeh (wfros) soft T sfv

(i) =mras i aofy I1

w § ader & afre g7 frafe seanft smam av

F AUt | qF 7T A7 vqef frfaai Inaew i
IFAVEATT Oy T & rauly faofam ot B oewaeoEr
FTOT |

2. WY =g AAT WA FTIT 70T 39 fmmras &

afrfigez-1 7 fatfes o 7 & wmafy ) 57 ardfvad 1 v
f5q el a7 afer 1 qrf gasr Fvmo owra
AT |

3. SR TEEETY AT {1 —

(%) wreA w1 amfer g oar

(m) fafers & g=w Y, ar

(7) S owE ey A

() WIW AY TS B A

() nar faeedt weonedt & Y woer |7 el wg
¥ OTEH A TERT W, 1 WEV, 1962 H qE
qTTA ST AT EY; qT

(%) Ao wroA F1 fFareft & s A ® word
w1 I T AT 3P0 A Aty ant, Har siv
g swifraré Awl, Fwar, qitear e ARAfaar
¥ Aga ey (wagd wifasr A siofar)
¥ sawe fwar gr

greg Fa7 & (W), (7)), (¥) A7 (F) wifedi &

A TA AT Fry IHHEETY & T WV GIHIT 9T AT
fopar AT qYRAT SATO-GA g1 ATRT

o gefigare w1 Y qferr § 39 fagr 1 qwa7

formas 0 oA AETOME ATEVTE F1 AT I meET
T TaEgE SW-Ia A w A wE & | safEae
wq y frgag oy fFan o wwar &)

4. Twr € qEefFH wv¢ afemr Far 9w fabe &

fiy v wdy A/t —

(%) fomn Pl et wigen/fmdy a3 g & faang
o g1 srerar faarg ¥ w1 fAvw frar 21
ot afa/fomay oo faT ¥ swaar

(w) fam oAt weltfam afr & fifm 2@ go
forelt o wfgenjgem & foamy faar gt srqan
s %\ frwey fear gt

av afx FEa avETT A1 AATAT g1 JeaT & O oy
w¥ 17 %1 fqarg 0i wnfey v fqarg F g@v ma F1 wAI

et fafy % softa wada & v far w97 & 7w Frow

At a7 T fAam & wadq § gz g A

5. (%) T aftar & fAm gefigare w1 21 ad &1
A wrar Arfam e o) FAAA, 1972 F IN
26 A & afers s, w1 Adr Frn [ wate
ag 2 FAAAN 1946 F TIN AT | AFAIT 1951
F a1 437 T AT &

(@) 2699 % AfaFam AT-ATAT, 30 AT FY AT AF
37 Fedigari & wiwAl ® ot #7190 qdd;
St Aty i w9 aferardy © &
sy o€t Fr a1Tw fR g0 @ wear 39 faan
F 1 AT 197 21 EF A FA 377 AF Aeqfy
AT W e g 4 &)

(w) Fav fraffvr 3597 sg Avar & A9 el
wE & o1 Al -

(i) afz grdftaare sqgfan sl ar aafEa
AR ®7 F A offerw 7 wfw 7w ad

C A GE

(i) afz 3eftaare odff mifeesTd & s
aretas faeaqrfyg sufem & o staadt
1964 F1 T7 IAF AL IAT AT |
gyasra fear & A sfaw a1 sfaw A
ay ®t BT

(iii) #fx gehmae feft sfer sfa
a1 sagfam wawft w1 3 ot 17 gt
mifeear A sy ATEAfaE fawarfar
afer & fqmy 1 S99 1964 F AT
TH% A8 WA § wawd frar & A 99
fipt o wfirs o ad Ay g7

(iv) afz sedtzare aifesd dq s e w7
1 st fedy z3T nT R wrr &
wrers & fwear arar ver & A afuw &
sfirg AT AW gz,

(v) afx gvdtzare 7 ¥ grarafaa W &1
areAfam g faamet & T 30T swwRqaT
1964 % WITA-AET  FVIT & S0
1 AAFFT, 1964 FI AT JOF X AT
# wasa fwar & &t afuw & wfaw 3 o
Y 9T,

(vi) afz gefraare A& & wmafra wr
%1 FreAtes gA fAArEr § oot 3ad
HFTAL 1964 T WITA-AFT FEL 4 HUIH
1 qAEAT 1964 T AT IFF TR A7A 9
gaaa frar & e ag s faa wrfa ar
wqgfa sty w1 W g &1 I sfuw
¥ sffus (s AW A G
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(vii) =fz ?nﬁﬂm T, 7AW, T F A9
15g @3 F frardy & A whes & sfas
A7 a9 FT 9T
(viii) afr 3efigare A w1 ga fraEmt @
AT I AT, qAFET T ATALAAT
HUFT ORISR (NATE  einfTer @
FefaTe) & wawa frar g A sfuw o
sfirs A1 a9 #T g7,
(ix) afr gedgars aut & St qvd w1
areafaF qor Al 3 o g 1 9T
1963 Y AT IqF T AT § IFAT
fipr 2%, Y afaw o wfas AT af @
9
(x) afx gedigar wafr mfq ar sgafaa
STy 7 & wiv ag awi ¥ savafar
WA T areafas frarey ofr 2 o7 39
1 7 1963 ®1 a1 Iq9% ATF A A
gaerd fwar & &Y swfaw & afus 8 ag
?f’r'zga; >
(xi) vear Favsf & Iq FAACAT & AAA F
sfgran AT a7 A% W kAT Tadw
e AW & Arq qa6 F erqar aifred
BE W BT FTATE & AR FEANT g
a7 gwH Tfore FEew R 50, A4r
(xii) wear famei & I FA=OLRAT F ATAG F
afgsad ars AW qw ot fwdt R
m:i“w%ma#ﬂrfﬁ‘arw s
fa § G Far & v fawer
U aqr IuF afommrer fE g
T syl st ar seafaa s
sfdt & &
T garE s feufadl w1 wigw o7 fEey o feafy
F g fratfea smg-drarst § g7 7t 2 @ qedt
eqm Nfwg (i) afz £1% =t a7 fo o fom
5 (@) & aforr omq # framad & sfta adten F 5% 2
ﬂ#ﬁWEﬁWﬁWWﬁWﬁWHVEﬁG}T
aadt ¥ afy o STdTA-9a A F AT FAT F AT-TA R AAT
& g7 aften 3% ¥ ATT AT IAG TEA 9AF faAra g
At AT gwrRr F & St & | *fe Aty s srdam-
T AY % ATy JUE 0F & TawY FeAT T AT ey & A I
feafr & Suar Iefeard @ T F1 S
(ii) afs #r§ FFftar AT fram &1 srEe-aa
¥y & ary frdy sz fwwr a1 wTatAg § saeaie &
AT § o ag franiE 9T 8F & aefid o o/ o
¥ fao afqavft @ qear g s fao ag coaraeo
7 2 qx wfFawit £ aFar a AN fF SUET ATARA-TH
v @ Fawr g faforae fagrfor v wor A

AR

6. IS o1 FEFAATT Fl—
(1) wdt arfpearm & mgarfas Fremfer =fea st
frma 5 (w) & " (i) stoar (i) & sefia
1 A4, 1964 T AYLT T WIA A
sarfaa gar 21, srgar
(i) FHT # ¥ wrT w7 aawnfas awcamafaa O
5 (1) % @0 (v) wAar (vi) & spfid 1
AGTIC, 1964 I AYAT JEATT WIA A
waTfeT gur &t waa
(ili) 7t ¥ 77 WA FT qGATFE ATAica o€
fram 5 () & a0 (ix ) saam (x) & sefia
1 9, 1963 F AT AV WIvF F HATHTA
gHAT AT, HET
(iv) frate sfavar Famsi & sifas s faaw 5 (71)
Fgm (xi) waar (xi) & swefiq el qoemeg
D ik 9T F SYv w0 Aty q fAatm
U &, s faerey & 7 fafo go gf;
%Eqﬁ'arrgwﬁrrma F1 amaT w41 &1, ufs =7 wwie
Fr a7 § Fearam 7df faehl g1 A1 armn s ¥ arfusp-
a9 ggat & wies deqr § alem 7 9ol & =7 q 958
&% qHT |
47 fAdnd TAa%r, 1964 7 A T TFeAT & Avre;
n

Mz [—-Tq fAqu & waraq & fam @ gefiae
TAHT F HATq AT a1 PAT = & AU
T g1 A § wfaanfl & ®7 F AqAr
stroarr | afr A ag i § & fRe| o 97 F fao
wfaanft & 1
e [——T1E gefaaT o 7 wfaanf qrar sra
afx gz arcay ¥ fwd) 7F e srfee faeal
q qQer 347 |
7. A seflEars ggw &1 sward) ar wanfi w7 &
et AFG 7 & 37 7her 7 457 F foo farammregar
¥ qgar {1 Al 7w FEm |
8. IEHITATT & TTH~~

(%) s & FA7 a1 e frura gew & afafaw
gt frafaa fawfwarmy # ar g9y & sfufqan
w3 zanfad feel sten Rfers dear & a1 fava-
feraraa wiaama g sifafqam, 1956 A wwr
3 % sflq famafaaeg & e w@ifag fah
aear & qfant ar AEET faR ¥ oFo ng-
o A fofl i =wrfge; o

(m) cfvegq ohm ar® HEH, UTAT F AR
qfasma A mefemzfirs w1 fewimr g Sifzm

e 137 snoEnfEE ATt G € sa T fraw

7 fawifen faedl @rgar & 7 £ gu N
efEaTe 1Y el § & FRT AT

a1



Part I—Src. 1]

THE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893) 111

—

& amd B 399 yeg Fearsll gy ) 9T ared)
TO@ATT I Ay FF fSTaET S erEnr #)
T T T § A 3 & Ay anfaa
Ftl

Wa 2—afz F1% seflga ffd gf mhar T da
2Y 5t T % 9Y 9% 9% 39 9Qem H 4%
HFAT § T vt I T T F afoma =
AT ey A gE § A v feafy F Ay
T/ TOGT 7 A5 F (U ATA=T-T= S AFAT
g1 afx ¥ gefigar @ aw A wEF-
TUET § q5AT ATGAT 21 a1 q¢ o) sraaq-
o WA HRAT & T [ AEF QT T8 TR
F W 7 A TF ) AT g1 T | T TH
% Tr\aETe T af% 9E 37T WA g0 Ve
ar ofenr ¥ dzw A fRar ammar e
ug gaw srafern &) wamr S st afy
IF\EAT SIEF-T0GT | 99 E0 6T THI0
T # T AT gL A T TH qQ4T A
areEd g F) aha & ufis ¥ gfiw 1
AET 4 1A T AT FIAT T IART TAT
77 F7 fagr /OO |

Mz 3—Fg 3Ngardd & s foh fh e
frrafaamag & & &1, ol ot oey T L
FIA BT, T ATART FT AT TH T AHA
# ST AT sra fad ¥ I q DT F 437
N eAfa T aFaT R

9. FEfizare &1 mrafor o7 arafes gfte & weg
21T Frfen S 39 Tar # wrdfes T wf S feo
foras ag 97 T= % SASET R FIAAT 7HF T FRr A
afg ‘gar feafa’ Ao ar aww it greT fautfe
arfifrs qAST # T3 IENEAR & A G AT uAT /9
98 57 AMATAFATHT F1 T 7T 7% whar a ga4) frafe
TEf & A ) fow TenzERl #) fate a2
#9737 B Arafvd oNer ¥ Tl | wreer odan
# A TN F1 gafad HfEwr 18 #7116 wo B
& #rf

Atz—ame & fom 7 grar 9% wafan sefigard
1 garg € 9rfl & v T e 7 93w F fru
ATHEH T WA § are fafaq a5 & @ ¥
vt fatemaT afawr) & o s Fv=e
Taafad 73 v faf & agE swEard
farer gare, ) Tarera 70T ERN ST g@E fao
Ty &1 foa TC T ST ATEvIE § A
wfter afvfimz 1L & faar mr & wagd
AIFT TAT JAT FIHHT FT, T2 F) STIwgsmar
¥ SATRT TAT FT AT H AT U, AT § B

# S
34316171

10. TA&r 7 ¥ F fory sef\lgare A ey A
ATTATAT % FTX W AAWT &7 faviyr sfaa g

11. fpefl 3Pfgars & TRaT § AT A% T daq
faar ST ww aF fF IHE T STANT HT qAWw A0
qF 7E g |

12. PN K ATART F gAAT F wEed-l F
frutfeg w7 & =fem

13. afz 1% geefizare fedy W g%77 & g 9eei-
AN & fAT ARG W weT A HE Fofarer £ 9 I
TOAr # #35 #F fau amrn FoT & far s

14, St 3PN 58 a1 %1 A0 § av for sl
Fare § APInT 7 Ag wifaq #< frar § 5 go feed) g
anfrr & AT af A feaard & ar wiEf, e T e §
AT TE gETEAS G fem f frad v 9 7 & ar arf T
i foa) & s AT & a1 |{A) & o1 Frd AgeAt SrAwTh
warE & A0 sFaar e 7 waw ¥ fav 7 afafaa
HGqT ATGFT TR & e Frar & a1 afery wam 7 sefaa
A% T wr fora & spaar sy o ) wifirer £ F g1 e
AT 7 ofaa wravw fFar & @ wewT safaw
s (Pefrma srfegem) ffm s awar § o)

(®) % gawr & fao a1 el fawia erfiy % farme—

(i) smaw ehEETEl & gq3 & fag @
AR qrefl feef) a et ar greveg 7 mfae
AN ¥ OF T%AT 8, 9T

(i) et gonre, avwrd A F 7 7 O
Tt & 1

(@) afz 7z w5 & 6 avErd AwA F 6 A e
av wifaa fagei & sl spamafas srdars
ST qEA # 1

15. srqafaa sl st strfadt & sifasma fei-
v & SfewfaT sridafsfam srfant & @ iRt ow & 3
Afeaty (wagiaa i) edw, 1950, Afeam (sgfaa
aef) (VW U §F TSw) o@w, 1951, wiEee (-
afad srfew Jfa) wRw, 1950 o wfwm (srgfea
arfem wtifq) (901 “0” & Tew) s, 1951, star B
dad TTeT AfufTaw, 1960 R g7 gwteq srfirfram,
1966 & &M T Aqiae sfaat & s arfan
et & gfwai (| ), oW, 1956 FTU 4T FUI-
foy wifems (S99 o FrwT) sfaa sfr e,
1956, &fFur (siear o faar fiv aqg) smgfa
arfem tifd adw, 1959, Afawm@ (arer @R AR
gaeft) stgafae St e, 1962, Afqu (aweT o
AT ZAAT) SEAtAT stfaw nifey arder, 1062, SfaT
(mifes ) stqfer srfe wdwr, 1964, whaae (s
(arfem stfemt) (99T w_w) smaw, 1967, wfq



112 THE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893)

[PART 1—SrC. 1

(virar, = o 1) stapqfAd Wi s, 1968 4T
dfqe (dar, 77 a7 &) waefad sfza afa s,
1968 3t #fama (Frmriee) sqgfaa enfaw st
3R, 1970 |

16, TOFT & 15 AT &7 UF ITAAAIC B AfEw
& ¥ fam w0 g el & A q7 IS ARar
¥ ®W A IAF AW AN AT A AT 6 TOET T
afome fawad ax foadr sefer 7 &1 g Rt o
AT FTA F1 KA fFar 7av #1 IaT & oF gufgard F57
qArgar w0 % SgAr frgfe % o i #71 oroay iy
AR & fobr & gqAR avver | qE aw o Ef |

7oy waRfAd it o eafa s osirEt %
gERYEAT FY, i Arfaat o7 sprfar a7 At
& form s fefirrgt #1 s £ Frar % awror aEw
F AT T AV W 7 AFAT §, ST AT |/ FH7 A7
qtT % fao furfasr fo s wras T S gy afarnfaa
FRaT ST JAWI, 9O Ag TEET H ITH [UTEA F TF W
BITHT TSl W IT speariorat w1 fAafer & o g
¥ OTYT FFI 0

17. 9% IERIZA A A0ETET A1 gEAT R =T
q F 7w §F T e favta s e fades &
FAT HR AT qfvors F d49 F 3940 A9 FIE TS
STAGIT TEN FIAC

18, qOeAT & T g1 A A flE w7 Jfew g7 aw
gt faerar st A% o s = & 9 @9 7 8 o T
IrATTA g% AT & A 07 fAgle R s & o
Al

19. 7 qdvar & g7 fo o3t q% fafem & sty
Iy g5fam far Ay wF g 7 affire WF & wf
g

A e A, 99 Afa

qfvfiree I
1. ofer & fawm o7 s fagg & oo faur moy
T T fraifa quits 9 faa smane gt —

1

b

3

faro fear o il
"
f 1 2 3
(%) srfaard
(i) At (Frae o 3 g2 100
AT A )
(ii) | AT AT 292 100
amfas wzam |

(=)

(iii) fasrra-1
wfat fogr, o 3 %@
fasm, srifas 9-
fasrr, gv=Tr—
AfeT )
(iv) - 11
AT -9, 3%
sty fasr,
st ftA-fawm,
A (a9 |

ofww
ar 97 |-faefafas &
g T 3
(1) sy &fva e
fasr
(2) o= o, stra,
FFAET AT Fraf-
afeT |
ao7 g I1
fAefafaa g ¥ Fg ow : aHe
(1) wuer gafa v
aTfers ud W
fea mfst
(2) oifaady s-fasr
a W T W-
oy
(3) wrefors g
faferat st wrgsi
nd wiaAi w¥
arfe |
(Fa= Soft T3 aaf &
fm) EUL]
frefafas & & s€ &1 V3 o2 97
(1) =T q-famA, s
A |
(2) #eT T T w-
fawm
(3) srdmor Wit

(4) ST, THTH--
fost, ATART -
fora )

100

150

200

200

e &
200



ParT-T SEC, 1]

THE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893) 113

(5) faaafa=r
(6) I=aa< wafi wa-
EEIG)

(7) I=aaT 7 foana |

2. ®9Y AUA-TAT & I AAST o faad =g

3. IerEArd H AT I A9 gra § A =iy
faredl Wt T & Ivg 9o (7@ & {o frd =
sufrr &1 wgraan 7 &1 (AT T8 & [ )

4. TOET FT TEA-fHFI {1 T FE GO AT AA
FqAl | fafgm )

5. TN w9F fAvrg & ofer & R uw an A
oot & wgT Frav fAaifia & avar &1

6. FAEAEF A & AT dF @y 3 st

7. e fagee & o fatas fauat & afaeay
T 5 WAWT A v 0 AT |

8. qOeT & A4y fawat 7 %09, w9y v SF-3iw
WTAT & SEWT & AE-AE 49T § @00 g9
&1 A7 fear o |
afefirez #t st
TAT AT qr3y fraem
FFh 7 AT A A amtes ATET o
qal T T agy g fuaat fw fa fawe & eaw ¥
gedfrr &7 Tt | qfaEe & fauat F swe-udl F e
e Wi fwafaamaa &1 owe uhe HWro & fofy
% TIL H AVTAT I ST ATHAYT I WOF TH AHT F EOT
fif 397 wE fum & g9 g WAET A SEHEET @)y
AFTAT HY TLHAT FT AT qF
afafra afews gw-wal & a7 % fau g & faeqq
AW ® amErgar e fuaar f® afes 3 arears
% AT qraeas g § |
et ot faae & syfios g a9@0 g
1. gt (frea st «@1e #raw aAfga)

Firdfy famy &t7 auer @ wiF 3 = w7 %
TE | QTHTED: §ET 47 97 wEd & W oawim &g
ST |

2. FTATY FIT 1Y AqATH TeATsil wiger amarea [
agaw qeATE N wfafen & fader qar sqae ) aw@
AT 7 AATEAF GEF o7 S Ty srrary ey o 0 farfarg
i ¥ A S aewer & frae faeme & faey faag &1 R
semaw T fRar &1 @ W " s sfaEme aar
W & T e g R geas v v e
fama spegae foq & werd T F1fay )

CAECIE]

uey |

gfaa-famA——atastl & e =00 %7 fwee
sregan; Wifa®, ot o ST quaE;  gasr
TET T qHe A ifvada geavE | aeawul grer g
¥ wegET ® gad ¥ gaw-fame & gy fagia
afasii # gafeafq @ srEeqm, ITFT-FAE |
Gy 2

7 faam—arag foam ot fafea w1 )

Aq-gufy & fagra-fagas @t w@riter ) sa-

a1 wraaveart &7 Pravfafa 1 stew forren &5 fRmio
HALATSAT F FHT F GEAA-HTHATE AL oA, TAHT FAFE0
317 qrad o7 (@ O day sEedl @ ; 3T 999,
FAHCT HYT ;g% Afasfia, weda qar TS
AL N IAFT At A= |

FIAAOT; FAGET H KT 17 THET, FTAE 07
#1 wifeat e waafnt; gaw fafocs Ao Fmaraor
% arrs e it warel = s i Wi ghe
FTHAT |
w3

TP WFARTT —— T I & 5w, At faert
& fafira i, af=aa s agew JAl7 ACTIns
day | arfeaw qawwRt, §aAi, wafas (Ar ST )
afadt, g afastl, T ST SqTHTr WS A TTE
T F ATl T agae va e e Tl F Ed,
gofeafy, faqeor sty ITAR T w7 |

quy 4

seaar-qfamm-iet & wfes g wfaee @)
fergfr drdemw fawaor &t famqor & afas); srsmqo
= Tyt w7 & ffs, weqei & ofiof oty gai &
TEAA & fam = 7 fadd; ww faeam ot o
forearref afeee, srfammme Al ofl Zugion, Heaveam A1
arfedi & ar & et F Rt F afrem T

qAAT FT ATwCT ST Ao, fA q AT A qgA,

AR H HTCW AT qTAR |

St w7 A7 ST avpa, ZITO T2 S FT A4,
wio qgAy & fAmd, o # 1o A1 anfey

faaw favors, sEiaoTRll,  gEISCITEL, A, T&Td
sre g4 nfgar ¥ fawd, @fgai 9aF wwq 17 9ged
HTFAT 1
T -

FERRATT ¥ 9IS gerw WUE ¥ WwHl % OF
faffrm wear %1 A< & % AT wgr o aFar g |



114 THE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893)

P

[PArRT T—SEC. 1

4~fEer 1L

T 1

arArg i~ 51 aaE fafws wmaEsi
%7 wfagra aitv. fasre, wiasm & 39w, it i oq-
T | e, Qe 71 oIV, fowre, aad ot gasEt
g & fagiy, Wesnifreaar oitw wiasm, smaw fear
T gy sfwegfag |

q1q AT, TAREH, TIT AEA AT I d0eH |

wANTAE FOE-—~STfAT-sray foar, savTen,
ITET T W ETAAT, SAE! waArs, H0, afens, @i
STz qar fam & sarerEa e |

Wwro-s Y, I o ST, saremtaEt o1 fre
A G JGArAt ¥ gy | e faavr-fasw, gw@
1 v |

sfwfia—aoa sitc |, wor, 9w, fga ofw Sa-
TR, AT, SAH FTCH & T § qfvmge o, e |
9qd, IR S{WA AR domear spwfaafy,  waff,
fewma, afxa, ste i, agrida faearm, wewdl @R
Azrarry afaw w1 &
Uy 2

Sf camen-famra-sframe, sadt wwfa, abvar fafrar
AT ITART | FTA F HTATT {BT AL 1 FAT | AT
Y TAATY T T F AET 9 Aii-aE A gty
agg | fawma wwerat & wad & AR & orsaaT o
AT FHAE, wonr g e Sframm & wgrag At
HT AT |

qvy 3

zTafe fra-famm——fegia st anff s sgamfas
i Al &7 ggwEy Aw g qamte i agg——
FE AT AATOF A A (Ared i qeqor, sreefva wafve a1
famrer 1 ey st fipeg srfre steaTe sega | fafw
qait < dter wgdl ® - hy qur Saarg @eei o |
et Her-aqgat & faRefl gearsi &1 JTy ;WA |
qE 4

sETE-fARTT——srawTat F1 9gvd, faedt @ ",
arfers, s, A, @vEd, feamdia, st arfe | srEETEe
qX AT FT IWT; fafam s & seardt aqEeor
aftr 3% fafiree @eror | gU aend R ITHT AEA |
frtm o1 HARAAT | FAARA-HIT SAATSEHA-TF |

frequit——ITH (AT § SUTET AT WOE § AT B
fruffea awar F7 597 3 & fauw w27 9 T €

(5) wrdig wafva dw-fawe: @ha do-faam &
fagra, soq-fastm, ofama  ow, seqmoam-%E; o-
dwifas «RG-AITHA; HTAE O TANTE AT |

I (g IIHETENT & W& WIT-—3a%( H-uTEiaE

T W garws fafuseard | s | wadiha

At aro-sradidia aaefgr, afeat st g, faaas )

| e IR & wvAar ot frerf, s
qTCATE (et ), e, aaqer #iv Agrae; i afadd
Faf, o IR WU AT

AT A e o, wat o, gqfatamm o,
fgmrera oftw. 30T & HarA T 9T | orEETed e §9
s & fafsr Wit 7 faerewr sitw areave qar fafaw
TTafdty WETT 6T qE-aR | ATRT WrAGd A AR T |
tter |9, STaHETRE W g # @t geafa |

TI-FET FqF AT faew AqE, IwT we-taear
W 9E enfaw @faw |

A S  Afeae & wTa aF ¥ TE fqae,
W-fawrrE F S SeEw T A0-EE |

frzamT Gauy ; gfea®  aEga- FEar- TR
fawrem | qAmlaF w7 qar @, fFRaw § @ ) arag
o, a7 wWERIGT # atedmr ) avewAr @fadi &
TLFAT | AT A7 AT TAGEAT T8 {T-ATE |
T I | WA F qrefaE afasy, VA @ Faar
el

Rt qar 99 fgarAs Sqwi § SUf-EEH q9r
affrge g9 qar I9% Aroit-aqg | 9ufe et Ty
fereamar |

ArE-TEdT TR & sreafad s i g a0
Fog & Spifiw: waw ¥ wofrmm i Sl 79y
LIS

arr-sad v AW qav et e w1 R g |
ST & fafaamedy iR g da | PRww 2 smad
A q4qy Qe 7 gerel )

aferofy &u : fameor ofie fawam | GxsaTew awr |
wrew o1 fer : e, famrar, oA qores, gt A
qfeads offc srqem | e WY, Sevefima o T
2 w1 eniaw -

gava da we : rearar i w0 fAweT ) fgEraa
Fr war gatafoat T faqaor 1 g, it T
frea Wi wqg I faaon, dved, w-faom W
srit-aqg | foarfees sy faqor, quaw, sy S99t
AT, N AW, TWET,  AEHAN TSI,
ARSI fgeae, TaT faeg wefeE | @2vige g & °
qa # qre qrey qag 7 gy oy |

-sra warat ot wratafo e fame

< faeare &7 ga, det F AgEqd A9 7 wHag
EL L

K fe-fama | Wifow TR $1 AR | ATAEAT
frgm  fafadz aqdl @ a@qaT | fqaes ot faves
g | el S dmyfaat w1 %7 | Gt 5y e
stz v efT gAwr fadaw o wwr kT ferEwo |
ey el % fafwe ®7 1 awdta G d@ 1 7o



PART —Sec. 1]

THE GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893),

- =—s —_—

ot | ﬁ‘wr@a‘km | -t afews | fafe
sn¥e | 3w wgegn de e w1 I |

HATEY Wa——J T AT ST AT A, Ay
favtes | srwTEl w1 IENE, dEQrdy BT TAT F @i
& wfesm e quree wiga sraardy el & sema #Y
fafy 1 sy @frs fawerger & afvomi #1 framr &
fafuat | sramfest w1 Aifas faweraor | Iqwa sreaet,
g YA, ALATRHF (o= qar 3T F qawrdy d4-
TOTT &1 ITANT, FAaEY AT |

wiatafea e

FTAYATOr F1 &7 | FATALT & FTGH | FIATICT HY
feed | watafra =l 87 e | fifear o ade-
forart, Hufa, ST S o1 St TR | WM ST qdad
% AT | FTATL |
7-wawew Feafe o arfeew quv srarfoas afws
W et

Afre faddt &
wHT H FIHT
qaTEdt i —aTT
ey fAe. arfardya
AqemaTdrE i aewandt fAdy |
gaT Hafg IOHAT, ITHIA  F

gty F farerar otz sraeiror gufsa et e A ————
I HORTRE §41E |

oy fga TEA IR
afewr 7 aifad® wwat grey a7 fAet (s frag)

sg-srerimat # faeaat & snust srfwfrarsn & g
e wigwr Y HrAfTR 7EH g 9o e ) g
qEfuat & arerd gra ad faT | G et qur ey
THA & GeqEq aq4 @fw fAsw | ufraerd s ogra
At & it 7 ffga aardt & g@ am o1 fez aizw
W 4 ¥ gy

AT —a At fFedi-aed fodl & =9, g1 #ie
e | afaw frerar & giffwwr, aft fada 1 gow-
Ater: faeor-yamTis aaiefieT, argema (Fedtf )
o T ar | WifEE afrw——fefafa s ggae,
wofeafa ®v srreur, wrea @ fraer ST SwE & g
T Jsuge )

sr-aia-era-seat, tggfafm dwivfrm, s,
Wi, Mifaaw, Wi & qrafe wged & afier | s
afra-sitenfies qirem, svaaw wg-suff-sf firer
T wF &AW A G-I H-AFIE O #iT Fope-
dirz-afr afyer |

frrrafefas &1 9o, Sufeaft &Y sgedr, W &
faaroor ofte St & g2 7 sremma )

arw—?ﬁwrw—rrmrm—avﬁfm—

e qa—A e~ [TEH—FTATEZ—

fafadmrez — dfvw — dwrzz - & — FLATC -

T - AA-THIT

LOL

FUAT—H A I IFAT AT TEFV0-TT7F T F Y
¥ gufeafq ofic faqger-—wd F  FEEm-aei—ard |/
F TET~G T |

daifean, Wafen 7 At daav AR-TFr 95ad
AT wAaT-ter o1 Fer Tu—a AT ISt F1 it
WICa & Gatforan gy 5w, 94 A9 H19 AF Al B w

T, FEfA—gItteE o aiftan afa
g-gotfaa <t wfwwny Wi wiawe wlaam

gatfrrady i, astfaady et 7 wdwofas st o
s & sfradt qwew-fafre qee, ATear, wmo,
AT, arae, qead-—graed, § FT A9E ATEiE, dOgE
AT, TR 7 FATT, dAFforee sfaae arfz |

st & 0 faeaw, fe #7 aroo—emar, gt % wfg-
Uy, sawayl, sfager, (Irefar) saarg i sver
F ST § AT, wEAr i FEiafer w51 g |

fafgat & gsifaady orerd, qar mifesy & a@, qar-
afc=BfeerT, qar—amian, fadt & o A7 ey, F oAl
SfyFor, FET—awrwr, gt & weeAr, forar aqar,
qHfE®T AET, GTOIIAT 978 {7 THiE 99 T4, TAT-
fez, dgas o wwfa drarm, @ o€ ST aTd, a9t
HTETH qrAe |

AT GAFT e, sfaeaas auit & FH7e 747
IAF WET; FWT AT IEE IJUN 97 AGF TrAT 9UAT
miggat + fg M gerary F AGEIC AT FJATATA
et A AT | At % fqg fAwi-aredt o atr g4
F T gaT & alE )

TEL—AgY, TEO-ATai A1 777 A arstaw & Y
T AN, T R’ FITEA A9 JOET e |

TA-—ANHLT AT qdAT | GO & 7o wd
FAX HT T IAA % FIH G7 TG 5097 A7 qaanfr
aerm | oA oAt &7 feafr wre memady
grer, faator &7 /reET |

TH-—AT FT FIATHLA, ASTATT AT 0L, 37 FY i
rfe saeT wwrfaE @i

WIA—TTATA HALTC H1T AT *7 A & q97 Iq6
AR 9ge, | W S aEee fedreR ) qama
St e el fredrad H1C 9% TEA T FETEAT |

Awe gfaam——siasa & &, Irftafa @i
AT | Tadnifaw-srEanl ¥ AHA——fawe #7 wga |
sAqa aqrdl & AA-Aw QoA 1 WieaeseaT Jiw
I JATC FGTE | A AT af ey o |
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T55, TIT T AIAATFAT HT F7 FCAT, WHAT

# fero qdern v fafwa fafuar | seepe aer, g990

At J famin, g F (e, g a1 F-faar

Sterstifed & far A0 avervr, wraa fafyat ot goenv |

STHEFAF 1@ 7 T TIT AMAT ATZTHTO HT IHF ITATL )
HYHTT FT GAAT AT AT

9~ oA w1 Mefeqw fafat siv aiged qar afq@l st

qrfea

SEATEAT

ifus =fas, ga@r fFavor, 9qiqar iR genen,
GAT FHT GiaTd 3 (g )

qaa

qAET A AdA——AATR AR gwifaaa fafaat
qreat, TQem-tal @ sw-fedi g qde ) aee-
fel a1 watere | A ot qoit fedl v Ao
fafer | aa feg & feret @ afvwmeT

frretaY wr fawta

wat i feafd, =9 o17 sy, @27, I S F9w
AT FLA q4T "@ra &1 fafuar, IaF swql v capdy
HITE | HART B GATS F 10T FAAT, T, F97 H1<
STET 3T | FAE AT HIT ITAT, AR GATS—AGA T
ot fasrey fardd &1 707 At Ty frufa, = s emaiT
e, ATE Farad, a7 17 [T JATT FTIAT |

W argy & fafimy, faesewt v 37w, fafas
FEIT & {aOEEF, IR A9 AT JUANT,  ETEE,
gEaTEE, fewTee, We, favee Svw, faesEE |
faewte-fagt &1 S fafy, 6T el AT, q0 AT
FTAT | favdtzd aerm,  aaarfaat @ wlsarear |

geaad Fr fafu wagl @aT @Fra w51 @ wq9Er
gerra ot g aat #iw SmaR 4 avar T Wi
T |

waar gaq fafaai  gemaT w1 413 A7 wqed
ngafy feegr qaufa ot wwat da aFft waafs
&7 qTfeas eremaT

g @ 7 fafudr eores faadt & fase w1 arvfovs
ageand fqama w0 g fafgar site famma s
§ qEn A7 gSHY 9T G F1 AWML AR HIT
BRI A AT FIF IA g% JAVTTAT q&d qgH-A0H
T AreY 34 A7 AEfT am FART wAR & fAwr
qGTET AN |

AT For-ava #t fafeat-geni—7<g gard, gan
THA | AET A AT A HE T AIAN, FEATH AT
TSR, F AT ST L HF (AT AT AT CHF 3o |

10—gA wiga soer awit w3 st afaw
MY qEw

AYT AAA-GfaoT 7 "I U T AT )
A faA—Juq Y d7 aEAE At A7 frwra #;
WHTEAE, A1 A F qasifan @ | g qiaT q
WUATE A AT NARTITAT-{AfHAr | e sEer &7 -
9, qE-HEY W ST | AR A7, 9, gLt @1 da
FCAT 1R FAFT IoAT | fedre ferar |

qaqo : fafaaw, dm-guewe, afvags #t fad,
S TLRAYT ST T - argesp (T &1 97 &0 & fed
q-arpfas wfsiga, @i fadwifas, swa-dmfas
SR gvaAeAs arEd | weg o afeafadt 1 aadl €7
qfwmy qdemr ®v fafoar, foed s, oww, a@ng @,
FAeTAT FeAr, fog-auar, sf=e o wr fafaar
refeer & 1 sfaata, woermafrs ot qametas qEa
ST fAgi |

wAq &1 fafugi, fomd genr T, seE o7 gfeng
fafamr onfrer & | gars Fe e | R Frea o7 faene
T F o1 Wqa faehrzdt & arv § TRfas fer | of-
AET AT ATTIG | WA ATH(E AF AT GTT | AATAA AT
WAYTT | @I WA | & | T F, 7T A

iy & 9w, wfFaa F fagta @ fafued | seoe
#¥ 3q F 79T | wiA=ew £ wfwiar, afaeaas ot |
IR WA T TfeEerT | WA &7 AW & fAei,
T =0 1% TR | AR A o e |y
TN AT ATH &7 &TA &1 A1a-ora{a F1 srwe | wiae
F afas (AR w1 A& 1 GoaiwT | qeara 6
g FIAT |

qaE AT O—9F{a d1¢ G | 9T 7 g4y ;
JTATAT | 3% gErEe ok ATd | ;A & Qe |
TR T ATCAF T, T8 G7=T, T i fafuga dr
F AEerar A g oty gart, AT ave g, -
fapr, Eafae, SO a7 TFTOT, AT A7 sarArnaad T
G 1T Tt falFar (TRt AT AT, FOT
sfafwr fafoai ; o, feeevs, ST WEW 7 7Y-
aq fafudf grer afea weral v stfafsar; g g9
AT e, AT AET & GF fAA ) SUER @SSR
awAlEt ov AT gERa{ET AT ATHAN |

uTfa® HAFRT T THTIA—-T-FST HOTE - ATHILY
o 1Y ATFfA --a i, T, e, i, o dr,
fr, frafmmw @i Sifwe )

suTfead SEERT T OASHHCT—ARET GTEEH |
foreere, fremarge, faee fAg ofte avrer | vt feafoat
y= faR S & gU F A AT Y |

afTs aaura—foaT T ag-eraear A afaat
1 TEEd @i we T e, wiast Suanr & Wit #i
yrafa® FE, | gani F fawa e, qfas s
fafretor TR & S wTvR | A, O, wTvEe, afa-
FQT, T AT 19 Geren ar, A st #



PART-T—SEc. 1]

THE- GAZETTE OF INDIA, JANUARY 29, 1972 (MAGHA 9, 1893)

117

Ifars v, aftn w asidle wwr iy
Yo, wfofers wfmg, A FEr e e
T, FETEA-TLOT T @A rerefy r Foraoy fapna oy
miam, qRfer TEe &, wifew o afmEd e
ity afaa-ifa | awa 7 afesta foma & faae
WA | wgeaqor Afast Fv afasiir 30Ed |

WZeAT Wi F T fAva weA, A 7 Iee,
A srésmaryT F TFOME 17 TAT FT WA, TIETHIG
BaAl v avmeT-ast AT W |

11. wyaen e qo wafa

FXAAT —HTA F0 fwed, wraer & safeafy & srawdr
T -RAm, Fa & WAE o efw wEafa
gIF R ® TAZA q2F, 3% T80 AT TFAE, BT
&1 aftwTo, Fif wir qoft | w0 gare @S faae
AT FVAT | FTEA VT | FIAAT AA-OAT |

FIAAT-TAT—F AAT-TTH % AR &1 N7 flas

RETAA | BYAAT ARIT & FIAACHE AT | HOTET-
ATET | K #0 FONRTAT |

AT FYT TAEIAT 9 Sraar sfaaw o fafat
Fraer o7 sfeqm @7 faFzeg favamo | faew gt
frerte sy FATE A w1 afvwad | FEa 77 qEem i
FIAAT Y I FT HFATET |

TRA # ®wEAr aat &7, e w1 & gaE fager
Fifz frata-aroa, et o ardT SvmEaTe w1 s
AT ALTAT | HIAAT JAT-NA-TF AT FOC T FH1wAT
T2 |

wifrga—a ot wewfas da w0 gvfefraqe
it spaxad; dama Y7 Geifaay g7, AefaE sfagm
IEAH T, AOAT ACAARE | qgfEaE G g
feran qdeur swiwfas oftw fafaes gt fafaa
A FF % AL A WA 7 A F NI H qrERAd
T AT Qg TOTERT AT FTANT |

T ST-AETT, O ¥ & AT, & AR A
TR T SHIAT ALTAR | WA & 99 WWH 7 99 fqas
£ GAEHT | AT A A H17 q9 aww o/ A s
A 4T A9 6 WA AT

At —gefEared &t f6U S 9T 9w ST §T
31 fagrd g spfaerm w € F o uF fagrd wranr -
et wroT & & v & fAT T AT AEATE
12, AT -

s =R F qa g |

e qAww o~ TEea # fafamar o e N
Fre, At wwrd | fATer R ATT-AeTEe- e
oY frpT® & & Adid | e ardi-fesnga o7 gfvaea
fagrer ; EEwTd A fREA, ST, AA-ATT ¥
et ddfes g, @d srd-siwati % it I,

AU ML @AF UTEAT | ATAT KT FATAUT AT
FRFET | T SAVAT i wafagg el & T
feafant | w&e @1 afvawam o fagsq ) geea fafaemar
# WA, SAmSir w F aw awd T AR
senraad afvew fabor, waes, wreew | qEmlES
AT § qEe faAfra w1 o

AN qAAT —TEAET -qA FT EFEE, 9-
TR G 1 fRare, afraf= et gratea sfg-afy,
Aa-afvifaer-gast famom, fagra, s, da-a,
A, ST eE-srrR T ey Aae, eifas ot 3ot
¥ FeAsed /e g ATl T /e |

Framy  famnfaat o7 fraga faframr & @m;
FraFi Tk g fadwT qragea, o ey et
qreeqive qaw afaafa <01 & far seatay v o
AHAT FATAT FT TFFfrF HAH |

TOT ATHIAAT & JraR (7 AN, qFART AT
FT AR TEITE SNFAT | PR (T THA0 1 JRA |

ARATET Fraseaar -y fafagm, qfi=raT ffy
A-ATAR (4 AFS; AL v (o qFEA T vt o, ofemmd
g9 sfqedt qaeor ¥ afoma

farg—gdeor-fafmt &1 affeor, @A waw fafa
qf=rtera fagr, Aa-37wT, g W7 fd=, 8T o
& qfvome |

aq fawe Jar fafii-weaaar, adgw e,
To & oFro o & Hra A, farg sty Jay ¥
wgfr; afommat  fadem

To o fawa stqTr faft -Aa-wfsar; afcorE
FAFET AT Fa=w, T qq o g & 9o
FATA-ATN FT AAIAET; @m0 fga-wzeft qomAr |
Frarfras fa=r

siforcramar fatemt

afearad (4T, e 99 & gaqd @9, A
Weme TEEIT  fgeara;  MEOE WRRAT;  SAE R
Fr qAnairar; THAOEAT;, AT &1 fareor, eta-
sfat @7 e, deftg-FTd & aq7 |

faga wrawva fafigt

wifrw fag, Tr=aa a@at | oamE; qGfg #
FA H7F & 0 TR I, [FE G AT ITHC
ge i wTa, st £ fawers o-ae, g7 99-
v, @fas e gy afveg fatyat-zaser, ofemta,
HA-NOHAT Ao {1 qfvormt &1 fRE=e |

faA-seasion A &7 smvior-fadias da W)
srazar; 4 gefia o, D Tl Q9 7T,
s afead w1 &a, wq Al afmer & faafias a0
-Iuag &1 Q1 AR AT FT F9AN
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warntn qwrr qc"ﬁnn qETT a‘r fa’Fm |
(%) e fasme (3 & @\, A1 @A,
gafirut, fredrT o q=770) )
(@) #7 wfzr fafe
(7) svadw fafa; waa @@t FgA-atET AR A
TR OT qEAT AT
(%) wrrads fafa, #m, g, ste an, -
a3ty fad=m, qFef; Genmt wm RATOT,
AT AT |
arefen faare, spae-Smlt s fagemr o siegm,;
Aaqg swA; foars avA ¥ 3T, SmEhi 29 |
aErfl qasT & AT 3wt qweh A|-tem
g faearT; Fga o 92 mizr | faede-fer avw;
IR F A S av fafee s & faedres 1 free
wrafer afvry; fareEEl @7 I9IeT YT § T,
qeerr fafamaras, g &, qaerad; st w1 siF,
gfooat @t wafaar, afrowt @ e qeer-add &
grafaaer # GH |
eqmufara qaem o &7 afaemm fafimi-fen
gz fafuar, dFemtofs q@am o fafat, gae
fafspaor-mdy oftv sEwzo-mdy Yfemfaga-adean | o
arfea wae Sfemmfaes | fafual s e o
faaa sifaem; sfAasar o7 & feafas o,
ety favam;  fawg-fdaa;  fae wemafas -
T4 | "ae At |
aa-fosi § arTEE AT, SAeEl; s S de
srferere |
e nfsrgar su-afaem; fagae; ama fafq-
avr; Ferdrer, wiveefy srfor o, &ty & s e
srfirerae | ¥t nf¥zaar e fagma-afadat 9 gemr
FTART A7 & IXTE |
13. wrEw Btat qfama e afrta qiame
TTAPR —TAT FTeder; fawa a7 amy; ggvT @i
quEd; IERTl T AASE, qedr # sff el ag-
T, Feat #1 33wd, 1ofi ® At S dqeE, el
% wrafes qerarfrw fdET | aEr w1 oot
FATHT |
feze FeaT & fogare, dual 3 (e st
sratas faear, sweeamsrar-uenT, fafdade ar goT,
aRAERfASAL, TAT-sfaeTT H7 agEar |
ARiTAT 7 Ay @, 7T w7 fRcaehTy, Tee-
A i M ded, serfime 9 9T dEE, G &
FreAT-viTa oz, Grftaar 1 sgew fagdor
FAAEA T W-THEA, Wieww  waTiRy sty
seeraR # Wfaw-aates w1oF, smafrs fada, g

g‘r@ra amx GIES amrwatrm farmr ﬁwrm:fr ST,
AT F FeqET

YGRS F BT A WO, | s
AR Fooft fergerer | sfd wEreaor |
TAAAF 7% |

Li, Na, K,Nb,Cu, Ag Au, Be, Mg, Ca, Sr, Ba,
Zn, Cd, Hg, Al, Sc, gas v Ga, In, C, Si, Ge, Sn,
Pb, Ti, Zr, Hf, Th, N, P, An, Sh, Bi, Cr, Mo, W,
U, F, Mn, Fc, Co < Ni, %7 907 |

At Qe & aefe fagerar |

SHI AAA-TEHN q@ais qe fds  ane
fafratr o7 @ist® F1 e s, -wrERfa-faa,
wafer w9 o o7 q7=an, frds; g wfas arafaeor
% ATETAT BT FT ITAN; G AT, @9
famr, sifradt g-fem R a@-amfrs s &
ATEFTAT BT T T |

Ay -faam— e nfiamn—2, @Yo Ao, fFd,
I qoud, a7 frurdi oo Tmww w4, st
eiufeam, aifadta afva, afadhn afifm aify-
A FAT HR IAH W qF ITA |

gt aifom, S0fare afel ot gad gait
At HXFAT I w9 Qo , I, gaferly A1 e,
Porreor, TrnAfers frdeor, qaeror (e witmer o SaT
FATAWT) a, gea T AT F Aot F AT
TAAT |

g fafFoay o seRom, Hnifd
ader, Weamfer fafoat Fr srqsam

14. Towdaet

TRl S WE AN FT IqVE, gt ¥ gl
% el o O & 0T I Wi afvfrafa, qot w
FAAT , AERW AT I 4T THAT R AAGET 97 I
wr g9, vedtd Taa 9t fewrem adaw o Agrga-
fry frearar & daw § agfrgaw gfsznon ) swdwfos
%, T F7 qddY By AITARHE AT, WA ¥ -
=% #R Pradfrs g w1 s segoT |

15. Iwawy enfen wafamy

mfa fw faae & frqure, swdmifee foprd i
ITHY IQore, A A Afeataw af | sty see dai
FT WHCT | e fAAT | A A 7 ey Fv 3w067 )
AUETORT AT JAHHIAT | 7 wae frfimam
et YT et it far¥r | wEEERy i Ay A
eaTfire | el wETEAl | T sty |

TR TERET— WA STF—J AT ~—41TT 7% A,
QRO | RfEr 1 frfew gl g w Sehe
Ifersw, Frer & Siffwas, gAfme sk
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e =

w1 fomaTT agqg | W, oegfemr o gae o §
ST gEui |

T AR — s LEIE T I T o T G A
st Hferu, aretfaoees, foeafos, Tl st
A AT qUqET F7 AW A0 A7 e q9g
T wr AT gt F 5T At agt A Aet w
St aefa-aaE | R A AAF T FEq T
atag sfafafy  Barfraa faaafrs | sEiies o
FAeafa-agg | e agrE fwed e, wrefaa
awrET, S gt afiam sdver wfiwmfae 3 oty waEta-
S AT IAF AT F FO ¥ AavwiT-AgE afeq sAa
A=-A97 |

T YA R oo gfrar & gremfes
st ot e Aegi 1 faaen o< sk § v’
qasiyd ART  THT ATRAT
WY I TEHF A~~~ ATl o, are A
ueq AA,  AfdET W eede qEA —em -~ # wfor
aqg &7 FTeIfa-ang, S AW, feaaEe ot gae
qEday  seafgmadte |y e ——— qat &
wRE & q-Awr wedi § & qd@w F 9 o aqy
& faator 1 sremaa

qETT ———m wed g g agg,
gersfaowe geffaas, (ar Afveda) aar smed o)
gt ® St fraree g HH-
A M s earw |

16. I9NAT Srarven-feamy

Strarg-faAr - —— gfremay, S s wrf

S+ w7 TR o 9AE ST W e
strarem w1 afoqmar | Stray fewre w o srer st
™A IR |
et stere-fawe

Terre-——afeay, Afrar st sy | Erefrfigg
W AWemAfEr———— S gfa S gyTeTET # st
T el & ST ST Ty Ay, iR o o
LEUE LR AGEIGE

TR O——afr=ra, sToft £ S —sfrarene, et
$ s-Aafren afegre aar faaeor |

AT -~fiem, qefferor-grgeeT, SrEmT-
fear aEwEen W7 GRS Wi A gasfomt
Her faafar & =0 & fdwce o) vawr qdmfae ohre
T qar fFwe |

AR CH~AOAT A 317 SArwrtvay | wp-damfirs
o 617 e

IR ——fae Sy, e, wara-gast v
AT AT FY AW I qACCE FIEY, HAT B
dwz AT oA, afiwco, bt fgr o oar-
™ RN A T 3 eAT-ITi
1—431GT 71

HIEEFT—H], F49, TIT (A6, @F €7, A7
T et § afedT; freRver Aqvsd, #7 faem,
v | ARArEfm -~ Faw, wiEem fawm #iw
wfad Zfeg | AR Te——ATaE sl wEe,
ST Y rETfeAT FAa ofiv AwwHIw, Ay AeEdhrEr
FY THfT | AR ET——ATfEA, AFAE FA= w7 famtor
FEATET 1 wAmiTE sheEm | st =i afee,
HEATET & STAR——fTIrE 7 qEf, aeen w1 9de-
f zfee

TSI T——s{ofTgy, wEformy o o EArzfeay, are-
AATET; ATRITCFT o7 afg ; Fw0F | UdEArsaar;
Faer o, g, afcfeufs, femm-feere, s =-
M afwme | e, sodrsr s oAttt R,
e R 939

UETSAEAT; ATHITHRT, FHTA SR F(H, faeeT-
zfagr wrgArtean ArETtET WY FH | ORI EAT
FYereT 9T, e, afefeafa, s afva o gawTiE
Ziamme | grAaRieiear, mHETgATERt F1 ST |

CLiLaECad

FATAAAT——FFA Y TEHT, RwiF7or, SmfTafe
farer, saeTfs Bfamr st & gy

Frent wrres-fams

NG A A~ HATE T F AT FT AHA,
TTHFTOT |

gyfed Fuwm-sre e offT A fawra feafr
‘ﬁ“ﬁl!ﬁ 1

Hr—wfeert f=, Trgraad @17, FORT T, T~
T T AR A T |

StrfrTiers FTEHT FT FAT0r——3@AE 1A | AT,
IR AATHTOT | STEATRITAT | TIA AT T qedd
weTEY wETer At 99 fafeea Soft - /g

wAAETO-arfe, Aoy, SR & faw,
wigrRTY Y, draea, 3 frardeer, srfdsndfien e
s gah famA-R oW | A8 A faw; wEe |

qraTer faRE~aiieE fagee | TR & eETEr
¥ fadg el § A GRwrfrE FATOF TEA(-
WE T ACAAT |
gfefier-2
Frarearet WY mrafoe qften & @k | fafqas

[@ fafwan I=fizardd A gﬁmr & fam wefine fieg

awg afe ¥ug s oen @ 6 E srdice wrd-
fa mek dar gt @ fafag s e & fag
o g few & aer ot ged@ER T et

F faoffer aam smavwarsi F1 Q90 A AT I
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R Tiew e qifer AT wv #Ea ) e
fedy Ffirmre a1 9 fafandi W faaifer sigvasaren
T AT T q HEAA gu oft smmergden qrE @
Wi’miﬂmﬂ?ﬁ =rrrfira? (ffga w & 2y o
g, wiTw Avee ®az P avaE fw ) T
?ﬂf‘rw F q7ETT AT & Frar AT gwAT o0 zEe
qE w1 wrs wfa w9 g

2. fFm ag a7 WA w7 oAww Al efen fe
AT ATHTT RT DI 912 @Y e 97 e
FIE T AT A AAIET FIH N0 wiwwTT g |
T AN W oqaqd ffm afawi & fav off #
HIATHT & Wqeq =% F @2 AT JIm]

1. faafes & drm zzvw ww w fAnaE w0
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~50-1250
(iii) FIO- BT 1,300-60-1,600 )
(iv) frRes-(aam #%)-F9F  1,600-100-
1,800 1
(v) SuaeimE-m0d 1,800-100-2,000
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(vi) waTfadwd-e0d 2250-125-2,500

(M) ATHT EI77 AHT THY 770 7 ATASAET & or%q-
¥ 783 g0 faam § 7977 %1 & mRi § 13-
afrar s & fFadi sga i st |

(%) #ar, g T oA F A Ay €, fATHT 9T
A - geiaaatEd; A fafae dar fraares
Y SIS FAAT F, F A AT ERT

(%) wfacy fafe 5 ord e whaey fafy (¥=fg
o) framrae ® fattA & 1 gw faont 7
TTHTL AHG-THY T AT AT FIAr &, A off
g g5t

(=) sl qfaame qde dear & ady sfafva
&1 W & faeeft of v aroe & ot wrvA & arev w1
ot e wh FRfr

2 waraw gfaae

() forer Seefizam<t & fgfee & fad a0 srom,
gy fagfer 2 ad #v acarafa o=« o
g qETALY, ATAAEAT gE A aqre Aqr wwfy
g

(w) fauifer | : €13 350-25-500-30-
590-F0 ¥70-30-800-To INo-30-830-30-
900 |

(m) wieefr (acft | afqaT ¥mama) g A
srifae &7 § wefl &9 N JF7 AT A wfar-
oy afeerr & meEw F FY Al 0T aifaw
wq g g q-fammm adeer g & 9w
agra® wiawmfawt & s fom a9 & gdafy,
qUETT JIT GHT WY 9T UF ATATYAT & 3729 -
i @ gy, soff frawt & orqure frreha
qyefer wfafa & arsgw & £ st

(%) T, gt M7 Guw F uF ady &, fomer se
w0 g frawrae e fafas dmr frammadt
# fwar mar ¢ 1 w9 faawt § a9 oy -awg
g AT ATANT FEAT &, oA AW G

(%) whrsy fafr % o ey afesy fafy (f=ho
dard) faammeer # fraifer & =@ fraed &
FEFTE qUY HHT 97 S0 AT FIA §, A
+ft @ g1 !

(&) wgrs et w1 wrw & Gl off s
7 WY § AR HE W A F G gy

Tt ofTC_ ~aTa RaTow
(farerrat farer)
7% foeely, faatew 10 w978 1972
Lo

®o Wlo 4 (1)/70-o WIo~FTNT TTHIT Kl
(%) ¥edfr siferfarat ot gt frart mr firdy &
A

(@) wwrer fafiy weavasd &7 Py

() Fafe st ot fawaformeat & fafa &
forsyy f@gdhl & 3% & a7 ot & fafir o7 w1
TRAH] FT AR

(o) fafyr afqersi @ Faet o &l & s
e ‘

(%) s A7 F & fift & Agraw ofte sAwfine
famr & ddfyg al % aRF "ag W
¥ for wvm awew, fafa doerg, Prawf
fawmm & @wew do Wre 47(1)[67-90 7
(faofae), faiw 4 =T 1967 F—efiT oay-
faa & wf fgh & &k 7 fafy gamg & fag
TATEHT AFATT F7 AT ALHTTA AT FIF

w7 fAvay fraT &

2. afufy & frefafen safim it

(1) fafer st rarg w=fr Feqet

(2) fafe i< g asaHat ERIZ

(3) ft fawdaTy A fag qIEq
HqT AT o e

(4) ofr sFraTy fararawT e
T GEET, TF qT

(5) = AF=rfwer g, aqEy
% qILY, A TET

(6) =fi &ro ¥ro FrET, G
qHT [E, AF qT

(7) st FwAT AUFT from, ey
O qEET, F AT

(8) frdro dro faarsy, AT
qYT I, ST T

(9) =t wag@E™AH ErAY qEey
HT TECT T g

(10) =ft srzerfagrd amedafy, HEG
qug 95, AR T

(11) = gume afgy, T
AAT ATEH, TIEITHT

(12) »fi g@e 7o F=uA, qaTT

(13) =ft faerw =g qg, qEen

T TEEy, A T
yfvawaT, Iowaw O

(14) =ft neft 7rer i, e
srfreeaT, IR fqTaTy Y
(15) »f TrwvATe qiv, ey

aerafed, ¥ad www ot afufy

{16) WG, @Iy AT gy R emey

FATEHT
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3. oS faandfy s & gfeg afafa & afas
Ul

4. gfafy srawsarEr qag-gag 9 sfafea
waeq qEAfNa T aFI a1 qaw srfedwel 7
Jufera & ¥ ford. fadastt 1 it #%
e |

5. gfafq &1 genay a8 feshl F e o

I
sy fear srar § fF Tw dFeT w1 oh-Uw afa v
ST IR AT T G| YT, N Hefy atqarad,
#fawda afaara, dadia s fawmr, @ aar afaarwe,
ST AT FlEaraa, AT A, qeufa gf=aras,
fadas ik wgrET was, AgeET, FE e,
AT AT IR F i Farerat &) faeit & v &
T |
ag N W faar sar € i 5@ d%eq araeg gEen &
fad W & Toad § g1l 3 g Sy |
£o JFeTaTH, 97 afaq

PRESIDENT’S SECRETARIAT
New Delhi, the 19th January 1972
No. 3-Pres./72.—The President is pleased to approve the
award of the ASHOKA CHAKRA for most conspicuous bra-
very to i—
1. Shri BHURE LAL,
Village Bajrangarh,
District Guna,
Madhya Pradesh.

(Effective date of the award—I14th July, 1970)

On the night of the 14/15th July, 1970, on receiving in-

formation that the gang of Nahar Singh, a notorious dacoit
of District Guna, was hiding in the jungle of Gid Kho, Shri
Bhure Lal personally verified it by going to the jungle at
great risk to his life. At 2200 hours, he informed the Police
who arranged an ambush. As some time had elapsed, it
became necessary to have further confirmation about the
presence of the gang. Shri Bhure Lal once again went into
the jungle alone with his M.L. gun in the dead of might.
Disregarding his personal safety, he went very clqse to the
gang of dacoits, On seeing him, dacoit Nahar Singh fired
at him. Shri Bhure Lal was so alert and swift that not only
did he take cover in time, but also fired back at the dacoit.
His fire was so accurate that the dacoit dropped dead, When
another armed dacoit tried to run away, Shri Bhure Lal
chased him and pounced upon him. In the meaniime, the
police party also reached the spot and arrested the other
dacoit.

Shri Bhure Lal’s gallant action in fighting against armed
dacoits is a shining example of comspicuous gallantry and
courage.

2. Captain UMMED SINGH MAHRA (IC-17696),
Rajpuiana Rifles (Posthumous)
(Effective date of the awa d—6th July, 1971)

On 4th July, 1971, Capiain Ummed Singh Mahra, while
on duty in a village in Nagaland, apprehended a person on
suspicion of suplying rations and providing other assistance
to a party of hostiles camping in a thick jungle in the vicinity
of the village. The suspect agreed to lead the troops to
the hostile camp. Captain Mahra infermed his Baitalion Head-
quarters and volunteered 1o accompany the column beine
sent to raid the hostile camp. According to the available
information, the strength of the hotile party was approxi-
mately .30 and thev were equivned with Light Machine Gun
and Rifles. On 5th Julv. 1971, he, as secrnd in  com-
mand, proceeded towards the hostile camp with a column of
60 men at 1730 hours. The column marched for 12 hours
over difficult hilly terrain and crossed two nullahs which
were in spate due to continuous rain. At about 0545 hours
on 6th July, 1971. on reaching about 500 yards short of
the hostile camp. the column was divided into three vartiss,
one of these to act as reserve and the other two for attacking
the camp from two different directions simultanerusly. When
the party Yed by Captain Mahra reached within about 30
vards of the camp. a hostile opened fire. Caotain Mahra
ordered his party to open fire, and himself firing from his
sten Wachine Carbine, led the charge on the camo. He shot
dead the hostile sentryv. but in the process received grievious
bullet. wounds in his abodmen and richt hand. Even though

profusely bleeding, he encouraged his men to charge the
hostile camp. As a result of the charge, the hostiles started
running away in panic. Simultaneously, the other party rush-
ed into the camp firing on the fleeing hostiles. Thus, com-
ing under the effective cross firing of both the parties, the
hostiles fled leaving behind their dead comrade, some arms
and ammunition and some important documents. Captain
Mahra, however, succumbed to his injuries.

In this encounter, Captain Ummed Singh Mahra displayed
conspicious gallantry and leadership of a very high order,
The 20th January 1972
No. 7-Pres./72.—The President is pleased to approve the
award of the PARAM VIR CHAKRA, for the mot cons-
picuous bravery in the recent operations against Pakistan
to :—

1. Flying Officer NTRMAL JIT SINGH SEKHON (10877),
Flying Branch (Pilot) (Posthumous)
(Effective date of the award—14th December, 1971)

Flying Officer Nirmal Jit Singh Sekhon was a pilot of
Gnat detachment based at Srinagar for the air defence of the
valley against Pakistani air attacks. From the very outbreak
of the hostilities he and his colleagues fought the successive
waves of intruding Pakistani aircraft with valour and deter-
mination, maintaining the high reputation of the Gnat air-
craft. On 14th December, 1971 Srinagar airfield was at-
tacked by a wave of six enemy Sabre aircraft. Flying Officer
Sckhon was on readiness duty at the time. Immediately, how-
ever, no fewer than six enemy aircraft were overhead, and
they began bombing and strafing the airfield. Tnspite of
the mortal danger of attempting to take off during the attack.
Flying Officer Sekhon took off and immediately engaged a
pair of the attacking Sabres. Tn the fight that ensued, he
secured hits on one aircraft and set another on fire. By this
time the other Sabre aircraft came to the aid of their hard
pressed companions and Flyine Officer Sekhon’s Gnat was
acain out-numbered, this time by four to one. Even though
alone Flying Officer Sekhon encaged the enemy inanunequal
combat. Tn the fight that followed., at tree top height, he
almost held his own, but was eventuallv overcome by sheer
weight of numbers. MHis aircraft crashed and he was killed.

The sublime heroism, supreme eallantry, flvine skill and
determination above and bevond the call of duty displayed
by Flying Officer Sekhon in the face of certain death, have
«et new heights to Air Force tradition.

2. 2/Lt. ARUN KHETARPAL (IC 25067).
17 Horse. (Posthumous)
(Effective date of the award—16th December, 197 1) -

On the 16th December, 1971, when our position at
Jarpal in the Shakargarh Sector was subjected to an attack
by a Pakistani armoured reciment and our troops were
heavily out numbered by enemv forces, the squadron com-
mander asked for reinforcements. 2/Lt. Khetarpal on hear-
ino this tran*mission over the radio answered the call and
moved with his troops to me~t the ememv attack. On the
wav, his troops came uunder fire from enemv strong voints
ar” Recoillees nn nests that were still “holdine out in the
brideehead established across the Basantar river by our
troops. Realising that a critical situation was developing and
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prompt action was to be taken, 2/Lt. Khetarpal assaulied the
enemy strong points, physically over-running them and cap-
turing the enemy’s inlantry and weapon crews at pistol point,
In the course of this action, the Commandcr of one of the
tanks in his troop was killed, but 2/Lt, Khetarpal continued
to attack relentlessly till all opposition was overcome *and he
broke through tewards the location of our Squadron., When
the enemy tanks started pulling back afier their inilial prob-
ing attacks, he chased them and destroyed one of them. When
the enemy launched another attack, with an armoured Squad-
ron, against the seclor held by ihree of our tonks, one of
which was manned by 2/Lt. Khetarpal, a fierce battle ensued
and 10 enemy tanks were hit and destroyed of which 2/Lt.:
Khbetarpal personally destroyed four. In the fizht 2/Lt. Khe-
tarpal’s tank was hit and it burst into flames and he was
severely wounded, 2/Lt. XKhetarpal was ordered to abandon
his tank but realising that the enemy was still pres dng their
attack in this Sector and that if he abandoned his tank, thers
wa: given the task of establishing a bridgehead across the
gpite of grevious wounds and his own tank burning he conti-
pued engaging the enemy tanks and destroyed one more. At
this stage, his tank wasi hit a second time as a result of
which he died but the enemy was denied the break thorugh
he was seeking so desparately.

In this action, 2/Lt. Arun Khetarpal displayed most cons.
picuous gallantry in the face of the ¢nemy, indomitable
fighting spirit and tenacity of purpose,

3. Major HOSHIAR SINGH (IC 14608),
QGrenadiers.
(Effective date of the award—17th December, 1971)

On 15th December, 1971 a battalion of the Grenadiers
was given the task of establishing a bridgehead across the
Basantar river In the Shakargarh Scctor. Major Hoshiar
Singh was commanding the left forward company and he was
ordered to capture the cnemy locality at Jarpal. This was a
well fortified position and was held in strength by the enemy.
During the assaulf, his company came under intense shelling
and effectlve cross fire from énemy Medium Machine Guns.
Undeterred, he led the charpe and captured the objective
after a fierce hand to hand ficht. The enemy reacted and
put in three counter attacks in 16th December, 1971, two
of them supported by armour. Major Hoshiar Singh, un~
mindful of the heavy shelling and tank fire, went from trench
to trench, motivating his command and encouraging his m=n
to stand fast and fight., Inspired by his courage and daunt-
less leadership, his company repulsed all the attacks inflicting
heavy casualties on the enemy. -Again, on 17th December,
1971, the enemy made another aftack with a battalion sup-
ported by heavy artillery fire. Though seriously wounded
by enemy shelline, Major Hoshiar Sin-h again went from
trench to trench moving about in the open with utter dis-
regard to his personal safety when an enemy shell landed
near the Medivm Machine Gun post inju-ine the crew and
rendering it inoperative. Major Hoshiar Singh, realising the
Importance of the Machine Gun fire, Immediately rushed to
the Machine Gun pit and. though seriously wounded him-
self, manned the gun inflicting heavy casualties on the encmy.
The attack was successfully renulsed and the ¢nemy retreated
Ieaving behind 85 dead including their Commandine Officer
and three other officers, Thourh seriouclv wounded Major
Hoshiar Singh refused to be evacuated till the ceasefire.

Throughout this operation, Maior_ Hoshlar Sineh displayved
most conspicuous gallantry. indomitable fighting spirit and
leadership in the highest traditions of the Army.

4. 4239746 L/Nk ALBERT EFKKA
Guards. (Posthumous)
(Effective date of the award— )

Lance Naik Albert Ekka was in the left forward company
of a Battalion of the Brigade of Guards during their attack
on the enemy defence at Gan-asagar on the Eastern Front.
This was a well fortified position held in strenpgth by the
enemy. The assaulting troops were subjected to intensc shel-
ling and heavy small arms fire, but they charged on to the
objectlve and were Incked in bitter hand to hand combat,
Lance Naik Albert Ekka noticed an enemy Light Machine
Gun Inflictine heavy casualties on his company. With com-
plete disregard to his personal safety, he charged the enemy
bunker, bayonetted two enemy soldiers and silenced the Light
Machine Gun. Thoucdh seriously wounded in this encounter,
he continned to fight alongside his comrades throu-h the
mile deep objective, clearing bunker after bunker with un-
daunted courage., Toward the northem end of the objective

one enemy Medium Machine Gun opened up from the second
storey of a well torified building inflicting heavy casualties
and holding up the atlack. Once again this gallant soldie

without a thought to his persomal safety, despiic his seriou
injury and the heavy volume of encmy fire, crawled forward
till he reached the building and lobbed a grenade through
the loophole of the bunker, killing one enemy and injuring
the other. The Medium. Machine Gun, however, continued
to fire. With outstanding cousage and grim determination,
Lance Naik Albert Ekka scaled a side wall and entering the
bunker, bayonettcd the encmy who was still fi.ing and thus
silenced the Machine Gun, saving further casualties to hia
company and ensuced. the stccess of the attack. In this
process, however, he received serious ipjuries and succumbed
to them afier the capture of the objective,

In this action, Lance Naik Albert Ekka displaﬁred the most
conspicuous valur, determinalion and made - the supreme
sacrifice in the best traditions of the Army.

No. 8-Pres./72~—The President is pleased to approve the
award of the Param Vashisht Seva Medal to the undermen-
tioned personnel for distinguished service of the most excep-
tional order ;—

Lieutenant General EDGAR QEORGE PETTENGELL
(IC-795), Signals

Air Marshal HIRENDRA NATH CHATTERIJEE, DPC
(1620) F(P) ‘

Major General HARISH CHANDRA RAI (IC-592)

Major General JACK FREDERICK RALPH JACOBR
(IC-470)

Major General BISWA NATH SARKAR (IC-1417)
Major General GURBAKSH $'NGH (IC-630)

Major General DALBIR SINGH (IC-557)

Major General LACHHMAN SINGH LEHL, Vr. C.
{IC-1461)

Major General NARAYANA PILLA1 SANKARAN
NAIR (IC-2042). Madras

Major General MOHINDAR SINGH BRAR (IC-1528),
Acrtillery

l:l/Ilajor General EUSTACE D'SOUZA (IC-518), Marm-
a2

Major Gem:zral KUNDAN SINGH (IC-1522), Rajpu-
tana Rifles

Major General SURAJ PRAKASH MALHOTRA (IC-
18(4), Guards

Major General RAIZADA DEV RAJ ANAND (1C-
2097), Armoured Corps

Major General RUSTAM FRAMJI KHAMBATTA
(IC-1047), Artillery

Major General FRANK DALTON LARKINS (IC-482),
Artillery

Honrary Major General SUTAN SINGH UBAN, AVSM
(Retd.) (IC-1003)

Rear Admiral ELENJIKAL CHANDY KURUVILA,
AVSM. IN.

Captain (Acting Rear Admiral) SHREE HARILAL
SARMA, LN.

Air Vice Marshal MAURICE BARKER (1691) F(P)
Air Vice Mar:hal SATYA PAL SHAHI (1601) ADM
Air Vice Marshal CHARANDAS GURUDAS DEVA-
SHER (1867) F(P)

gfil'iﬂadier SHABREG SINGH, AVSM (IC-778), Cottha
ifles

Commodore BISHAMBAR NATH THAPAR, ILN.

Air Commodore RANDHIR SINGH, AVSM, Vi. C
(2135), F(P)

Air Commodore JOHN FRANCIS LAZARO, VM
(2944 F(P)

Captain MOHAN SINGH GREWAL, AVSM, LN.

Group Captain MALCOLM SHIRLEY DUNDS WOI-
LEN, VM (3641) F(P)

Group Captain PETER MAYNARD WILSON, Vr, C
(35%0) F(P)

Group Captain CHANDRA KANT VISWANATH GOLE.
AVSM (36352) F(I®
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The 204 January 1972
.No. 9-Pres./72.~~1he President is pleased 10 award the
resident’s Police and Fice bervices Medal for gallantry to the
undermentioned officer of the Border Security Force —

Name and iank of the ofhicer

Shei Prakush Chand,

Naik,

Border Security Force Academy,

2. "This award is made for gallantry under rule 4(1) of the
ruks pgoverning the award of the President's Police
Services Mudal and con.equently carries with it the special
allowance admissible under rute 5, with effsct from the
24th Apeil, 1971,

No, 10-Pies,/72—The President s pl2aed to award tie
President’s Police aud Fire Services Medal for gallantry to the
uvadermentioncd ollicer of the Border security Force ;—

Name and rank of the officer

Shyi Ziaullah,

Assistant Commandant,

93rd Battalion,

Bordar Secusily Force.

2. This award is made for %allantry undey rale 4(i) of
the rules governing the award of he Prasiden.s rolice and
Fire Services Medal.

No. 11-Pres./72.—The President is pleased to award the
President’s Police and kire Services Medal for gallantry as the
undecmentioned officer of the Border Security Force :—

Name and 1ank of the officer

Shri Lila Ram Reana

Assistant Commandant,

1015t Battalion,

Border Sccurity Force.

2. This award is made for gallantry under ru'e 4ii) of
the roles governing the award of the Police and Fire Services
Medal

No. 12-Pres./72—The President is pleased to award the
Police Medal for gallantry to the undermentioned officer of
uvodermentioned officer of the Border Securlty Force —

Name and rank of the officer
Shri Arun Kumar Ghose,
Commandant,
92nd Battalion,
Border Sccurity Force.
2 This award is made for gallantry under rule 4(i) of
{he rules poverning the award of the Police Medal.

No. 13-Pres./72.—The President 1s pleased to award the
President’s Police and Fire Scrvices Modhl for godlaniry to the
umdermentioned oflicer of the Border Security Forca :(—

Name wnd tank of the officer
shri Ramecsh Chaad,
Sub-Inspecior,

Ro.der Secuiily frorce Acaderny.

2. 'ihis award is made for gallantry under rule 4(i) of the
governing the award of the Police Medal and consequently
carres with it ibe special allowance udmissible under Rule 5,
with effect from the 11th Apdl, 1971,

No. 14-Pres./72—Tlk: President is pleased to award the
Police Medal for gallaniry 1o the undermentioned officer of
the Border Security Force :—

Name and rank of the officer
Shti Mohar Singh,

Naik, .

Border Sccurity Force Academy,

3 This award is made for pallantry under role 4(i )of the
governing ihe award of the Polics Medal and consequently
carries with it the special allowance admissible nnder Rule 5,
with effect from the tlth April, 1971,

No, 15-Pres./71.—The President is pleased to award the
under mentioned officer of the Border Security Force

Nume and rank of the officer
Shri Joginder Pal Agnihotri,

Inspector,
Border Security Force Academy, (Deceased)

2. This award is made for gallantry under mule 4¢1) of the
tiles governing the awerd of tha Prealdent’s Polize and Fire

Medal and consequency carries with it the specinl allowance
admissible under rule 5, with effect from the 28th April, 1971.
The 26th January 1972

No, 5-Pres./72 —The President is pleased on the occasion
of the Republic Day 1972, to award the President’s Polica
and TFire Services Medal for Distinguished Service to the
under-mentioned officers :—

Shri Challa Venkataramireddigari Narayana Reéddy,
Deputy Superintendent of Police,

Nellore District,

Andhra Pradesh.

Shri Sachindra Xymar Chatterjee

Depuly Inspector General-cum-Additional Secretary to
Gr})]vernmcm, Appointment (Vigilance) Department,
Bihar.

Shri Puzhangara Balapangadhara Menon,
Superintendent of Police,

Criminal Investipation Department,
Kerala, '

Shei Debraj Patnaik,
Deputy Superintendent of Police,
Keeonihar,

Orissa,

Shri Padam A. Rosha.
Additional Inspector (General,
Border Security Force,

Shri Maharaj Krishan Luthra,
Superintendent of Police,
Central Bureau of Tnvestigation.
Shri Pitri Saran Raturi,

Deputy Director,

Cabinet Secretariat.

(Officiating)

Shai Bisweswar Chatterjee,
Joint Direc.or,
Intelligence Bureau.

Shei John Williams Devasahayam,
Joint Assistant Director,
Subsidiary Intellipence Bureau,
Mad:as.

2. These awards are made under rule 4(ii) of the rules
governing the grant of the President's Police and Fire Ser-
vice Medal,

No. 6Pres./72—The President is pleased on the occasion
of the Republic Day, 1972 to award the Police Medal for
meritorious service to the undermentioned officers :-mv

Shri Joseph Salvadore Saldanha,

Deputy nspector General of Palice,

Andhra Pradesh Special Police & Home Guards,
Hyedarabd,

Andhra Pradesh,

shri Kunouvarnkottam Venkateswara Venkats Subrah-
moayam,

Joint Director,

Anti-Corruption Bureau,

Hyedarabd,

Aundhra Pradesh,

Shri Magani Lakshmayya,
Deputy Superintendent of Police,
Visukhapatnam South District,
Andhra Pradesh,

Shri Boyapalli Seetharami Reddy,
Deputy Superintendent of Police,
Anti-Corruption Bureau.
Hyedarabd,

Andhra Pradesh,

Shri Sariday Madhava Rao,
Tnspector of Police_

Criminal Investigation Department,
Andhra Pradesh,

Shri Vunoava Kotayya,
Inspector,

Police Communications,
Andhra Pradesh.
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Shri Lingam Jagannadha Rao,
Sub-Inspector of Police,

Vizag North District,

Andhra Pradesh,

Shri Medum Narayana Reddi,
Anti-Corruption Bureau,
Inspector of Police,

Anantapur District,

Andhra Pradesh.

Shri Yennam Showri Reddy,
Inmpector of Police,
‘Anti-Corroptien Bureau,
Nellore,

Andhra Pradesh,

Shri Santosh Kumar Chakrabarti,
Superintendent of Police,
Assam.

Shri Gopi Nath Das,
Inspector of Police,
Assam,

Shri Pratap Chandra Saud,
Inspector of Police,

Criminal Investigation Department,
Assam,

Shri Witterson Areng,
Sub-Inspector of Police,
Assam,

Shri Bireshwar Prasad Narain Sahi,

Deputy Inspector General-cum-Additional Commandant,

Home Guards, Patna,
Bihar.

Shri Nityanand Singh,
Superintendent of Palice,
Criminal Investigation Department,
Bihar,

Shri §. M. Bashirul Haque,
Deputy Superiniendent of Police,
Criminal [nvestigntion Department,
Bihar.

Shri Ram Bihari Sinha,
Police Public Relations Officer,
Bihar.

Shri Vijay Sinha,
Wing Commander,
Bihar Military Police,
Bihar.

Shrl Saraswati Prasad Dubey,
Deputy Superintendent of Police,
Criminal Investigation Department,
Bihar,

Shri Jagbir Singh,
Sergeant Major,
M.M.P. Arrah,
Bihar,

Shri Ramdeo Mahto,

Constable,

Criminal Investigation Department,
Bihar,

Shri Harbans Singh,
Constable,
Muzaffarpuar,

Bihar.

Shri Raghunandan Singh,
Conslable,

Muzaffarpur,

Bihar.

Deputy Inspector General of Police, (officiating),
Shri Satyamadhav Datta Chowdhury,

Criminal I[nvestigation Department,
Gujarat.

Shri Man Mohan Singh,
Assistant Inspector General of Police,
Gujarat,

Shri Ibrahim Ismail Chopda,
Unarmed 'II Grade Head Constable,
Ahmedabad City,

Gujarat,

Shri Chandra.inh Gambirsinh Raol,
Unarmed I Grade Head Constable,
Criminal Investigation Department,

Gujarat,

Shri Sansarchand Relaram Palhatia,
Police Sub-Inspector,

Criminal Investigation Department,

Gujarat,

Shri Gopalrao Madhavrao Mohite,
Unarmed II Grade Head Constable,
Baroda City,

QGujarat,

Shri Amritlal Umiashanker Pandya,
Unarmed Head Constable,

Criminal Investigation Department,
Gujarat.

Shri Malharrao Balvantrao Sonavane,
Adjutant,
State Reserve Police Force, Group 1
Gujarat,

Shri Harnam Singh,

Sub-Inspector of Police No. 318/HSR, (officlating),
Haryana,

Shri Ved Parkash,

Sub-Inspector of Police No, 22/GRP,
Haryana,

Shri Puran Chand,

Sub-Inspector of Police No, 99/A,
Criminal Investigation Department,
Haryana.,

Shri P. C. Pathania,
Superintendent of Police, Wireless,
Jammu & Kashmir,

Shri Abdul Khaliq Bhat,
Superintendent of Police,
‘Anti-Corruption Organisation,
Jammu & Kashmir.

Shri Rajendra Dev Pandey,
Inspactor Geoeral of Police,
Nagaland.

Shri Purshotam Dass Thakur,

Deputy Superintendent of Police,
Himachal Pradesh,

Shri Kabul Singh,
Sub-Inspector of Police,
Himachal Pradesh,

Shri Bakshish Singh,
Head Constable No, 46,
Simla District,
Himachal Pradesh,
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Shri Gopala Pillai Kuttan Pillai,
Imspector of Police,

Criminal Tnvestigation Depariment,
Kernla,

Shri Sankara Pillai Madhavan Pillai,
Detective Sub-lnspector,

Criminal Investigation Department,
Kerala,

(Officiating)

Shri Melarcode Vattakkat Gangadharan Nair,

Reserve Inspector,
Armed Reserve, Kozhikode.
Kerala,

Shrl Vazhuthakat Chandrasekharan Nalr,

Sub-Inspector of Police,
Palghat,
Kerala,

Shri Ibrahim Mammy Saheb,
Circle Inspector of Police,
Trivandrum City,

Kerala,

Shri Govinda Pillai Velayudhan Nair,
Circle Inspector of Police,

Vigilance Division,

Kerala,

Shri Biraj Krishna Mukerji,

Assistant Inspector General of Police,
Madhya Pradesh,

Shri Keshav Jagannath Kelkar,
Deputy Superintendent of Police,
District Sagar,

Madhya Pradesh.

Shri Brij Behari Dubey,
Police Prosccutor,
Vijilance,

Madhya Pradesh.

Shri Vyas Deo Handa,
Circle Inspector of Police,
District Panna,

Madhya Pradesh.

Shyi Mahesh Prasad Tiwari,
Company Commander,

7th Battalion,

Special Armed Force,
Madhya Pradesh,

Shri Mahavir Singh,
Platoon Commander,
10th Battalion,

Special Armed Forge,
Madhya Pradcsh,

Shri Jugal Kishore Dube,
Sub-Inspector of Police,
District Special Branch,
Rajgarh,

Madhya Pradesh,

Shri Mahendra Kumar Tiwari,
Head Constable,

District Special Branch,
Tikamgarh,

Madhya Pradesh.

Shri Amanual,

Head Constable Armourer No 509,
Raipur District,

Madhya Pradesh.

(Officiating)

Shri Raghunath Shripati Chavan,

Tnspector of Police,

Kolhapur District

Maharashtra,

Shri Ramdeo Sakharam Kamlakar,
Armed Head Constable I Grade,

Regional Police Training School,

Akola,

Maharashtra,

Shri Baldeosingh Amarpalsingh,
‘4rmed Police Head Constable,
Akola District,

Maharashtra,

Shri Krishna Laxman Tawde,
Assistant Commissioner of Police,
Criminal Investigation Department,
Maharashtra,

Shri Homi Dinshaw Kharas,
Assistant Commissioner of Police.
Greater Bombay,

Maharashtra,

Shri Bapu Rama Dange,

Uparmed Police Head Constable,

Anti-Corruption & Prohibition Intelligence Bureau,
Greater Bombay,

Maharashtra,

Shri Burjore Sohrabji Billimoria,
Principal,

Mysore State Police Training School,
Channapatna,

Mysore,

Shri Guruprasad Shankaraprasad Sundar Ram,
Depuly Superintendent of Police,
Mysore,

Shri K, Bhatiappa,
Deputy Superintendent of Police,
Mysore,

Shri Vasudeva Rao Bhaskar Rao,
Inspector of Police,
Mysore,

Shri Venkatesh Basawaraddi Nagour,
Inspector of Police,
Mysore,

Shri Madhav Narayan Rao Huilgol,
Sub-Ingpector of Police,
Mysore.

Shri Bychapura Suryanarayana Rao.
Civil Head Constable 25,
Mysore,

Shri Ramachandra Appanna Shinde,
Civil Head Constable 1545,
Mysore,

Shri Krishnaji Rao Maney,

Civil Police Constable 3512,
Mysore,

Shri Buntwal Babu,

Civil Police Constable 730,
Mysore,

Shri Ramesh Chandra Misra,

Deputy Superintendent of Police,
Vigilance,
Orissa,
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Shri Lokanath Misra,
Deputy Superintendent of Police, (Officlating)
Orissa.

Shri Keshab Chandra Biswal,
Inspector of Police, (Officiating)
Special Branch,

Orissa,

Shri Gyan Prakash Pilania,
Superintendent of Police,
Rajasthan.

Shri Chiranjiv Nath Mathur,
Commandant,

Mewar Bhil Corps,
Rajasthan,

Shri Mahima Nand Maindola,
Inspector of Police,

Criminal Investigation Department,
Rajasthan,

Shri Shambhu Ram,
Prosecuting Deputy Superintendent of Police, (Officiating)
Punjab.

Shri Balwant Singh,
Inspector of Police, (Officiating)
Punjab,

Shri Harbans Singh,
Constable No, 477/GRP,
Punjab,

Shri Naterl Krishnamurthi,

Superintendent of Police, (Officiating)
Tamil Nadu,

Shri Paramasivam Ramaswamy,
Deputy Superintendent of Police, (Officiating)
Tamil Nadu.

Shri Veeramakali Natarajan,
Deputy Superintendent of Police,
Madurai Urban District,

Tamil Nadu,

Shri Kandaswamy Swaminathan,
Deputy Superintendent of Police,
Tiruchirapalli District,

Tamil Nadu.

Shri Kuppuswami Puliyur Chinnasami,
Inspector of Police,

Salem District,

Tamil Nadu,

Shri Velayutham Pillai Ramslingam,
Inspector of Police,

Criminal Tnvestigation Department,
Tamil Nadu.

Shri Manjirankad Xunjan Koppunni,
Sub-Inspector of Police, (Officlating)
The Niligiris District,

Tamil Nadu.

Shri Perumal Annamalai,
Sub-Inspector of Police, (Officiating)
Criminal Investizgation Department,
Tamil Nadu,

$hri Trudayam Pillai Saurirajan,
Reserve Sub Imspector, (Officlating)
Tiruchirapalli District,

Tamil Nadu,

Shri Kadirvel Ponnuswamy,
Polica Constable 457,
Tiruchirapalli District,
Tamil Nadu,

Shri Inam Ali Siddiqi,
Deputy Superintendent of Police,
Uttar Pradesh. ‘

Shrl Lal Singh Varma,

"Deputy Inspector General of Police, (Officlating)

Criminal Investigation Department,
Uttar Pradesh.

Shri Krishna Datta Sharma,
Senior Superintendent of Police,
Uttar Pradesh.

Shri Harish Chandra Shah,
Commandant,

Special Police Force,
Uttar Pradesh,

Shri Lalit Mohan Tewari,
Commandant, (Officiating)
XXVIIth Battalion,

Pradeshik Armed Constabulary,
Uttar Pradesh.

Shri S. M. N, Tankha,

Assistant Commandant,

Pradeshik Armed Constabulary Contingent,
Uttar Pradesh.

Shri Parmeshwari Dayal Srivastava,
Deputy Superintendent of Police,
Intelligence Department,

Uttar Pradesh.

Shri Virendra Singh Tomar,
Inspector of Police,

Inspector General of Police Office,
Uttar Pradesh,

Shri Jail Karan Singh,

Circle Inspector, District Lakhimpur Kher,
Uttar Pradesh.

Shri Jagdish Prasad Bhatnagar,
Sub-Inspector of Police,

Agra,

Uttar Pradesh.

Shri Bhagwati Ram,

Head Constable 136 AP, (Officiating)
Basti,

Uttar Pradesh.

Shri Saheb Ali,

Constable,

Intelligence Depariment,
Allahabad,

Uttar Pradesh.

Shrd Ravi Pratap Narain Singh,
Deputy Superintendent of Police,
Vigilance Establishment,

Uttar Pradesh.

Shri Pancha Gopal Mukherii,
Superintendent of Police,
Burdwan,

West Bengal.

Shr Nishi Nath Sanyal,
Inspector of Police,

District Enforcernent Branch,
Howrah,

West Bengal,

(Officiating)
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Shri Manoranjan Acharji,
Sub-Inspector of Police,
Murshidabad,

West Bengal,

Shri Kshitish Chandra Das,
Assistant Sub-Tnspector of Police,
Intelligence Branch,

West Bengal.

Shri Haripada Chatterjee,
Head Constable No. 545,
Howrah District,

West Bengal.

Shri Kapil Deo Oijha,
Head Constable No. 448,
Darjeeling District,

West Bengal.

Shri Kalu Chettri,
Constable No. 560,
District Intelligence Branch,
West Bengal.

Shri N. N. Mazumder,

Deputy Commissioner of Police,
Calcutta,

West Bengal.

Shri Kalyan Kumar Dutt,

Assistant Commissioner of Police,

North Division & North Suburban Division,
Calcutta,

West Bengel.

Shii Kanai Lal Dutta,
Inspector of Police,
Special Branch,
Calcutta,

West Bengal.

Shri Probhas Chandra Kundu,
Inspector of Police,

Calcutta,

West Bengal.

Shri Sunetra Mohan Bose,
Inspector of Police,
Calcutta,

West Beagal.

Shr Sibdas Choudhury,
Inspector of Police,
Calcutta,

West Bengal,

Shr Rabindra Nath Mukheriee,
Inspector of Police,

Traffic Department,

Calcutta,

West Bengal.

Shri Amiya Bhusan Roy Mukherjee,
Inspector of Police,

Calcutta,

West Bengal.

Shri Anil Kumar Ghosh Dastidar,
laspector of Police,

Calcutta,

West Bengad

Shri Swshil Kumar Mukheri,
Sub-Inspector of Police,
Calcutta,

West Bengm,

(Cfficiating)

{Officiating}

Shri Tarapada Bose.
Sub-Inspector of Police,
Special Branch,
Calcutta,

West Bengal.

Shri Prodyot Kumar Sikdar,
Sub-Inspector of Police,
Calcutta,

West Bengal,

Shri Parimal Kumar Bose,
Sub-Inspector of Police,
Calcutta,

West Bengal.

Shri Sahadeb Bhadm,
Head Constable 2328,
West Bangal.

Shri Abdul Rouf,

Subedar, (Officlating)
Calcutta Police,

West Bangal.

Shri O. P. Bhutani,

Deputy Inspector General of Police,

Delhi.

Shri Harbans Lal Sehgal,

Deputy Superintendent of Police,
Delhi,

Shri Sarjit Singh,

Sub-Inspector of Police No. 223/D,
Delhi.

Shri Mohd Taha Khan,

Head Constable No. 11/CID,
Criminal Invesligation Department,
Delhi.

Shri Karam Satyabrate Singh,
Dcputy Superintendent of Police,
Manipur,

(Officiating)

(Officiating)

Shri Promode Bhusan Roy,
Sub-Inapector of Police,
Tripura,

Shri Gur Igbal Singh Bhullar,
Commandant,

13rd Battalion,

Border Security Force,

Shrl Guarvinder Singh Bhullwr,
Commandant,

27th Battalion,

Border Security Force.

Sho V. K. Agnihotri,
Commandant,
20th Battalion,
Border Security Force.

Shri V. K. Kalia,
lnspector General of Police,
Tripura.

Shri Satish Datt Pandey.
Deputy Inspector General,
Border Security Force,

Shri Bahadur Singh,
Commandant,

11th Baitalion,

Border Security Force.

(Officiating)

(Officiating)
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Shri Prem Nath Chopra,

Joint Assistant Director (Communications), (Officiating)

Border Security Force.

Shri Daryao Singh Mathur,
Junior Staff Officer (Communications),
Border Security Force,

Shri Swaroop Singh,

Assistant Commandant.

18th Battalion,

Border Sccurity Force

Shri Ranjit Singh,

Assistant Commandant,

Border Security Force Academy,

Shri Ishwari Datt,
Tnspector,

51st Battalion,

Border Security Force,
Shri Pritam Dass,
Sub-Inspector,

42nd Battalion,

Border Security Force,
Shri Laxmi Narain,
Sub-Tnspector,

17th Barttalion,

Border Security Force.

(Officiating)

(Officlating)

(Officiating)

(Officiating)

(Officiating)

(Officiating)

Shri Changail Madhavan Pillai Radhakrishnan Nair,

Superintendent of Police,

Special Police Estzblishment, Hyderabad,
Central Bureau of Investigation,

Shrl Sathur Ramaswamy Nagarajan,
Ingpector of Police,

Special Police Establishment, Madras,
Central Bureau of Investigation,

Shri Muddu Seetharamaswamy,
Deputy Superintendent of Police,
Special Police Establishment, Hyderabad,
Central Burcau of Investigation,

Shri Prakashram Walaitiram Sharmna,
Deputy Superintendent of Police,
Special Police Establishment, Jabalpur,
Central Bureuu of Tnvestigation,

Shri Atun Chandra Dass,

Deputy Superintendent of Police,
Special Police Establishment, Ranchi,
Central Bureau of Investigation,

Shrl Baldev Raj Malik,

Deputy Superintendent of Police,
Central Bureau of Investigation,

Shei Faqir Chand,

Depuly Superintendent of Police.
Central Bureau of Tnvenliraiion,

Shri ¥harvitul Hason,

Inspector of Police,

Specind Policz Eswblishment, Lucknow,
Central Bureau of Imvestigation,

Shri Genu Yeshwantrao Divie,
Asslstant SuM-Tompector of Police,
Specinl Police Establishment, Bombay,
Ceniral Burean of fnvestigation,

Shri Bijon Krishoa Roy,

Deputy Inspector Generad,

Centratl Reserve Police Force,

Shri Raghu Nath Singh,

Depuily Director,
Central Reserve Police Force.

Shrd Camarul Zaman Ghafoor,
Commandant,

26th Battalion,

Central Reserve Police Force.
Shri A. Appukutty,

Subedar,

Group Centre, Hyderabad,
Central Reserve Police Force,
Shri Sohan Singh,

Subedar,

45th Batialion,

Central Reserve Police Force.
Shri Babuta Ram,

Jemadar,

2nd Battalion,

Central Reserve Police Force.
Shri Bhikejl Nikam,

Yemadar,

49 Battalion,

Central Reserve Police Force.

Shri Shiv Narain,

Head Constable,

12th Battalion,

Central Reserve Police Force.

Shri Kewal Singh,

Head Constable No. 610.
Group Centre, Neemuch,
Central Reserve Police Force.
Shri Gurbachan Chand,
Head Constable,

Group Centre I, Ajmer.
Ceniral Reserve Police Force.
Shri Danna Singh,

Head Constable,

49th Battalion,

Central Reserve Police Force,
Shri Sagoar Singh,

Subedar,

8th Battalion,

Central Reserve Policc Force.
$hri Ramchandar Swaminathan,
Joint Deputy Director,
Cabinet Sccretarial,

Shel Jaswant Singh,

Assistant Company Commander,
Cabinet Secretariat.

Shel Kurndan Singh,
Company Conmmandor,
Indo-Tibetan Border Police.

Shri Chunmu Lal Diwan.,
Company Commander,
Indo-Tibetan Border Police.

Shri Jurnail Singh,
Subadar Major,
Indo-Tibetan Border Police.

Shri Rama Swarop Darbari,
Deputy Sstperintendent of Police,
Central Industrial Security Force,

Shri Raj Krishna Kapoor,
Deputy Director,
Intelligence Burcau,

Shri Hari Ananda Barari,
Joint Deputy Director,
Intelligence Bureau,
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Shri Mool Chand Jain,

Joint Assistant Director,

Intelligence Bureau,

Shri Kuncha Pandurangam,

Deputy Ceniral Intelligence Officer,
Subsidiary Intelligence Bureau, Hyderabad,
Intelligence Bureau,

Shri Ujugar Singh,

Deputy Central Tntelligence Officer,
Subsidiary Intelligence Bureau, Chandigarh,
Intelligence Burcau.

Shri Rembhau Baliram Khedkar,

Assistant Central Tntelligence Officer, Grade T,
Intelligence Bureaw.

Shri Chandra Bahadur Lama,

Assistant Cenlral Tntelligence Officer, Grade I,
Subsidiary Tntelligence Burean, Tezpur,
Intelligence Bureau.

Shri Shankar Dev Behl,

Assistant Central Intelligence Officer, Grade TI,
Intelligence Burean,

Shri Raj Kumar,

Deputy Central Intelligence Qfficer,
Subsidiary Intelligence Bureau, Chandigarh,
Intelligence Burcau.

Shri Ramn Shankar Roy,

Security Officer,

Northern Railway, Lucknow,

Ministry of Railways,

Shri Gunendra Nath Banerjee,

Assistant Security Officer (Class 11),

South Eastern Railway, '

Ministry of Railways.

Shri Ram Rakha Choudhury,

Assistant Security Officer,

Northern Raeilway,

Ministry of Railways.

Shri Naseeruddin,

Assistant Commandant,

Railway Protection Special Force,

Ministry of Railways,

Shri Sat Parkash,

Circle Inspector,

Railway Protection Force, Ambala,

Ministry of Railways.

2. These awards are made under rule 4(ii) of the rules

governing the grant of the Police Medal. .

NAGENDRA SINGH
Secretary 10 the President

MINISTRY OF STEEL AND MINES
(Department of Mines)
RULES

New Delhl, the 29th January 1972

No. 12025/18/71-M2.—The rules for a competitive exami-
nation to be held by the Union Public Service Commission in
1972, for recruitment to temporary vacancies in the following
posts in the Geological Survey of India are published for
general information :—

(i) Geologist (Junior), Class I, and
(ii) Assistant Geologist, Class IT.
Appointmentis on the results of the exathination will be
made on o temporary basis in the first instance. The candi-

dates will be cligible for permanent appointmént in thejr
turn as and when permanent vacancies become available.

6—431GI/71

. 2, The examination will be conducted by the Union Public
Service Commission in the manner prescribed in Appendix I
to these Rules,

. The dates on which and the places at which the examina-
tion will be held shall be fixed by the Commission.

3, A candidate must be either :—
(a) a citizen of India, or
(b) a subject of Sikkim, or
(c) a subject of Nepal, or
{d) a subject of Bhutan, or
(¢) a Tibetan refugee who came over to India, before the
Ist January, 1962, with the intention of permanently
,settling in Tndia, or
(f) a person of Indian origin who has migrated from
Pakistan, Burma, Ceylon and Easi African countries
of Kenysa, Uganda and the Uniled Republic of
Tanzaniu (formerly Tanganyika and Zanzibar) with
. the intention of permanently settling in India,
Provided thal a candidate belonging to categorics (c),
(d) (c) and (f) above shall be a person in whose
favour a certificate of eligibility hus been issued
by the Government of India,

A candidate in whose case a certificate of cligibility is
necessary may be admitied to the examination and he ma
also provisionally be appointed subject to the necessary certl-
ficnte being given (o him by the Government,

4, No person—

(a) who has entered into or contracted a marriage with
a person having a spouse living, or

(b) who having a spouse living, has eniered into or
contracted a marriage with any person.
shall be eligible for appointment to scrvice,

Provided that the Central Government may, if satisfied
that such marriage is permissible under the persongl Ilaw
applicable to such person and the other par(y to the marriage
and there are other grounds for so doing, ¢Xempt any person
from (he operation of this rule.

5. (a) A candidate for this examination must have attalned
the age of 21 years and must not have attained the age of
26 years on 1sl January, 1972 ie., he must have been born
not earlier than 2nd January 1946 and not later than Ist
January, 1951,

(b) The upper age limit of 26 years will be refuxable up to
30 years in respect of candidates who hold substantively per-
manent posis in the Geological Survey of India or have been
continuously in {emporary service in Lhat Department for at
least three years on 1st Janwary, 1972.

(c) The upper age limits prescribed ubove will be further
relaxable : —.

(1) up to u muximum of five years if a candidale belongs
to a Scheduled Caste or a Scheduled Tribe;

(ii) up to a maximum of threc years if a candidate iv
a bona fide displaced person from East Pakistan and
has migrated to India on or after Ist January, 1964;

(iii) up to a maximum of eight years if a candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a hona fide displaced person from East
Pakistan and has migrated to India on or after 1st
January, 1964:

(iv) up to a maximum of three years if a condidale is a
resident of the Union Territory of Pondicherry and
has received education through the medium of
French at some stage;

(v) up to a maximum of three years if a candidate is a

ona fide repatriate of Indian origin from Ceylon

and has migrated (o India on or after 1st November,

1964 under the Indo-Ceylon Agreement of October,
1964;

(vi) up o a maximum of eight years if a candidate be-
longs to a Scheduled Caste or 1 Scheduled Tribe and
is also a bona fide repatriate of Indiun origin from
Ceylon and has migrated 1o India on or after Tst
November, 1964, under the Indo-Ceylon Agreement
of October, 1964

(vii) up to a maximum of three years if a candidate is a
r[c)si})dcnt of the Union Territory of Goa, Diman and

u;
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(viit) up (0 a maximum of three years i[ a candidats is of
Indian origin and has migrated from Kenya, Uganda
and the United Republic of Tanzanja (formerly
Janpanyika and Zanjibar);

(ix) wp to a1 maximum of three years if a candidate 1Is &
bona fide repatriate of Tndian origin from Burma and
has migrated to India on or after 1st June, 1963;

(x) up to a maximum of cight years if a candidate be-
longs to a Scheduled Caste or a Scheduled Tribe and
is also a hena fide repatriate of Indian origin from
Burma and has migrated to India on or after Ist
June 1963;

(xi) up to a maximum of three years in the case of
Deofence Services personnel disabled in  operations
during hostilities with any foreign country or in a
disturbed aren and released as a consequence there-
of; and

(xii) up to a maXimum of ¢ight years in the case of
Defence Sedvices personnel cﬁsablcd in operations
during hostilities with any foreign country or in a
disturbed area and released as a consequence thereof,
who belong to the Scheduled Castes and the Sche-
duled Tribes,

SAVE AS PROVIDED ABOVE THE AGE LTMITS PRES-
CRIBED CAN IN NO CASE BE RELAXED.

N.B.—(1) The candidature of a person who s admitted to
the examination under the age concession mentioned in Rule
S(bf above, is liable to be cancelled, if after submitting his
application, he resigns from service or his services are termi-
nated by his department, cither before or after taking the
examination, ¢ will however, continue to be eligible if
he is retrenched from his post after submitting the application,

(il) A candidate who, afler submitting his application to
his department is transferred (o other department/office, will
be eligible to compete under departmental age concessiop for
the post(s), for which he would have been eligible, but for
his transfer, ‘Frovided his application, duly recommended, has
been forwarded by his parent department,

6. No, candidate claiming age concession as

(i) a bonu fide displaced person from East Pakistan who
has migrated 1o India on or after 1st January, 1964,
under clause (ii) or (iii) of Rule 5(c), or

(ii} a bona fide repatriate of Indian origin from Ceylon
who has migrated to India on or after st November,
1964, under clause (v) or (vi) of Rule 5(c), or

(iii) a bona fide repatriate of Indian origin from Burma
who has migrated 1o India on or after 1st June, 1963,
under clavse (ix) or (x) of Rule 5(c), or

(iv) a disabled defence services personnel, disabled in
operations durnig hostilities with any foreign country
or in a disturbed area under clause (xi) or (xii) of
Rule 5(c).

shall be permitted under such concession to compets at the
examination a larger number of times than the maximum num-
ber of chances admissible but for such age concession,

The above restriction
Yanuary, 1964,

is effective from examination held in

Note 1.~For the purpose of this rule a candidate shall
be deemed to have compeled at the examination once for both
the posts covered by (he examination, if he competes for any
one of the posts,

Note 2—A candidale shall be deemed to have competed
at the examination if he actually appears in any one or more
snbjects,

7. A candidate already in Qovernment Service whether in
4t permanent or temporary capacily must obtain prior permis-
5103 of the Head of the Department to appear for the Exami-
nation,

8. A candidale must have—

(a) M.Sc, degrec in Geology or Applied Geology from
u University incorporated by an Act of the Central
or State Legislature in India or other edocational
Institutes cstablished by an Act of Parliament or
declared to be deemed as Universilies under Section
3 of the University Grants Commission Act 1956; or

(b) Diploma of Assoclateship in Applied Geology of the
Indian School of Mines, Dhanbad. L
Note I.—A candidate who hag appeared at an examination
the passing of which would render him cligible to appear at
this examination, but has not been informed of the result may
apply for admission to the examination, A candidate who in-
tends to appear at such a Tmlifying examination may also
apply, provided that the qualifying cxamination is completed
before the commencement of this _examination. Such candi-
dates will be admitted to the examination, if otherwise eligible,
but the admission would be deemed to be provisional and
subject to cancellation if they do not produce proof of having
passed the examination as soon as possible, and in any case
not later than two months after the commencement of this
examination.

Nore I1—In exceptional cases, the Commission may treat
a cadidate who has not any of the qualifications prescribed
in this rule, as educationally qualified provided that he has
passed examinations conducted by other institutions, the
standard of which in the opinion of the Commission, justifies
his admission to the examination.

Note 1II.—A candidate who s otherwise eligible but who
has taken a degres from a foreign University may laso apply
to the Commission and may be admitted to the examination
at the discretion of the Commission,

9. A candidate must be in good mental and bodily health
and free from any physical defect likely to interfere with the
discharge of the dutics of the post. A candidate who alter
such physical examination as Government or the appointing
authority as the case may be may prescribe is found mnot to
satisfy thase requirements will not be appointed, Only candi-
dates who are likely (0 be considered for appointment will
be physically examined. Candidates will have 1o pay a fee of
Rs. 16.00 to the Medical Board concerned at the time of the
Medijcal examination,

Norte.—~In order to prevent disappointment candidafes are
advised to have themselves examined by a Government medi-
cal Officer of the standing of a CIvil Surgeon before applvin:
for admission to the examination. Particulars of the nature
of the medical test 1o which candidates will be subjected
before appointment to Gazetted posts and of the standards
required are given in Appendix II. For the disabled ex-
Defence Services personnel, the standards will be relaxed con-
sistent with the requirements of the posts.

10. The decision of the Commission as to the eligibility or
otherwise of a candidate for admission to the examination
shall be final.

11, No candidate shall be admitted to the examination
unless he holds a certificate of admission from the Commis-
san.

12, Candidates must pay the fee prescribed in Annexure T
to the Commission’s Notice,

13. Any attempt on the part of a candidate to obtain sup-
port for his candidature by any means may disqualify him
for admission.

14. A candidate who is or has been declared by the Com-
missipn ruilty of impersonation or of submitting fabricated
doculgients or documents which have been tampered with or
of making stategﬁmtu which are incorrect or false or of sup-
preseing materiat information or otherwise resorting to nny
other irregular or improper means for obtaining admission to
the examination, or of using or attempting to use unfair
means in the examination hall or of misbehaviour in the
examination hall, may in addition to rendering himself liable
to criminal prosecuton.—

(a) be debarred permanently or for a specfled perlod.—

(i) by the Commission from admission to anv
examination or appearance at any interview held
by the Commission for selection of candidates;
and

(ii) by the Central Government from employment
under them,

(b) he liable to disciplinary action under the appropriate
rules, if he is already in service under Government,

15. Reservations. will be made for candidates helonging to
the Scheduled Castes und the Scheduled Tribes in tespect of
vacancies as may be fixed by the Government of India.
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Scheduled Casles/Tribes mean any of the Castes/Tribes
.*-mcntioned in tho Constitution (Scheduled Castes) Order,
1950, the Constitution (Scheduled Castes) (Part C States)
Order, 1951, the Constitution (Scheduled Tribes) Order, 1950,
and the Constitution (Scheduled Tribes) (Part C States)
Order, 1951, as amended by the Scheduled Castes and
Scheduled Tribes Lists (Modification) Order, 1956 read with
the Bombay Reorganisation Act, 1960 and the Punjab Re-
organisation Act, 1966, the Constitution (Jammu and Kash-
mir), Scheduled Castes Order, 1956, the Constitution (Ahda-
man and Nicobar Islands) Scheduled Tribes Order, 1959, the
Constitution (Dadra and Nagar Haveli) Scheduled Castes
Order 1962, the Constitution (Dadra and Nagar Havell)
Scheduled Tribes Order, 1962, the Constitution (Pondicherry)
Scheduled Castes Order, 1964, the Constitution (Scheduled
Tribey) (Uttar Pradesh) Order 1967, the Constitution (Goa,
Paman and Diu) Scheduled Castes Order, 1968 the Constitu-
tion (QGou, Daman and Diu) Schedvled Tribes Order, 1968
and the Constitution (Nagaland) Scheduled Tribes Order,
1970,

16, After the examination the candidates will be arranged
by the Commission in the order of merit as disclosed by the
aperegate marks finally awarded to cach candidate and in that
order 50 many candidates as are found by the Comimission
10 he qualified by the examination shall be recommended
for appointment up to the number of unreserved vacancics
decided 1o be filled on the results of the examination,

IProvided thut cundidates belonging to the Scheduled Castes
or the Scheduled Tribes may, to the extent the number of
vacuncies reserved for the Scheduled Castes and the Sche-
duted Tribes can not be filled on the basis of the general
standard, be recommended by the Commission by a relaxed
Mandard to make up the deficiency in the reserved quota,
subject 10 the fitness of these candidates for appointment to
the Services, irrespective of their ratiks in the order of merit
al the examination,

I7. The form and ‘manner of communication of the result
of the examination to individual candidates shall be decided
by thec Commission in their discretion and the Commission
wil]lnot eater into correspondence with them regarding the
result,

; 18. Succesd in the examination confers no right to appoint-
ment, unless Government are satisfled after such enquiry as
may he considered necessary, that the candidate is switable
in all respects for appointment to the post.

19. Conditions_of service relating 10 the posts to which
recruilment is being made through this examination are briefly
staled in Appendix ITI.

V., Gi. NIGAM,
Depury Secretary.

APPENDIX 1

1. The subiecis of the examination, (he time allowed nnd
the m wimum marks for each subject will be as follows:—

. Time  Maxi-
Subject allowed  mym
Magks
o 1 23
A, Compiilsory o
(i) English  (including essay and
precis-writing) . .3 b, 100
ity General Knowledge and Cur-
rent Affairs . . . 2 hrs, 100
(i) Genlogy I—
Mineralogy, Petrology,
Economic Geology, Struc-
tural Geology . . . 3 hys, 150
(iv) Geology TI- -
‘ General  Geology, Palacon-
tology,  Stratigraphy,  Sedi- 150
mentology ; . . 3hrs.

) ' _ ) Q)

B. Optionals—
Paper .—Any one of the follow-
ing . . . ; 3 lys. 200
%l) Indian Strali{;raphy . .
2) Petrology, lgneous, Scdime-
ntary and Moetamorphic
Paper Il—Any onre of ihe follow-
ing ) . . ) . 3lurs. 200
(1) Ore Genesis and  Melal-
fic and Non-Matallic
Minerals,
(2) Engincering Geology
and Ground Water Geo-
logy.
(3) Elementary Mining Methods
any recovery of metals and minrals,
C. Additiondl  Optionals (for Class

I Posta only).
Any two of the following ) . 3 hes. 200
cachh each
(1) Mining Geology, Qe

Beneficiation and Mine-
ral Economics.
(2) Geology of Coal amd woil
(3) Exploration Geolohysics.

(4) Geochemisity,  Phoiugeo-
logy, Nuclear Geology.

-~ (5) Tectonics,
(6) Advanced Sirutigraphy.
(7)y Advanced Palacountology.

T —_——

2. All pupers must be unswered in English.

3. Candidates must write the papers in their own hand, In
no circumstances will they be allowed the help of a ecribe
to write answers for them,

4, The standard and syllabus of the examination will be
as shown in (he altached schedule,

5. The Commission have discretion to [ix qualifying marks
in any or all the subjects of the examination.

[ 6. Marks will not be allotted for mere superficinl know-
edre.

7. Deductiony up (0 § per cent of the maxmum marke for
the written subjects will be made for illegible bandwriting,

8. Crodit will be given for orderly, clfective and exact
cxpression combined with due economy of words In all sub-
jects of the examinalion,

SCHEDULE TO APPENDIX I
Siandard and Syllabus

The standard of the papers in English and General Know-
ledge and Current Affairs will be such as may be expected
of a science graduate, The papers on geological subjecty will
be approximately of the M.Sc, depree standard of an Yndian
University and questions will gencrally be set to test the can-
didates grasp of the fundamentals in cach subject,

The stundard of the Additional Optional Papers will require
detafled knowledge as applicable to Geological problems.

There will be no practical examination in any of the
subjects.

(1) English (including essay and precis-writing)

Questions to test the understanding, of and the power to
write English. Passages will usually be set for summary or
precis.

{2) General Knowledge and Current Affairs

General Knowledge inchuding knowledge of current events
and of such matters of every day observation and experience
in their sciontific aspects as may be expected of an educated
person who has not made a special study of any scientific
subject. The paper will also include questions on History of
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India and Geography of a nature which candidates should be
able to answer without special study,

(3) GEOLOGY I
Section [

Mineralogy —Systematic study of minerals in regard to
their crystalline forms; physical, chemical and optical proper-
ties, their chemical composition and alteration products.
General principles of optics, in relation to the study of
minerals under the microscope. Modes of occurrence and
origin of minerals.

Section [l

Petrology —Igneous rocks and their diversity. Theories of
petrogenesis-—differentiation and assimilation., Mechanism of
intrusion and structures. Micro-structures and textures in rela-
tion to the modes of formation of igneous rocks; their classi-
fication and nomenclature and relation in space and time.

Sedimentary rocks; their origin, classification and nomen-
clature; their mineralogical, texutral and structural chatacters
and their petrographic interpretations,

Metamorphism; agents and kinds of metamorphism, grades
and facies of metamorphism; their characteristic features,
additive and metasomatic aspects of metamorphism. Meta-
morphic rocks and their nomenclature,

Section II1

Economic Geology—The process of ore genesis; different
cluassifications of mineral deposits. Mineral paragenesis and
structural relations, A study of metallic ores, fuels, non-
metallic (or industrial) minerals, rare minerals, building and
ornamental stones and road materials, and precious and semi-
precious stones in regard to their origin, occurrance, distribu-
tion and uses.

Section IV

Structural Geology —~Physical properties of rocks; stress and
strain ellipsoid, deformation and mechanics of deformation.
Lineation and criteria for recognizing tops and bottoms of
beds to determine order of superposition; conformable and
unconformable beds, overlap dip strike and outcrop variation
in outcrops with reference to dip of bed and slope of valleys.

Classification and description of folds, recognition of folds
in the field, causes and mechanics of folding,

Classification and description of faults, effects of faults on
outcrops, Criteria for recogmition. of faults, causss aad
mechanics of faulting,

Unconformities, inliers  outliers, nappes, windows .and
criteria for their recognition. Joints, their types and signi-
ficance,

Norte.—Candidates may be required to answer a specified
number of guestions from each of the above Sections.

(4) GEOLOGY II
Section 1

General Geology—The history and development of the
science of geology and its different branches, the aims, method,
and applications of geology. The earth; theories of the origin
and evolution of the earth, of its interior and -of its age.

Radioactivity and geology. Tgneous action and its manifes-
tations,

Atmosphere, Hydrosphere, Lithosphere, and their consti-
tuents,

Geological agents—Hypogene—Ingenous activity, velcanoes,
their form and structure, their action, causes, results and pre-
ducts, and volcanic belts of the world. Earthquakes—nature,
origin and effects relationship to volcanoes and earthquake
belts dof the world. Seismology—Principles, instruments and
records.

Epigene—heat ‘and cold, water, wind, ice and organic
agents; erosion, transportation and deposii#on considered with
each of the agents.

‘Mountaips, their origin and structure geosynclines, isostasy.
Glaciers, rivers, and lakes; continental drift. Evolution eof-
continents ahd oceanic basins. :

Section 11

Palaeontology —Fossils, their nature and modes of preser-
vation and uges. Distribution of the main groups in time.
Fauna and flora in relation to the past climates and geo-
graphy. Importance of the study of fossils in problems’ of
evolution. Study of the important genera of the invertebrate,
verebrate and plant fossils,

Section 111

Stratigraphy —Principles of classification and correlation of
geological formations. Standard European geological forma-
tioms, their lithological and palaeonts logical characters. Study
of Indian ‘stratigraphy, likewise but in greater detail physio-
graphic and climatic conditions of the different epochs and
systems. General knowledge of the foreign equivalents of
Indian formations,

Section IV

Sedimentology—The origin of sediments, characters of
deposits : Terrestrial, fluviatile, marine, lacustrine, glacial,
organic etc. Influence of environment on sedimentation;
different types sedimentary environments and their characteris-
tic features. Palacurrents and their significance; Flysch and
Molasse¢. Cycles of sedimentation and denudation,

. Nore.—Candidates ma,yf be required to answer a specified
number of questions from each of the above Sections.

(5) INDIAN STRATIGRAPHY

Principles of -!-. teeply Tilioleav,  fossil content, order

of superpositior. Gueolveizul t:ne scale; standard European
Geological formations.

Chief division of Indian sub-continent—their physiographic,
' siratigraphic and structural” features. Climate Peninsular and
Extra peminsular mountain ranges, rivers and lakes, glaciers.

Structure 'and Tectonics of Indian sub-continent; Peninsula
~—Dharwar (Aravalli), Eastern Ghats, Satpura and Maha-
nadi strike trends and their relative ages. Extra-peninsula—
Himalayan arc., Burmese arc, Baluchistan arc, Origin of the
‘Himalayas and of the Gangetic plains.

Archaean group; Distribution in the different parts of
Peninsula and the correlation of the Dharwars of the
different peninsular regions, FExtra-peninsular Archaeans.
Mineral wealth of the Archaean

Puranas—Cuddapah system and Vindhya system their
stratigraphy and their economic minerals.

The Palaezoic group : System from Cambrain to Carboni-
ferct)‘us, distribution, geological -succession, and fauna of
each,

The Gondwana group : Introduction, nomenclature, extent,
Two fold division, Geological succession and details of
stratigraphy. Igoeous rocks, Gondwanas in other continents,
structure of the Gondwana basins. Climate and sedimema-
tion. Permo-carboniferous flora, Palacogeography, Economic
minerals of Gondwanas. Gondwana coal-fields.

The Upper Carboniferous and Permian systems in Hima-
layan and sub-Himalayan regions and their fauna. Ubpper
Palacozonic unconformity,

The Triassic and Jurassic systems of the extrapeninsular
region and Jurassics of Kutch; Stratigraphy and faunal
characters in each,

The Cretaceous system of the extra-Peninsular region and
of Namada valley. Trichinopoly and other areas of the
Peninsula. Igneous rocks and earth movements of Cretaceous.

Deccan traps : Distribution and extent. Structural features.
Dykes and sills. Petrology, chemical characters, alteration
and weathering of traps. Lameta Beds. Inter-Trappeans and
Infra-Trappeans. Age. Economic geology.

The Tertiary group: Break-up if Gondwana land. Rise
of the Himalayas. Facies and distribution. The Eocene, Oil-
gocene and Lower Miocene systems, their distribution
stratigraphy and faupa, Siwalik system—distribution, cons-
titution, climatic conditions, organic remains, divisions, cor-
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relation. The  Pllesitocene  system-—Divisions, glaciation,
Jgdo-Gungetic Alluvium, Laterite. Recent changes of level
along coasts.

(6) PETROLOGY,
METAMORPHIC

The scope of petrology, o systematic description of the
more important groups of rocks,

IGNEOUS, SEDIMENTARY AND

The application of physical chemistry Lo igneous petrology.
The phase rule, Equilibrium in silicate systems. Two compo-
nent and three component systermns, Order of crystallisation
und intergrowths. Structures and textures of rocks and their
inferpretation.  The crystallization of magmas. Diversity of
igneous rocks Petrographic provinces. Magmsa tectonics.
Granitisation. Petrochemical calculations, Variation diagrams.
Origin of few important rock types.

Sedimentary rocks—Their classification and characters
Sedimentary differentiation. The origin of sediments. Methods
of study of sedimentary rocks, including sampling and sepa-
ration of minerals of sedimentary rock sample; methods of
representation of the results of sedimentary mineral analysis,
mechanical analysis of sediments. The applications of sedi-
mentary pelrography as in provenance studies, palacogeo-
graphy structural interpretation snd in industry. Sedimentary
eavironments,

Metamorphic rocks—The scope of metamorphism. Agents
of metamorphism., Types of metamorphism. The structures
of metamorphic rocks. Grades and facies, composite, hybrid
and injection genesis. Mectamorphism in relalion 10 magma
and orogeny,

(7) ORE GENESIS AND METALLIC AND NON-
METALLIC MINERALS

Ore Genesis—The magma in its relation to mineral depo-
sits; orthomagmatic deposits—pegmatic deposits—pyrometa-
somatic deposits—hypothermal, mesothermal and epithermeal
deposits,

Secondary enrichment ; Oxidation, solution and precipita-
tion in the zone of oxidation—Oxidized deposits and gos-
sung—secondary sulphide enrichment,

Secondury deposits—Deposits formed by mechanical pro-
cesses of transportation and concentration (detrital depos tsi).
Dcposits produced by chemical processes of concentration in
bodies of surface, water by reaction between solution
deposits formed by evaporation of bodies of surface water,
Mineral deposits resulting from processes of rock decay and
weathering. Deposits formed by concentration of substances
contained in the surrounding rocks by means of circulating
waters,

General—The form, structure and texture of mineral
depositsi—ore shoots. Classification of mineral deposits—
Structural control of mineral deposits—Geological 1hermo-
meters—Metallogenetic epochs and provinces.

Metallle Minerals—The study of the following with
. reference to origin, mode of occurrence, distribution in
Indin and uses :

Gold—Copper—Lead—Zinc—Aluminium — Magnesium—
Iron—Manganese—Chromium—Strategic Minerals of India.

Non-Mvetallic Minerals.—TIndustrial peology; Refractories—
Abrasives——Ceramics and glass making materials—Fertilizers
—Natural paints and Pigments—Cements—Gem minerals,

The study of the following with reference to origin, mode
of occurrence distribution in India and uses :

Mica,—Vermiculite—Asbestos—Barytes — Gypsum—Gar-
net—Corundum-—Kyanite—-Sillimanite-. Ochre — Graphite—
Talc—Fluorspar—Beryl—Zircon,

Fuels

Coal —Origin and classification of coal—Occurrence and
distribution of coal in India—Indian reserves of coal—Con-
servation of coal in Indis,

Petroleum, Natural gas and Oil shale—Tts origin and
accumulation~—QGas and oil traps—Classification of oil and
gas reservoirs. Petroleumn bearing regions of India—Secarch-
ing for new gases and oil flelds,

Atomlic energy minerals—Uranlum and Thorium minerals.

(8) ENGINEERING GEOLOGY AND GROUNDWATER
GEOLOGY

Enginecring Geolugy.—The role of a geologist in engineer-
ing works. Engineering propertics of rock—Specific gravity
porosity, sorption, compresive strength, fensile  strength,
modulus of elasticity for rocks, modulus of compression
Poisson’s ratio, residucl stresses, etc.

Rock deformation in nature, studies of the igneous, sedi-
mentary and metamorphic rocks in relation to bearing strength
of the foundation, resistance to sliding, water-lightness, grout-
ing requirements and weathering.

Engineering properties of soils and clements of soil mecha-
nics, Soil profile, soil moisture, size. shape and gradation of
soil particles, soil classifications—porosity, void ratio, degree
of saturation, permeability, density and unit woight of soil;
liquid, plestic, shrinkage and consilstcncy limits, swelling and
expansion pressures, and shearing strengih.

Dams.—And their classification, types of spillways with
their dparts; forces acting on the dams and their appurtenances,
foundation and abutment problems and reservolr arems pro-
blems; construction materials for dams, Methods of explora-
tion for dam sites.

Canal~Investigations for cunals, canal drains and canal
linings; sedimentation in canals and its control,

. Tunnels. Classification and nomenclature, Geological con-
siderntions affecting choice and construction of tunnels,

Highways—Location and

L i exploration for  highways;
materials of construction.

Bridges.—Classification abutments and piers of bridges,
bridge foundations and geological considerations thereof,

Buildings—Qeneral considerations and types of buildin
foundations and their geological aspects, Earthqulken an
ascismic design, Landslides and other crustal displacements
and possibility of their prevention.

Groundwater Geology—Sources  of ground water, its
occurrence, and origin. Importance of meteorology in
hydrologic investigations. Hydrologic properties of water-
bearing materials. The water-table and its fluctutions, Free
and confined water,

 Pressure surface, lowering of water table by pumping;
different methods of prospecting for ground water. Dri ling
water-wells, their classification and construction well records.
Hydraulics of wells,

Testing wells for yields, methods and equipment msed.
Impumlea and treatment of natural water. Use and conser-
vation of ground water,

(9) ELEMENTARY MINING METHODS AND RE-
COVERY OF METALS AND ERALS

Introduction—Economic minerals, their distribution, suffi-
ciency and production. A short histroy of mining.

, Prospecting.—Surface and underground indications—geolo-
gical and geophysical methods. Prospecting by trenchsy test
pits and boreholes. Purpose of boreholes,  Simple methods

of percussive and rotary boring. Computation 6% borehole
records.

Development of  deposits.—Position shape and size of
openings, methods of' driving or sinking of adits, inclines and
shafts, their temporary and permanent support. Ventilation,
illumination, pumping end safety meesures during shaft sink-
ing. Sinking tools and equipment. Driving of main-haulage
roads and development heading their position, shape and
size. Driving of levels, cross cuts, winzes and raises,

Methods of breaking rocks, use of explosive. Different
types of explosives their composition and uses. Gunpowder,
ynamite, gelignite, fuses, detonators and exploders. Methods
of examination of blasting holes, charging them, preparing
the charge. Blasting practices, precautions and difficulties.

Methods of working; open cast mining; development estu-
blishment of faces, production transportation safety precau-
tions and protection against rain and ground water,

Coal mining methods : Elementary study of bord and pillar
system, panel system and long-wall sysiem of working.’
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Metal nuning mcthods—Elemenlary study of development
of ore deposits, simple methods of stoping and ore handling
in stopes. Support ol excavation, Timber und steel supports.
Their applicatton for supporting shaft boltom haulage land-
ings, main roadways, the devclopment of gallerics and pro-
duction faces.

Methods of handling maternaly—Haulapz—Rope haulages.
Haulage cngincs. Application of haulages on the surfaco and
underground. Winding-Elementary study of winding engines,
winding cquipment and shafl fittings.

(10) MINING GEQOLOGY, ORE BENEFICIATION AND
MINERAL ECONOMICS

Mining Geology —Relation of Geology to mining industry.
Ficld tcchmiques of mining geology-Drilling, Examination and
developing prospects, peological work at an operating mine.
Leboratory mecthods employed in mining geology. Interpreta-
tiun, correlation and use of field dota, Preparation of mups,
modclﬁ. fllustrations and their uses. Writing of reports.

Prospecting : Regulations, field-equipment method of trans-
portation, field tests and measuremenls; Guides—physiogru-
phic, mineralogical, straligraphic, lithologic and structural—
for location of ore deposils, Targets and loci. Methods of
surface und underground prospecting including pil  shafl
trench sinking, bulldozing, borchole drilling, sampling and
asuying methods.  Fundamentals of peophysical, geochemi-
cal and geobotanical prospecting,

Mecthods of mining, including openpit, aluvial and under-
ground methods. Supporli of excavalions, Elementary ideas
about explosives used for rock-breaking and blasting, Trams-
portation and hoisting. Min¢ drainage and pumping. Ven-
tilation and illumination, Mine organisation. Management.
Safety works, Mine Jaws.

Mine cxsmination, thecory and methods of sampling
Sajting and its safeguards. Treatmenl of samples, sampling
calculations. Calculation of ore reserves, Determination of
cost of mining, capital cxpenditure and amortization, Deter-
mination of present value. Estimation of the futore costs and
profits and the life of a mine. Valuation of a prospect
Preparation of u valuation report.

Ore beneficiation—Nature and scope.  Relation (o smelt
ing utility. Propertics of minerals jn  rolation to their
dressing. Preliminary process of concentration, such as
crushing, grinding and sizing, Preliminary washing and sort-
ing, heavy fluid scparation, jigging, tabling, flocculation and
dispersion, floatution and agglomeration, electrostatic and
centrifugal separation amalgamation and heal treatmenl
methods: treatment of councentrates by dewatering, filiration.
drying and thickening methods; dressing systems and plants;
flow sheets of common lypes, ApplicatFon of ore microscopy
to ore beneficiation teachniques,

Dressing of metallic ores —Sulphide ores, nonsulphide ores
and nativemetals—Gold, Silver, Copper, Lead, Zinc, Manga-
nese, Tin, Titanium and Chromium.

Dressing af nen-metallic vres—Qraphite bariu_:‘S. gypsam,
steatite cloys and coal, Coal washing with special emphasis
on Indian conditions,

Mineral Economics—Definition; importance of minerals
in natjona! economy, pattern of mineral relationships, geo-
griwphic and poh'tica{ factors in mineral use, features peculiar
to mineral industries, economic factors common to mineral
and manufacturing industrics. Demand, supply, cartels, subs-
titutes, market specitlation and production costs, changing
mineral requircments; international nature and movement of
mineral, trade restrictions, tariffs, quotas and embargoes, pro-
duction incentives, foreign development and exploitation of
mineral raw materials, strategic, critical and ¢ssential minerals,
National mineral policy. Mineral concession tules in Indin.
Mineral production of impocrtant minerals in India,

Total world resources, resevves and production of impor-
tant mincrals, importance of stee] and fucls in modern eco-
nomy, impact of atomic energy on conventional fuels.

(11) GEOLOGY QF COAL AND OIL

Coal—Varieties of coal origin and mede ef occurrence
of coal, Physical characters and chemical constituents of coal.
Blanded constituents of cosal, their characters and identifica-
tion, classification and rank and grade of coal Washing of
coal and briquetting. Carbonisation. Coal petrography.

Mining of Coal.—Elementary study of conl miping methpd
S!ruqlural fealures of coal seams. Conservation of coal, Ut%—'
lisation of coal.

Methods of sampling of coal in mines and in laboratory.
Ultimate and proximatc analysis of coul, Determination of
caking index and calculation ol calorific value, Prospecting
of coal and valuation of coalbearing lands,

A dctaited study of the coal fields ot India will particular
reference to their distribution, grades, exports and imports
reserves and future prospects. Coal-bearing formations and
regions of the world,

Petroleum.—~—Qccurrence of oil and naetorul gass—surface
and subsurface; reservoirs amd petroleum pools, Geologic his-
tory, origin, migration and accumulation, Petroleum provincess.
Petroleum proapecting, geological and different geo-physical
methods.  Features of oil drilling. Method of estimating oil
recoveries as also of reserves, uses of associated product,

A detailed study of the oil-bearing regions of the Indian
sub-continent with particular rcference to Assam. Prospects
of oilfinding in other parts of India. Distribution of oil and
gay fields in the world and known oil and gis reserves.

Noit.-——Candidates may be requircd 1o answer (wo-thirds
of the required number of questions from Qil Geology part
and one-third from the Coal Geology part,

(12) EXPLORATION GEOPHYSICS

Fundamental principles of exploration geophysics.

Gravity Prospecting—Faclors causing variations in gravity.
latitude effects. Absolute gravity measurements—the pendu-
fum-~theory and recording methods. Gravimeters—design
snd operating principles, types of gravimetars, calibration,’
levelling and photogrammatric mapping field operations—drif(
cure and closure, correctivns and field calculations, Eotyos
torsion batance—iheory of torsion balunce, The gradien(s
of gravity and the curvature condition of cquipolentisl sur-
faces. Gravity calculations and interpretation. The source
of gravity variations gravily effects of geometricul forms;
graphical and sumerical computation methods; Depth estima-
tton; Relation of gravity anomalies to geologic structure.

Magnetic Prospecting—History of maagmetic  prospectin:,
theory of earth inductor, dipneedle and Hotchk:sslsuperglf.
Ficld variometers—their description, theory, calibration. Field
operalion, correction; and reduction of field data. Magnctic
surveys, quantities measured by vertical and horizontal mag-
netometers.

Magnetic anomalies and interpretation—source of magnetic
variations, magnetic interpretation; the relation between mug-
netic and grovitational cffects. Relation between vertical
magnetic and curvature effects for irregular forms; magnotic
¢Aects of barried well casinﬁ- applications of magnetic pros-
pecting; depth estimation. fustration of magnetic surveys.

Airborne magnetometer—Instrumenlation, operating pro-
cedures; interprelation of acromagnetic data; advantages and
limitations of acromagnetic surveying, results of some typical.
acromagnelic surveys,

Electrical Prospecting —Classification of m_cthods. Sponta-
neous polarisation method, operational principle, field equip-
ment, measurement and interpretation; results of fields work.

Equipotential line methods—Introduction; la]yjout of Survey;
relative merits of A.C. & D.C., point and linear ¢lectrode
system, interpretation of results,

A.C. potentiul ratio method —Field operations; plotting and
interpretation of results; application of ratio-meter to com-
parison of magnetic flelds; the two coil system of balancing:
theoretical considerations.

Resistivity  methods—Operating  principles; fundamental
derivations of current flow; larger problems, electrode confl-
gurations; depth estimation neur surface inhomogeneities,
Analysis of resistivity data; Field procedure and equipment;
examples of field work,

Electromagnetic  methods—Physical rinciples; measure-
ment of magnetic fields; conductive cquipment foe energising
the ground; magnetic measuring equipment. Inductive mea-
surements search coils; directional propertics, inductive equip-
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ment; horizonlal und vertical loop methods—apparatus, ope-
ration, field procedure and plotting and interpretation of
redlts,

Absorption of elcctromagnetic waves—Phase of secondary
ticld elliptical polarisation. Compounding of elliptical fields;
field of horizontal loop; use of double coils when secondary
fields of grent magnitude are obtained.

Scismic Prospecting—Methods of seismic prospecting—(a)
General consideration source of energy, energy transmission,
periods, transmission of shot instant; (b) Fan shooting
method; (¢) Refraction method, travel times on single and
multiple horizontal and inclined contacts; (d) Reflection
method, Instruments, travel times average velocity, calcula-
tion and interpretation. Reduction of seismic ohservations:
wenlhering corrections,

Elementary theory, description and calibration of seismo-
graphs (ime marking; recording equipment: magnetic tape
Recording equipment [or seismic prospecting,  Seismic field
operations; the detector spread; multiple and pattern shooting,
Shot hole driflling: explosives—various types used, electrical
firing circuits, care in handling explasives, safety regulations.
Surince velocilies marking seismograph records; mapping the
results; internretation of results; limitations of seismograph
mapping.

Rudioactive Prospecting  and  Well\Loging  Methods—
Radioactive methods; Methods of radioactive prospecting;
porlauble radiation meters and scientillometers, Radiometric
surveys, Airborne surveys. Applications of radio-active
methods.

Electrical logging; Resistivity and self potenrial measure-
ments, electrode conflgurations; electrofiltration: electrochemi-
cu] interpretation. Instrumentation.

Temperature measurement in bore-holes, gradients; water
and cement logging,

Radioactivity well-logging, theory; instrumentation; inter-
retation; typical response curves; effect of casing, Neutron
ogeing. Comparison of radioactivity and  electrical  logs.
Applications and field examples.

(13) GEOCHEMISTRY, PHOTOGEOLOGY & NUCLEAR
GEOLOGY

Geachemistry —Scope of Geochemistry; age, origin and
composition of the universe; composition of meteorities, cos-
mic abundance of elements, origin of elements; structure
and composition of the earth, primary geochemical diffe-
rentiation of the earth, geochemical classification of the
elements.

Principles of crystal structure, different classes of bonds,
ionic _radius, coordination number, structure of silicates iso-
morphism atomic substitution and polymorphism,

Magmatism and igneous rocks, crystallisation of a magma,
Goldschmidts rules of camouflage, capture and admittance.
minor elements in magnetic crystallisation, residual solutions
and pegmatites, volatile components of a magma, magma-~
tism und ore deposition,

Geochemistry of sedimentation, Goldieh’s stability series,
Physico-Chemical factors in sedimentation, jomic potential,
hydrogenion concentration, oxidation—reduction potential, col-
loidal processes, products of sedimentation.

Metamorphism as a geochemical process, mineral transfor-
mations and the (acies principles, ultrametamorphism,

The peochemical cycle,

Geochemistry of Li, Na, K. Rb, Cu, Ag. Au. Be, Mg, Ca,
Sr, Ba, Zn, Cd, Hg, Al, Se, rare earths, Ga, In, C, Si
Ge, Sn, Pb, Ti, Zr, Hf, Th, N, P, As, §b, B,
V. S, Cr, Mo; W, U, F, Mn, Fe, Co and Ni.

Elementary principles of geochemical prospecting.

Photogeology.—Photo veading and interpretation; instru-
menfation and measurcments study of mosaics, interpretation
of physiography, stratigraphv and structure; use of aerial
photographs in geological mapping; interpretation of aerial

hotographs in petroleum geology mining geology engineer-
ing geology and hydrological studies.

Nuclear Geology —Rudio Activity; « § and / rays, their
properties; qualitalive discussion on the decay theoties, i
cinl radioactivity, noclear aceclerators, nuclear reactions, nu-
clear energy and its peaceful uses.

Detailed study of the mineials of Uranium, Thorium, Bery-
flium and the rare carths with relerence 10 their compaosition,
properties, origin, mode o} occurrence, distribution, political
control, prospecting (the Geiger Counter and its applications),
uses, tests, prices and market,

Portable radiution meters and scientiliometers, Radiometric
surveys, Applicuions of rudioactive methods.

(14) TECTONICS

The origin of continents and occans, Palaeogeographic
conditions during cuch of the chief epachs of the earth’s
history. Earth movements, c¢peirogeny and  mountin-build-
ing and their influence on sedimentalion Alpine and Hima-
layan QOrogenies and latest developments on tectonic approach
10 continental drift. Geologicul Cycles, Siructural units  of
the earth’s crust. A detailed study of the structural and tec-
tonic history of Tndia.

(15) ADVANCED STRATIGRAPHY

The principles of stratigraphy, Geological record and  1fa
imperfections. Sea-level and custatic moavements. The classi-
fication of rocks by age. lithology, The use of fossils incor-
relation, Homotaxis and contemporaneity, Climatic variations.
The distribution of animals and plants, The permanence of
aceans and continents, The stratigraphical vnsls, The oro-
penetic succession,

The Pyimeval era—Iladian  Pre-paleozoic—ihe  Dharwar
Bystem. Purana group. lewisians, Moinians. Dalradians of
ritish Isles, [aurentian, Huronjun and Keweenawan systems
gf Canadx, Equivalents in Africa, Austrafia and the United
States,

The Palaeozoic cra—general succession and funna in each
of the syslems of the era, naumely Cambrian, Ordovician,
Siluriun, Devonian, Carboniferous and Permian, along with
the distribution of rocks of each of these sysiems iIn  the
world, Flora of the Devonian, The Old Red Sandstome—
the errestrial representative of this Fcriod. The Devonian
Tectonic. The flora of the Carboniferous, The Gondwana
land comprising India, Australia, Africa, and Eastern South
America and its rock formations for Carboniferous and late
periods with their flora,

The Mesozoic era—The distribution of the Triassic Jurassic
and Cretaceous systems in the world and the Qife’ in  each.

The Gainozoic group-—General features, Succession, and
faune and flora in each of its systems—FEocene, Oligocene,
Miocene, Pliocene and Pleistocene, Glaciations, and their
correlation.

Tmerglacial deposits.—A study of the distribution of land
and sea in each of the differant peological periods of the
earih’s hisiory,

Orogeny—Main Evropean organic sysiems—Caledoniamn,
Hercyninan (or Variscan) and Alpine, and their divisions into
cpochs—Their American and other equivalents,

(16) ADVANCED PALAENOTOLOGY

Falaenotology —Definition, the organic world, the animal
kingdom: classification of animals their habitala and habits,
Definition of fossil. Nature of fossil record—uses of fosails,

Invertebrate Palaenotology

Perifera—Introduction nature of the animal-—Fossilisation
and Radiolaria—nature of the organism growth and reprodiic-
tion and types of tests und their formation; classification and
geological history.

Perifera—Introduction vature of the animal--Fossilisation
classification and geological history and distribution,

Coelenterald.—Introduction, classification—Hydozoa, Stro-
matoporoidea, Scyphozoa and Anthozoa and its snb-classes:
Coelenterata as rock builders and their geologic history and
svolution.
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Bryozoa—CGeneral characteristica and morphology, Geolo-
gic history and evolution.

Brachiopoda—Introduction—ihe animal,  Ontogney, the
Shell—its generul morphology, external and internal morpho-
logy of the valves, composition and structures of the shell,
clasgification, geologic historv Nature and stratlgraphbic use
of fossil brachiopoda.

Mollusca.—T1he animul, the shell, its development, modifi-
cation in its shape, structure and compositions; Hingeline
structures, dentition, clussification, Lamellibranhia—animal,
shell classification evolution and geologic history. Gastro-
poda—@General considerations morphology if soft parts, the shell
and classification. Nature of fossil gastropoda, Cephalo-
poda—Nautilus, Architecture and structure of cephalopod
shells; classificntions—Nautilogra.  Ammonofdesa; Geologic
history of cephulopoda. Ontogeny, stratigraphic range nature
of fossil record of the cephalopodn, Geologic history of the
Mollusea,

Arthopoda.—Classes, Crusiacea and Archnoidea. Trilobita;
morphology and exoskelcton, classification, ontogeny and
phylogeny, fossil record and stratigraphic range, Insecta;
geologic history, evolution and orgin of the Arthopoda,

Echinoderma; Morphology, the skeleton and classificatlon,
Cystoidea, Crinoidea—Morphology and skeleton, Echinoidea;
Soft Parts, the test, ecology. stratigraﬁhic range and geologic
history. Holothuroidea, phylogeny of the echinoderma,

Hemichorduata :

Graptolithina.—Nature of the skeleton, classification, colo-
nial development, geologic history and biologic affinities.

Vertebrate Palaeontology

Animals with hackbones—The sequence of vertebrates
through geologic time; classification,

Jawless vertebrates—The ostracoderms, and their evolu-
tionary position. Placoderms.

Fishes—Bony fishes, air breathing fishes, lung fishes,
Appearance of the amphibians—Ilabyrinthodonts,

Distribution of the early vertebrate—bearing sediments.
Reptiles, their classification, Dinosaurs. Flying reptiles and
Pirds. Mesozoic cra and its varied faunas.

Mammals.—Marsupials, Placentals. Evolution of the Pri-
mates, Carnivores Ungulates, Perissodactyls, Artiodactyls,
elephants and their kin, Evolution of Horse; mankind.

Palaeobotany.—Elementary principles. A stndy of the
flora of the past geological periods with particular refernece
to the Gondwanas of India.

APPENDIX I

REGULATIONS RELATING TO THE PHYSICAL
EXAMINATION OF CANDIDATES

fThese regulations are published for the convenience of
candidates und in order to enable them to asgertain the pro-
bability of their coming up to the required physical standard.
The regulations are also intended to provide guide lines to
the medical examiners and a candidate who docs not satisfy
the minimum requirements prescribed in the regulations
cannot be declared fit by the medical examiners. owcver,
while holding that a candidate is not fit according to the
norms lald down in these regulations, it would be permissi-
ble for a Medical Board to recommend to the Government of
Tndia for reasons specifically recorded in writing that he
may be admitted to service without disadvantage to Govern-
ment.

2. Tt should. however, be clearly understood that the
Government of India reserve to themselves, absolute discre-
tion to reject or accept any candidate after considering the
report of the Medical Board. For the disabled ex-Defence
Services personnel, the standards will be relaxed consistent
with the requirements of the posts].

1. To be passed as fit for appointment a candidate must
be in good mental and bodily health and {ree from any
physical defect lkely to interfere with the efficient perfor-
mance of the duties of his appointment.

2. In the matter of the correlation of age, height and
chest girth of candidates of Indian (including Anglo-Indian)
race, it is left to the Medical Board to use whatever correl=
tlon figures are considered most suitable as a guide in the
examination of the candidates, if there be any disproportion
with regard to height, weight, and chest girth, the candidate
should be hospitalised for investigation and X-Ray of the
chest laken before the candidate is declared fit or not fit by
the Board.

3. The candidate’s height will be measured as follows ;=

He will remove his shoes and be placed against the
standard with his feet (}ogother and the weight
thrown on the heels and not on the toes or other
sides of the feet. He will stand erect without
rigdity and with the heels, calves, buttocks and
shoulders touching the siandard; the chin will be
depressed to bring the vertex of the head level under
the horizontal bar, and the height will be recorded
in centimetres and parts of a centimetre to halves.

4. The candjdate's chest will be measured as follows :—

He will be made to stand erect with his feet topether
and 10 ralse his arms over his head. The tape will
be so adjusted round the chest that its upper edge
touches the inferior angles of the shoulder blades
behind and lies in the same horizontal planc when
the tape is taken round the chest. The arms will
then be lowered to hang loosely by the side and care
will be taken that the shoulders are not thrown
upwards or backwards so as to displace the tape.
The candidate will then be directed to take a deep
inspiration several times and the maximum expan-
sion of the chest will be carefully noted and the
minimum and maximum will then be recorded in
centimetres thus 84-89, 86-93.5 etc, In recording
the measurements fractions of less than half a
centimetre should not be noted,

N.B—The height and chest of the candidate should be
measured {wice before coming to a final decision.

5. The candidate will also be weighed and his weight
recorded in Kilograms; fraction of half a Kilogram should
not be noted. :

6. The candidate’s eye-sight will be tested in accordance
with following rules, The result of each test will be
recorded,

(i) General—The candidate’s eyes will be submitted to
a general examination directed to the detection of
any disease or abpormality. The candidate will be
rejected if he suffers frim any squint or morbid
conditions of eyes, eyelids or contignous structures of
such a sort as to render or are likely at a future
date {o render him unfit for service.

(il) Visual Acuity—The examination for determining
the acuteness of vision includes two tests, one for
the distant, the other for near vision. Each eye
will be examined separately.

There shall be no limit for minimum naked eye vision but
the naked eye vision of the candidate shall, however, be
recorded by the Medical Board or other medical authority in
every case as it will furnish the basic information in regard
to the condition of the eye.

The slandards for distant and near vision with or without
glasses shall be as follows :—

Distant Vision Near ‘Vision

Better eye Worse eye Better eve Worse ¢ve
6/9 or 6/9 or 0:6 0.8
6/6 6/12

Note (1).~-Total amount of Myopia (including the cylinder)
shall not exceed—4.00D, Total amount of
Hypermetropla (including the cylinder) shall not
exceed}-4.00D,
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Nore (2).—~Fundus Examination : Wherever possible fundus
examination will be carried out at the discretion
of the Medical Board and results recorded.

Notx (3).—Colour vision : (i) The testing of colour vision
shall be essential.
(ii) Colour perception should be graded into a higher

and a lower grade depending upon the size of
the aperture in the lantern as described in the

table below :—
T T qigher lower
Girade Grade Grade
of of
Colour Colour

pereeption  perception

1. Distance between the lamp and

candidate 49 meties 4 -9 metres
2. Size of aperiure {-3 mm. 13 mm.
3. Time of Exposure . . .5 sec. 5 sec.

For the services concerned with safety of the Public, e.g.,
pilots, drivers, guards, etc., the higher grade of colour vision
is essential but for others the lower grade of colour vision
should be considered sufficient. The same standards of colour
vision should be applicable in respect of all engineering
personnel in whose case colour perception is considered
essential irrespective of the fact whether their duties involve
field work or not,

{iii) Satisfactory colour vision constitutes recognition with
ease and without hesitation of signal red, signal green and
white colours. The use of Ishihara’s plates, shown in good
light and a suvitable lantern like Edrige Greens shall be con-
sidered quite dependable for testing colour vision. While
either of the two tests may ordinarily be considered sufficient.
in respect of the services concerned with road, rail and air
traffic, it is essential to carry out the lantern test. In doubt-
fol cases where a candidate fails to qualify when tested by
only ene of the two tests, both the tests should be employed.

Nore (4).—Field of vision—The field of vision shall be
tested by the confrontation method. Where such test gives
unsatisfactory or doubtful results the field of vision should
be determined on the perimeter.

Nove (5).—Night Blindness—Night Blindness need not be
tested as a routine, but only in special cases. No standard test
for the testing of night blindness or dark adaptation is pres-
cribed. The Medical Board should be given the discretion
to improvise such rough tests, e.g.. recording of visual acuity
with reduced illumination or by making the candidate recog-
nise various objects in a darkened room after he/she has been
there for 20 to 30 minutes. Candidates’ own statements
should pot always be relied upon, but they should be given
due consideration,

Note (6).—(a) Ocular conditions vihter than visual acuity.
- Any organic disease or a progressive refractive error which
is lkely to result in lowering the visual acuity should be
considered as a disqualification.

{b) Truchoma—Trachoma unless complicated <shall not
ordivarily be a cause for disqualification.

{c} Squint—Where the presence of binocular vision is
essential squint. even if the visual acuity is of a prescribed
standard. should be comsidered as a disqualification,

id) One-eved persons—The employment of one-eyed in-
dividuals is not recommended.

Blood Pressure
The Board will use s disoretion regarding Biood Pressure
A rough method of calculating normal maximuom  systolic
pressare is as follows r—
(i) With young subjects 15-—25 yearv of age the
average is about 100 plus the age,
{ii) With subjects over 25 years of age the general rule
of 110 plus half the age seems quite satisfactory,
T 4RIGICT1

N.B.—As a general rule any systolic pressure over 140 mm
and diastolic over 90 mm should be regarded as suspicious
and the candidate should be hospitalised by the Board before
giving their final opinion regarding the candidate’s fitness or
otherwise. The hospitalisation report should indicate whether
the rise in blood pressure is of a transient nature due to ex-
citement etc., or whether it is due to any organic diseasc.
In all such cases X-Ray and electrocardiographic examina-
tions of heart and blood urea clearance test should also be
done as a routine. The final decision as to the fitness or
otherwise of a candidate will, however, rest with the Medical
Board only, ‘

Method of raking Blood Pressure

The mercury manometer type of instrumeat should be
used as a rule. The measurement should not be taken with-
in fifteen minutes of any exercise or excitement. Provided
the patient and particularly his arm is relaxed, he may be
either lying or sitting. The arm is supported comforiably
at  the patient’s side in a more or less horizontal position.
The arm should be freed from clothes to the shoulder. The
cuff. completely deflated. should be applicd with the middle
of the rubber over the inner side of the arm and its lower
edge an inch or two above the bend of the elbow. The follow-
ing turns of cloth bandage should spread evenly over the bag
10 avoid bulging during inflation,

The brachial artery is located by palpitation at the bend
of the elbow and the stethoscope is then applied lightly and
centrally over it below, but not in contact with the cuff. The
cuff is inflated to about 200 m.m. Hg. and then slowly deflat-
ed. The level at which the column stands when soft succes-
sive sounds are heard represents the Systolic Pressure. When
more air is allowed {o escape the gsounds will be heard to in-
crease in intensity. The level at which the well-heard elear
xqunds_ change to soft muffled fading sounds represents the
diastolic pressure. The measurement should be taken in a
fairly brief period of time as prolonged pressure of the cuff
Is irritating to the patient and will vitiate the readings., Re-
checking, if necessary, should be done only a few minnes
after complete deflation of the cuff. (Sometimes, as the euff
is deflated sounds are heard at a certain level: they may
disappear as pressure falls and reappear at still lower level.
This silent Gap may cause error in reading),

8. The urine (passed in the presence of the examiner)
should be examined and the result recorded. Where a Medical
Board finds sugar present in a candidate’s urine by the usual
chemical tests, the Board will proceed with the exami-
nation with all its other aspects and will also specially mote
any signs or symptoms suggestive of diabetes. If, except for
the glycosuria, the Board finds the candidate conforms to the
standard of medical fitness required, they may pass the candi-
date “fit subject to the glycosuria being non-diabetic® and
the Board will refer the case to a specified specialist in
Medicine who has hospital and Iaboratory facilities at his
dispoal. The Medical specialist will carry out whatever ex-
amination. clinical and laboratory. he considers necessary
mglud}ng a standard blood sugar tolerance test, and, will sub-
mit his opinion to the Medical Board, upon which the Medi-
cal Board will base its final opinion “fit” or “unfit”. The
candidate will not be required to appear in person before the
Board on the second occasion. To exclude the effects of
medication it may be necessary to retain  a candidate for
several days in hospital, under strict supervision,

9. A woman candidate who as a result of test is found
to be pregnant of 12 weeks standing or over, should be
declared temporarily unfit until the confirement is over. She
should be re-examined for a fitness certificate six weeks after
the date of confinement subject to the production of a
medical certificate of fitness from a registered medical prac-
titioner,

10. The following additional points should be observed :—

(a) that the candidate’s hearing in each ear is good and
that there is no sign of disease of the ear. In case
it is defective the candidate should be examined by
the car specialist. Provided that if the defect in
hearing is remediable by operation or by use of a
hearing aid, a candidate cannot be declared unfit on
that account provided he/she hus no progressive dis-
ease in the ear: )

{b) that his speech is without impediment:

fc) that hig teeth are in good order and that he/she
is provided with dentares where necessary for effec-
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tive mastification (well filled teoth will be considered
as sound);

{u) that the chest i» well formed and his chest expansion
sufficient; and that his heart and lungs are sound;

{e¢) that there is no evidence of any abdominal disease;
(f) that he is not ruptured;

(g) that he does not suffer from hydrocele, ~vere degree
of varicocele, varicose veins or piles;

(hy that his limbs, hands, and feet are well formed and
daveloped and that there 15 free and perfact motion
of oll his joint;

(i) that he does not sulfer fipm any inveteraie skia
Jdisonso;

({) that there is no congenital malformation or defect;

(k) that he dues not bear traces of acute or chronic
disease pointing to an impaired constitution:

(1) that he bears marks of efficient vaccination; and
(m) that he is free from communicable dizease.

11, Radiographic exantination of the chest should be done
us » routine in all cases for detecting any abnormality of the
heart and lungs, which may not be apparent by ordinary
physical examination,

When any defect is found it must be noted in the Certi-
ficate and the medical examiner should state his  opinion
whether or not it is likely to interfere with the efficient
pecformance of the duties which will be required of the can-
didate.

Note.—Candidate are warned that there is no right of
appeal from a Medical Board, special or standing, sppointsd
10 delermine their fitness for the above posts, 1f, however.
Ciovernment are satrsfied on the evidence produced beforce
them of the possibility of an error of judgement in the deci-
sion of the fir~i Hoard, it is opsan to Government to allow an
appeal 0 & second Board. Such evidence should be submitted
within one month of the date of the communication in which
the decision of the first Medical Board is communicated to the
candidate otherwite no request for an appeal to a sescond
Medical Board will be considered,

If any medical certificate is produced by a candidate as a
picce of evidence about the pos.ibility of an error of judge-
ment in the decision of the first Roard, the certificate will not
be taken into consideration unless it contains a mote by the
medical practitioner concerned to ths effect that it has been
mven in full knowledge of the fact that the candidate has
nlready been rejected as unfit for service by the Medical
Roard,

Medical Board’s Report

The following intimation is made for the puidance of the
Medical Examiner.

The standard of physical fitness to be adopied should make
due allowance for the age and length of service, if any, of
the eandidate concerned,

No person will he deemed qualified for admission to the
public service who shall not satisfy Government, or
the oppointing authority, as the case may bhe. that
he has no disease constitutional affection, or bodily
infirmity unfitting him, or likely to unfit him for
that service,

Y{ should be understood that the question of fitness in-
volves future as well as the present and that one of
the main ohjects of medical examination is to secure
continuous effective service, and in the case of
candidates for permanent appointment to prevent
carly pension or payments i case of premature
death, Ii is at the same time to be noted that the
question is one of the likelihood of continuous
effective service, and that rejection of a candidate
need not be advised on account of the presence of
. defect which in only a small proportion of cases is
found to interfere with continuous effective service

A lady doctor will be coopted as a member of the Medi-
cal Board whenever a woman candidate is to be
examined,

Candidates appointed 1o the posts of Geologists (Jr.) ana
Assistant Geologists are liable for field service in
or out of India, Tn the case of such a candidate.
the Medical Board should specifically record their
opinion as to hiv (tness or  othsrwie jor  field
Service,

I'he 1eport of the Medical Board should  be  treaed as
confidentral,

In case where a candidate is declaied unfit Tor appoint-
ment in the Government service, the grounds for
rejection may be communicated 1o the candidate in
hroad terms withonf giving minute details regardimy
the defects pointed out hy the Medical Board.

In cases where a Medical Board considers that a mmaor
disability disqualifying a candidate for Government
service can be cured by ireatment (medical or sui-
gical) «a statement (o0 thal eflect should he recorded
by the Medical Board.

lhere is no objection to a candidate being 1informed
of the Board's opiron to this effcct by the appoint-
inv authority and when a cure has been effected it
will be open to the anthority concerned to ask for
another Medical Board.

In the case of candidates who are 10 be declared
‘Termporarily Unfit’ the period specified for re-
examination vhould net ordinarily cxceed  six
months ar the mavwmon,  On re-examination after
the specified period these candidates should not be
declared temporarily uofit for a further period but
« final decision in regard to their fitness for appomnt-
ment or otherwise should be given

fa} Candidate's slatement and declayvation.

Ihe candidate must make the Statement required below
prior to his Medical Examination and must sign the Declara-
tion appended thereto. His attention is «pecially directed
lo the Warning contained in the Note below :—-

1. State your name in full (in block letters)

() Do you belong to races such as Gorkhas, Garwalis,
Assamese, Nagaland Tribals ctc, whose averapge
height s distinctly lower. Answer ‘Yey' or No’
and it the answer is ‘Yey' stale the name of the
race.

‘ad

. (¢) Have you ever had small-pox, intermitient or anv
other tever, enlargement or suppuration of glands,
spitting of blood, asthma, heart (disease, lung.
Jdisease, fainting attacks, rhenumatism  appendicitis

OR
(/) any other disease or accident requiring confinemeni
to bed and medical or surgical teatment ?
4 When were you last vaccinated ?

5 Have you suffered from any form of ncrvousness duc
to over work or any other cause ?

6 TFurnish the following particulars  concerning  your
family.

Fathcr’;”_ upe Fuihcr'\ age No, of bro- No -;)f tho_-
if living, and at death and thes lving, thers dead

NE of cause of death  therir peov apes at and
health and state  of  cause ol death
health
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Mother’s age Mother's age No. of sisters No. of sisters

if fiving and at death and living their dead, their

[state of cause of death ages and state ages at and

heatlth o cause nf death
health

" 7. Have you been examined by a Medical Board before 7
8. If answer to the above is ‘Yes’ please state what Ser-
vices/posts you were examined for ?

9. Who was the examining authority ? ..................

I1. Resuits of the Medical Boards’ examination, if com-
munmicated to you or if known..... .. ... .. ... ..o L

I declare all the above answers to be, to the best of my
belief, true and correct.

Candidates Signature........

Signed in my presence.
Signature of Chairman of the Boaid,

Nore :—The candidate will be hai* ;™% i
accuracy of the above statement. By «.'..". - "Loat
information he will incur the risk of 1w n: " uor:oee
and, if appointed, of forfeiting all claims to superannuation
Allowance or Gratuity.

(b) Report of the Medical Board on (Name of candidate)
physical examination.

I. General development: Good ......... Fair ........
Poor ..................
Nutrition : Thin...... Average...... Obsese.....
Height (without shoes) ... ..... Weight ..........
Best weight .......... When 7 .............. e
Any recent change in weight .....................
Femperalare..................

Girth of Chest :—
(1) (After full inspiration) ......................
(2) (After full expiration) ......................

2. Skin . any obvious disease. .. ......... . ...
T 2
(1) Any  disease ...........c.iiiiiiiiiiiiiae
{2) Night blindness . ............. ... ..ot
(3} Defect in colour vision. ................ ... ... ..
(4) Field of Vision.......... . oot iiiininennnn..
¢5) Fundus Examination................
(6) Visual Acuity........ ... ... ..
(7) Ability for sterescopic fusion...................
Actity of Naked With ercngxh‘ o?
. visfont cve £1aSSeS glasses
S.Cyl. Axis
. Distant T
\jsion
LE
Nedr Vision
RE
LE
Hypermetropia
{ Manifest)
RE

LE

4. Ears : Inspection...... Hearing : Right Far..........
.......... Left Bar.........,

5.Glands. .. ............ ... Thyroid’

6. Condition of teeth..................

7. Respiratory system : Does physical examination ieveal
anything abnormal in the respiratory organs ?
If yes, explain fullv ......... ... ... ... ...

8. Circulatory System :
{a) Heart any organic lesions™? ........ ... ...

Rate: Standing .. ... .. ... .. .oo..n
hopping 25 fimes ......... ...... 2 minuates after
hopping ............

th) Blood Pressure : Systolic ...... ...... Diastolic

Hernia......... .
(a) Palpably LAVEr .. .vseinennn Spleen..........
Kidneys Tumours
(b) Haemorrhoids ...... ....... Fistula

0. Nervous Svstem : Indications of mervous or mental
disabilities. . ..ot e i e
11. T.oco-Motor System : Any abnormality........

12. Genito Urinary Svstem : Anv evidence of Hyvdro-

cele, Varicocele, etc.

Urine Analysis :
(a) Physical appearance............
(BY Sp. Groo o cv s
(¢) Albumen..............
(d) Sugar..............
{e) Casts...... RN
(fy Cells. . ... ..ot

13, Report of X-Ray Examination of Chest............

14. Ts there anything in the health of the candidate likely
to render him unfit for the efficient discharge of his duties in
the service for which he is a candidate 7 ................

Nore—-The Board should record their ﬁndin%ls under one
she is pregnant of 12 weeks standing or over, she should be
declared temporarily unfit, vide regulation 9.

15. (a) For which services has the candidate been.examin-
ed and found in all respects qualified for the efficient and
continuous discharge of his duties and for which of them is
he considered unfit?

No1E.~The Board should record their findings under one
of the following three categories :

(i) Fit
(i) Unfit on account of ........ .. .. . .ol
(iii) Temporarily unfit on accous! of . ...........

President. . ....... S
Member......... ......
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APPENDIX I

_ Brief particulars relating to the posts for which recruivment
i~ being made through this examination.

1 Geologist (Junior), Class I-——

ta) Candidates selected for appointment will be appointed
on probation for o period of two vears, which may be
cxtended, if necessary.

(h) Prescribed scales of pav in the Geological Survey of
Indsa ;—

(1) Geologist (Jr. Scale) Rs. 400—40—800-—50—950.
tii) Geologist (Sr. Scale) Rs. 700—-50—1,250.
tiit) Director—Rs. 1,300—60-—1,600,
tiv) Director (Selection grade)—Ra, 1,600—100—1,800,
{v) Deputy Director General—Ra. 1,800—100—2,000.
(vi) Director-General-.—Re. 2,250-—125---2 500.

t¢) Promotions to the higher grades of posts in the
Department will be made in accordance with the recruitment
rules subject to such modifications as may he made by
Government from time to time.

(d) Condijtions of service and leave and pension are thosc
described in the Fundamental Rules and Civil Service Regu-
lations respectivelv. subject to such modifications ay may be
made by Government from time to time.

(e) Conditions of Provident Fund arc those laid down in
the General Provident Fund (Central Services) Rules, subject
to such modifications as mav be made by Government from
time to time.

(f) AUl officers of Geological Survev of Tndiu are liable
for service in any part of India or outside India.

2. Assistant Geologist, Class [1—-

(a) Candidates selected for appointment will be
appointed on probation for a period of (wo vears
which mav be extended, if necessary.

tb) Prescribed scalc of pay: Rs. 350—25—500—30—
590—FB- 310—800—FB—30—830—35--%500,

(c) Recruitment to the Cadre of Geologist (Class [—
Junior Scale) will be made partly through the
Union Public Service Commission competitive
examination, and partly throngh DPC bv promotion
from the next lower grade of Assistant Geologist of
the Geological Survey of India in accordance with
the recruitment rules sublect to such modifications
as may be made by Government from time to fimc.

(d) Conditions of service and leave and pension are
those described in the TFundamental Rules and
Civil Service Regulations respectivelv, subiject to such
modifications as may be made by Government from
time to time,

(e) Conditions of Provident Fund are those laid down
in General Provident Fund (Central Services) Rulew
sublect 1o such modifications as mav be made bv
Government from fime to time.

(fy Assistanl Geologists are liable for scrvice anvwhere
in India or outside India ‘

MINISTRY OF TLAW AND JUSTICE
(Legidative Department)
New Delhi, the 10th January 1972

No, I'. 4(1)/70-0.1.—The Governmeat of Indis huave
decided 1o reconstitute the Advisory Committee on Hindi for
the Miuistry of Law set vp under the Government of India.
Ministry of Taw, Legislative Department, Resolution No. F.
17(1)67-Adm I(LD), dated the 4th August. 1967, to advise
the Central Government on matters relating to ;—

ta) the translution of Ceniral Acts nnd Statatory Rules
into Hindi:
(h} the evolution of a common legal terminology:

{c) the production of standard law books in Hindi for
imparting legal education in Hindi in Law Collages
and Universities;

(d) th% publication of Law Journals and Reporty in Hindi,
an

(e) maitters ancillary and incidental to any of the wbove
items.

. ‘the Committee will consist of

2]

Chairman

(1) Minister of Law & Justice
(Vidhi Aur Nyaya Muantri).
Vice-Chairmuan

Minister in the Ministry of
Law & Justice (Vidhi Aur Nyayu

—
[ ]

Mantralaya Men Rajya Mantri),

Members
Shri Vishva Nath Pratap Singh,
M.P.,, Lok Sabha.

(4) Shri Amar Nath Vidyalankar,
M.P., Lok Sabha,

Shri Naval Kishore Sharma.
M.P., Lok Sabha.

() Shri T. D. Kamble,
M.P., Lok Sabha,

(7) Sbri Kamula Mishra Madhukar,
M.P., Lok Sabha,

(8) Shri B. P. Tiwan,
M.P., Rujyn Sabha.

(9) Shri Jaisukh I.al Hathi,
M.P., Rajya Sabha.

(10) Shri Atal Bihari Vajpayee,
M.P., Lok Sabha.

(11) Shri Sudhakar Pandey,
M.P., Lok Sabha.

(12) Shri H. R. Bachchan,
M.P.. Rajya Sabha.

(13) Shri Vikram Chand Mahajan,
M.P., Lok Sabha Advocate.
Supreme Court.

(14) Shri Gopinath Dixit, Advocate,
Supreme Court. :

(15) Shd Ram Nath Pandey, General
Secretary, Bombay Pradesh Congress
Committee,

3

-

—

[

Ex-officio Member

(16) Hindi Adviser to the Government
of India, Ministry of Home Affairs.

3. The Secretary, Official Language (Legislative) Commis-
sion will be the Secretary of the Committes.

4. The Committee may co-opt additional members and
invite experts to attend its meetings as may be mecessary from
time to time.

5. The Headquarters of the Committee shall be at New
Delhi.

ORDER

OrpeRep that a copy of this Resolution be communicated
to all State Governments and Union Territory Administrations,
Prime Minister's Secretariat, Cabinet Secretariat Department
of Parliamentary Affairs, Lok Sabha Secre;nrint, Rajya Sabha
Secretardat, Planning Commission, President’s Secretariat, Com--
ptroller and Auditor General, Accountant General Cen-
tral Revenues and all Ministries and Departments of the Gov-
crnment of India.

Onperep also that the Resolution be publiabed in the
Garette of India for general information,

E. VENKATESWARAN, Dy, Secy
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